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HOUSE OF THE PEOPLE
Monday, 23rd February, 1453

The House met at Two of the Clock.
[MR. DepUTY-SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

MaN SINGH COMMITTEE'S REPORT

*232. Shri Lakshman Singh Charak:
Will the Minister of Transport be
pleased to state:

(a) whether the Man Singh Com-
mittee's report on the Hooghly River
hasz been submitted to Government;

(b) what are the recommendations
of the Committee; and

(¢) whether Goverament propose tn
lay a copy of the Report on the Table
of the House?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
to (c). Attention is invited to the reply
given on the floor of the House to
the starred question No. 1090 on the
10th December 1952. The matter is
still under the consideration of the
Government.

DRIVERS AND FIREMEN (RELIEF)

*233. Shri Nambiar: Will the Minis-
{er of Railways be pleased to state:

(a) whether drivers and firemen are

entitled to demand re’ief after 12
hours of engine duty: and
(b) whether Government have re-

ceiverd complaints from drivers and
firemen to the effect that these rules
are being viclated by the Railway
authorities?

The Deputy Mirnister of
and Transport (Shri Alagesan): (a)
Yes: they are entitled to claim re-
lief afte. 12 hours’ of running duty
at a stretch, the time being calculated
from the actual departure of the
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train. provided they have given 2
ihours' notice for relief to the Control-
er.

(b) No.

Shri Nambiar: May I know. Sir,
whether there are cases where they
are not given relief after twelve hours
of continuous work?

Shri Alagesan: If the hon. Member
has got any specific case in mind, he
can bring it to our notice and we shall
look into it.

Shri Nambiar: May I know whether
Government have received informa-
tion about a particular case where a
driver . after twelve hours of work
when he claimed rest was threatened
to be put under police arrest?

Shri Alagesan: I should like to have
notice of that particular case.

Shri Nambiar: May I know whether
the time of attendance in the loco
shed before starting is counted and if
not why?

Shri Alagesan: I have replied that
the time of duty is calculated from
the actual starting of the train. This
question has been replied to on pre-
vious occasions too.

Shri Nambiar: I want fo know why
the time of duty inside the loro shed
;f,r:c: counted—what is the reason for

Mr. Deputy-Speaker: The Rallway
Budget discussion is caming up today
—he can start with that. The object
of supplementary questions is to elicit
farts. The hon. Member can go into
the details of this question during the
course of the Railway Budget General
discussion.

Shri Nambiar: May I know whether
Government are proposing to reduce
the hours of attendance of the rum-
ning staff.—that is to liwmit it *a forty-
eight hours a week?
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Shri Alagesan: This has been done
as per the adjudicator’s award and
it has been enforced. There is no
such intention.

Se1zure oF RICE STOCKS

#234. Shri M. L. Dwivedi: Will the
Minister of Food and Agriculture he
pleased to state:

(a) whether rice produce in India in
the year 1952 is in excess of the last
year's produce or it has fallen down;

(b) whether it is a fact that rice
stocks with merchants have been seiz-
ed in some States;

(c) what are the reasons for these
seizures;

(d) whether the purchase price of
the rire seized is lower or higher than
the price Government has paid;

(e) what is the difference between
the purchase price of Government and
the price at which rice is sold {o con-
sumers, giving reasons for the
diflerence; and

(f) what are the reasons for per-
mitting such a large percentage of
difference?

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
(a) Perhaps by “1952" the Member
means the aegricultural year 1952-53.
Production figures for this year are
not yet available. The information so
far available. however. shows that the
production of rice this year is likely
to be better than that of 1951-32.

(bY to (d). Government of India
are not aware of any seizure of mer-
chants, stocks by State Governments.
In U.P. some rice stocks with licensees
were procured by the State Govern-
ment.

(e and (f). Both the procurement
and issue prices vary from State to
State. A Statement showing the pro-
curement and issue prices of rice in
each State is placed on the Table of
the House. [See Appendix II, an-
nexure No, 33.]

Generally the difference hetween the
procurement and  issue prices |is
secounted for by the incidental charges
incurred by ths State Goverhinents.
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Shri P. T. Chacko: May I know. Sir,
what is the price per maund which
the Goveroment of India is charging
the Travancore-Cochin Government ?

Shri Kidwai: Rice is supplied to that
State from different regions and the
price charged is the price prevailing in
that region plus transport charges.
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Shri M. V. Krishnappa: Thera are
some instances where we have allow-
ed them to charge a slightly higher
issue price and the profit inade out
of it i1s used to subsidise the coarse
grain which is the poor man’s grain.
So, though the incidental charges are
high. it is not the incidental charges
alone. It includes some profit also
which goes to subsidise the poor man's
grain.

Shri A. M. Thomas: May I know whe-
ther any principles are kept in view
in the distribution of locally procured
grain and whether Government is
aware that great hardship is caused
by distributing imported grain to
highly deficit areas like Travancore-
Cochin?

Shri Kidwai;: Travancere-Cochin is
distributing foodgrains. rice particu-
larly, by heavy subsidy and the same
price is charged both for the imported
and the locally procured rice, I may
inform the hon. Member that in lacal-
ly procured grain also the State is
]t;:-sing-—-at least not making any pro-

t.



367 Oral Answers.

st qo qEe f73dt : w1 & q®
gt g e fog g s wdq o=
# 7z 9@ FAIEAT SET o747, 99
g WIFITAT WTEH 7 AT a1
STET H 8T TF 471 7

ot frwg R AT A R A
g, faarg gas N AAigS AETA
AT F 91 E, a7 A M@

Shri Gopala Rao: May I know, Sir.
what is the difference between the
purchase oprice of Government and
local market prices?

Shri Kidwai: Hon. Members on the
other side always proclaim that the
open market prices are very high,
whilg the procurement prices are not

high,

Shri N. M. Lingam: May I know
the reasons for the high prices of
Uttar Pradesh rice allotted to Madras
as compared with that of imported rice,
or rice supplied from other States?

Shri Kidwai: I think that is a very
old question. It has been debated
here again and again. It has not oc-
curred recently. Therefore, I am not
in a position to give an answer.

Shri T. S. A. Chettiar: I understood
the hon. Minister to say that the rice
allotted to provinces is charged on the
basis of the actual price plus trans-
port charges. Does it mean that each
p_rox;ince is charged separate prices [or
rice:

Shri Kidwai: Yes.

Shri T. 8. A. Chettiar: Will Gov-
ernment consider the advisability of
pooling these things and fixing a
common price?

Shri Kidwai: In some States rice
prices are higher and have always
bejeln higher. So the difference pre-
vails,

Shri N. M. Lingam: May [ know
whether the Madras Government
have refused allotment of rice from
Utlar Pradesh on account of the pro-
hibitive price?

Shri Kidwai: Frices in Uttar Pra-
desh are generally high. Therefore
every State is reluctant to accept it.
But it is inevitable.

Shri 5. N. Das: May I know whe-
ther there has been any increase in
procurement price in any of the Slates
and if so to what extent?
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Shri Kidwai: It has been the prac-
tice for the last few years that for
four months in the year the procure-
ment prices are kept high so that the
margin may go to the producer. ‘This
year it has been increased from Lhe
beginning of the season.

Shri 8. N. Das: May I know the
names of the States in which procure-
ment price has been raised and lhe
extent of the increment?

Shri M. V. Krishnappa: In Mysore
it has been raised and in Bombay it
has been raised. In Myspre it has
been raised by Rs. 2 per maund of
paddy and in Bombay by an about
similar amount. If the hon, Member
wants more details I am prepared to
give it on a later occasion.

INTERNATIONAL SUGAR CONFERENCE

*235. Dr. Ram Subhag Singh: (a)
Will the Minister of Food and Agri-
culture be pleased to state whether
India was invited to the International
Sugar Conference held in London in
November, 19527

(b) If so. was any delegation or
observer sent to that conference?

(r) What was the main object of
that Conference?

The Minister of Agriculture (Dr. P,
S. Deshmukh): (a) Yes.

(b) Yes, an * Ohserver”.

(c) The main object of the Confer-
ence was to consider a proposa! whe-
ther the United Nations should be
asked to convene an Internationsl
Sugar Conference in London in April,
1953, to consider the conclusion of a
new Interpational Sugar Agreement.

Dr. Ram Subhag Singh: May I know,
Sir, whether the conference to be con-
vened by the UN.O. is likelv to up-
set the position of India in the world
sugar market?

Dr. P. S. Deshmukh: No, Sir; it has
not yet been decided. There is going
to be a meeting in the month of April
and it is then that this questicn. whe-
ther to hold aa internaticnal corfer-
ence, will again be coasidered. That
subject is on the agenda. India has
not joined this as a member becausc
of the fear that there will be certain
restrictions, and because of their in-
sistence that India should be sivled
as an importing country. They are
not prepared to accept so far Lhe
:t)osit-;gn of India as on exporting coun-
ry.

Dr: Ram Subhag Singh: What is the
position of India’s sugar expori at
present?
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Dr. P. S. Deshmukh: At the present
moment, sugar egxport has been ban-
ned.

Dr. Ram Subhag Singh: May I <now,
Sir, the reasons for banning sugar
export at present?

Shri Kidwai: The rising prices in
the country.

Dr. Ram Subhag Singh: Why have
the prices gone up recently?

Shri Kidwai: People or traders
were thinking that by export the sur-
plus will go away and therefore tney
would be able to make some profit.

Kanpra PorT

*236. Dr. Ram Suobhag Singh: Will
the Minister of Transport be pleased
to state:

(a) the estimated cost of the Kandla
Port Development Project;

{b) whether the entire cost will be
borne by the Government of India; and

(r) when is that project likely to be
completed?

e Deputy Minister of Railways and
Transport (Shri Alagesan): (a) The
total cost of the Kandla Port Project
is estimated at Rs. 12-95 crores.

(b) Yes.

(¢) The project is expected o be
completed by March, 1956.

Dr. Ram Subhag Singh: May I
know. Sir, whether the actual cons-
truction work of that Port has start-
ed?

Shri Alagesan: Yes, Sir. The con~
tract has been finalised and the work
has been given,

Dr. Ram Subhag Singh: Which are
the firms which have been entrusted
with the task of constructing that
Port?

Shri Alagesan:  They are Messrs.
Heinrich Butzer of Dortmund in as-
sociation with  Messrs. Mckenzies
Ltd. of India. These firms are asso-
ciated with Messrs. Sindhu Resettle-
ment Corporation. All these three
firms have formed into a private limit-
ed ~ompany and the work is entrust-
ed to them.

Dr. Ram Subhag Singh: Do Govern-
ment contemplate the creation of oort
facilities for an oil refinery there?

Shri Alagesan: No oil refinery is
going to be located there.
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Shri K. K. Basu: What is the size
of the berth to be built there?

Shri Alagesan: These are details.

Shri Gidwani: Will Government con-
sider the advisability of starting an
oil refinery there?

Shri Alagesan: No such proposal is
under consideration.

Shri K, K. Basu: May I know, Sir,
if a berth with a capacity of 40.000
tonnage ig going to be built in the
same port?

Mr. Deputy-Speaker: The lon.
Member is giving information.

Shri K, K, Basu: We have heard a
rumour that a berth capable of hand-
ling 40.000 shipping tonnage is going
to be built there.

Shri Alagesan: I can give details for
which provision has been made in
Kandla port. They are: a cargo jetty.
transit sheds with ample open stack-
ing areas in between., a separate berth
for bulk cargo, double storeyed w-re-
houses, a bunder, i.e. tidal basin for
lighters and country craft and a
heavy lift berth and oil berth, fioat-
ing dry dock for port craft and dred-
ger and landing stages for passenger
launches plying between Naviakhi and
Kandla.

Shri Gidwani: Will Government dec-
lare it a free port after it is construct-
ed so that il may develop repidly?

Shri Alagesan: That is a diferent
question. It is not under considera-
tion just at present.

TUBERCULOSIS

*237. Shrimati Renu Chakravartty:
(a) Will the Minister of Health be
pleased to state whether Government
are aware of the views expressed on
the increase of tuberculosis in India,
during discussions at the recent session
of the All-India Medical Conference?

(b) Have Government taken note of
the causes attributed in the course of
the Conference for the existence of
tuberculosis?

(c) Did the Conference make any
suggestions for the fight against tuber-
culosis?

(d) What steps are being taken by
Government in the matter?

The Deputy Minister of Health {Shri-
mati Chandrasekbhar): (a) As fur as
the Government are aware the All-
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India Medical Conference held at

Patna did not express any views in
the matter.*

(b) The question does not arise.
Moreover the Government are them-
se.ves fully aware of existing condi-
tions.

(c) Not so far as Government are
aware.
(d) Does not, therefore, arise.

Shrimati Renu Chakravartty: May
we know, Madam............

Mr, Deputy-Speaker: I have not yet
become a Madam.,

Shrimati Renu Chakravartty: May
we know, Sir, whether Government

have considered one of the decisions _

ef this conference that the old pro-
cess of hospitalisation is not of much
significance, and have they proposed
that there should be immediate pro-
vision for free mass X-ray in ail the
important towns and sub-divisional
towns? May we know if Government
propose to give effect to this in any
way!

The Minister of Health (Rajkumari
Amrit Kaur): Sir, as a matter of faci
when 1 rang up the Secretary of the
All-India Medicai Association yester-
day he said that no resolution had
beer passed on TB at all. But the
proposal that has been read oulL by
the hon. Member is already under the
consideration of Government inas-
much as all State Governments have
been informed that this would be une
way of tackling the problem. It is all
a question of how much money is
available,

Shrimati Renu Chakravartty: May
we know, Sir, whether under the in-
tegrated health programme of the
village community plans there is any
proposal to have unti-TB clinies and
free X-ray sets’

Rajkumari Amrit Kaur: No, Sir; not
under the Community Projects.

Shrimati Renu Chakravartty: May
we know, whether there is any other
plan which is being undertaken by
the Government?

. Rajkumari Amrit Kaur: Sir, Health
is a subject in which the States are
autonomous. They are doing a great
rleal by way of TB preventive mea-
sures such as BCG. increase in the
number of beds and ancillary treat-
ment. All these measures are being
carried out to the extent possible.

Shrimati Renu Chakravartty: May
we know if the Central Govermmuent
prupose to give any help to the States
in this direction?
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Rajkumari Amrit Kaur: The Central
Government is giving a great deal
of help. eg. in BCG campaign and
the TB Seals campaign which has
also been staried by the Centre; 94
per cent. of the proceeds of the cam-
paign goes to the States.

Shri V. P. Nayar: [s it not a fact,
Sir, that the Planning Commission did
not consult the Indian Medical Asso-
ciation in formulating anti-TB and
other health measures? ’

Rajkumari Amrit Kaur: Sir, that
question might be referred to the
Planning Commission.

Shri V. P. Nayar: May I know, Sir,
whether the Government are aware
that in the Patna Conference a reso-
lution was passed regretting that the
Planning Commission did not consult
the Medical Association for such pur-
{.&95&5 including control of tubercu-
osis?

. Rajkumari Amrit Eaur: The ques-
tion refexs to the Pianning Commission
and pot to the Ceniral Ministry of
Health.

Shri S. C. Samanta: With reference
to (b), may I kiww, Sir, whether Gov-
ernment have started or intend to
start research on epidemiology of
tuberculosis under Indian conditlions?

Rajkumari Amrit Kaur: Sir, a great
deal of research has already been done
and is being carried out also.

B. U. G. VACCINATION

'238.. Shrimati Renu Chakravartty:
(a) Will the Minister of Heal:h be
pleased to state what are the plans of
Government for implementing the pro-
gramme of B.C.G. vaccination in the
Year 19537

(b) How many persons have already
been vaccinated till now and how
many more are estimated to be covered
by the end of this year?

(¢% Are Government aware of the
controversy that exists among doctors
on the efficacy of B.C.G.?

The Deputy Minister of Health
(Shrimati Chandrasekhar): a) A
statement is placed on the Table of
the House. [See Appendix II, an-
nexure No. 34.]

(b) Up to the 31st December. 1952,
over 1.3 crores of people were tuber-
culin tested and over 40 lakhs were
B.C.G. wvaccinated. It is expected
that 3 crores and 1 crore respective-
ly will have been tuberculin tested
and B.C.G. vaccinated by the end of
1953.
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(c) The Government are aware that
a tew doctors are doubtful of the effi-
cacy of B.C.G. vaccination. On the
other hand, expert medical opinion
in the country and elsewhere is over-
whelmingly in favour of B.C.G, vacci-
nation, which is a cheap., safe and
effective preventive measure against
tuberculosis.

Shrimati Renu Chakravartty: May
I know, Sir. with reference to the
statement which has been laid on the
Table of this House, how many of
those who have been declared to be
‘tuberculin-negative’ individuals will
be vaccinated this year?

Shrimati Chandrasekhar: 1 require
notice,

Shrimati Renu Chakravartty: In
the statement it is said that there are
at present 42 Technician teams and
30 ordinary teams, These ordinary
teams are used for organising groups
such as schools, clinics and malernity
homes. May we know whether there
are no technicians attached to the or-
dinary teams? What is the difference
between them?

The Minister of Health (Rajkumari
Amrit Kaur): It is not quite correct
to say that there are no technicians
attached. because after all the ordi-
nary teams have also supervision.
Why there are not more technician
teams depends naturally on how much
money the States are willing to add to
what the Centre has given them.

Shrimati Renu Chakravartty: In the
statement, it says that this year, 1953,
we will be having 130 Technician
Teams. Does it mean that we have
been able to train a large number of
technicians and, if so. how many and
by whom they have been trained?

Rajkumari Amrit Kaur: I could not
tell you. Sir. the number of those
that have been trained. but we are
ronstantly training persons. A great
many have been trained and if we
had not had them we would not have
been able to put forward this exten-
i.;ve programme of mass vaccina-
lon,

Shri V. P. Nayar: Yesterday the hon.
Minister gave a  broadcast to the
nation tracing the history of B.C.G.
in brief. May I know. Sir. whether
from this talk people are to gather
that Government is of the opinion
that there is ng controversy at all about
the efficacy of B.C.G.?

Rajkumari Amrit Kaur:  Govern-
ment is rertainly of opinion that
B.C.G. 15 uvne efficacious method of
prevention of T.B,
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Shri Dabhi: May we know whether
Government's attention has been
drawn to the opinion of Prof. Jay
Arthur Myers, TB authority at the
University of Minnesota appearing in
the Time of June 4, 1951 and repro-
duced in Harijan of August 4, 1951
to the following effect.........

Mr., Deputy-Speaker: The hon.
Member may say what it contains.

Shri Dabhi: Only two sentences,
Sir.

“The bacilli in the vaccines often
are so weakened that they soon
die, having had no effect. or are
so virulent that they actually
cause tuberculosis.

Such induced tuberculosis is
mild at first and may stay dormant
for years. then flare up as a
serious disease,

Those wvaccinated with B.C.G.
give a positive reaction to tuber-
culin afterwards; hence this test
for the presence of tuberculosis is
useless in their case.”

Mr. Deputy-Speaker: I may say at
once that so far as the Question-
hour is concerned. these extracts
ought not to be read hereafter. The
Question-hour cannot be monopolised
by a single question. Hon. Members
must digest whatever is contained in
such extracts in one sentence or half
a sentence,

Rajkumari Amrit Kaur: The hon.
Member has read out the opinion cf
one Doctor. 1 can read out the opi-
nions of expert committees which
were set up under the aegis of the
W.H.O. from all the countries of the
world who have teslified to the efh-
cacy of BCG.

Shri S§. N. Das: Arising out of ans-
wer to part (b). T would like to know
the break-up of the figures state-
wise.

Shrimati Chandrasekhar: I want
notice.

Shrimati Renu Chakravartty: The
statement says that W.H.O. will pro-
vide 7 foreign BCG personnel up. to
the end of 1953. After 1953, will we
be self-sufficient so that we have our
own experts to carry on?

Rajkumari Amrit Kaur: I think so
—1I belieye that we shall be able to
carry on and be self-sufficfent,

Shri Velayudhan: May I know whe-
ther this BCG is used in UK, and
U.S.A. and other countries?
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Rajkumari Amrit Kaur: BCG is
being used in U.K. to protect all those
who are serving in TB hospitals and
sanatoria. It is widely used in the
US.A. in the southern hemisphere.

Dr. S. P. Mookerjee: In countries
where BCG has been in operation on
a large scale, Government has simul-
taneousiy piepared schemes for mak-
ing curative arrangements., What is
the intention of the Government in
that direction here?

Rajkumari Amrit Kaur: Sir, we are
going forward with curative measures
as quickly as possible. For example,
from 5.000 beds. when I touk over,
today we have 15000, If I could get
more mongy [ could go ahead much
faster. but that is my Jifficulty. as
hon. Members know,

Shri Viswanatha Reddy: May we
know whether it is a fact that for
BCG to be effective, it will nave to
be vaccinated every year. and, if so,
whether Government is taking any
steps to see that those who have been
vaccinated are assured of being vacei-
nated in the years to come?

Rajkumari Awmrit Kaur: Sir, vearly
vaccination is by no means necessary.
In fact they say. they do not know
for how many years the eflect of one
vaccination will last.

Shri G. P. Sinha: How many of
these teams are working in Bihar in
this behalf and how are they func-
tioning?

Mr. Deputy-Speaker: Evidently the
hon. Member comes from Bihar. He
may put down a separate questiun.

Shri K. K. Basu: What is the Gov-
ernment's contribution to this tripar-
tite Fund and how is it administered?

Rajkumari Amrit Kaur: There is no
question of a Fund. It is a guestion
of the aid which W.H.O. gives us.
t really works out to 50-50 as bet-
t\yeen foreign help and our coalribu-
ion.

PassENGER TRAINS BETWEEN BONGAON AND
RANAGHAT

*230. Shri A. C. Guha: Will the
Mutnster of Railways be pleased to
state:

(a) whether Government are aware
of the special importance of Bongaon
and Ranaghat stations because of their
close proximity to the borders of Pakis-
tan and of the very dense concentration
of displaced persons in those areas:

(b) whether _Government are aware
that the trains running to these
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junctions and the stations on the lines
lack minimum passenger amenities and
that trains on these lines are slow-
moving, and

(c) whether Government are aware
that thousands of passengers travel
daily on these lines te Calcutta for
earning their livelihood and whether
Government have made any plan of
providing some fast moving passenger
service trains during the office hours?

The Deputy Minister of Railways
z‘}nd Transport (Shri Alagesan): (a)
es.

(b) and (c). All passenger ameni-
ties which are normally provided on
suburban trains have also been pro-
vided in the trains running on_the
Calcutta-Ranaghat and Calcutta-Bon-
gaon sections. As regards provi-
sion of passenger amenities at
stations on these sections. they are
being provided on a programme basis.
Local trains on the Calcutta-Bongaon
and Calcutta-Ranaghat sections are
booked to run at speeds between 36
and 40 miles per hour against the
maximum permissible speed of 45
miles per hour. after allowing for the
time for halts and engineering res-
tiictions and on the Calcutta-Bongaon
single line section also for crossings.
It is not feasible to accelerate lhe
speeds of these trains or reduce the
frequency and duration of the halts
which are necessary to meet the require-
ments of the traffic to be catered for.
On the Ranaghat-Calcutta double iine
section, there are also five long dis-
tance fast trains each way booked to
run at 45 miles per hour.

Shri A. C. Guha: May I know whe-
ther the Government have any idea
of putting more trains sc that those
who come from these places to Cal-
cutta as daily passengers may have
convenient trains to come to their
offices?

Shri Alagesam: There are already a
number of trains. As far as the
Calcutta-Ranaghat section is concern-
ed, out of a total of 34 local trains
each way., 30 are booked to stop at
all stations: on the Calcutta Bonguon
section out of a total of i2 trains
each way, 11 trains are booked lo
stop at all stations which are less
than 4 miles distant from each other.

Shri A. C. Gubha: That is not the
reply to my question. I want 1o
know whether the Government have
any idea of putting some more trams
during office hours?

Shri Alagesan: No, Sir.

Shri A, C. Guha: Is the Govern-
ment aware that on those two lines
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there is hardly any arrangement fcr
restaurants, for platform covers cr
waiting rooms «nd the third class
compartments are far worse than on
other lines?

Shri Alagesan: Sir, as fa1 as pas-
senger amenities are concerned, on
way-side stations between Sea!dah and
Ranaghat. platform covers and pus-
sengers waiting sheds are already
available. Drinking water and lat-
rines etc. are also there. The wuy-
side stations between Ranaghat and
Bongaon are not however provided
with platform covers. Wailing sneas

and drinking water ilities ars
available. If the thon. Member

has any particular suggestions they
will be considerec.

Shri A. C. Guha: 1s it not true that
quite a number of trains are detain-
ed at those stations for near aboul
2 hours as these stations are treated
as terminus stations within the terri-
tory of India. for changing tr:ins
engines and examin'nz passcorts ele?

Shri Alagesan: I do not thave that
information, Sir. 1 cannot say whe-
ther it is correct or not.

Mr. Deputy-Speaker: The hon.
Members are all interested in getting
information on various matters. If
they can write to the Ministers and
if still they are not able to get suffi-
cient information then they may put
down those questions. Generally
questions may be put on the floor of
the House. No hon. Minister can be

expected to carry all the details in
his memory.

Shri A. C., Guba: I have already
written to the Minister on this point.
I have not got any reply.

Mr. Deputy-Speaker:

Y You must
write sufficiently early,

ArrocaTions oF Rice Export QuoTa FROM
BurRMA

*240. Shri S. C. Samanta: Wil the
Minister of Food and Agriculture be
pleased to state: \

(a) what were the allocations of rice
export quota from Burma tn India in
the first. second third and fourth
quarters in 1952 (quarter-wise);

(b) whether all the allocations have
been received by India; and

(¢) what were the corresponding allo-
cations and receipts in thnse quarters
in the years 1948 and 19507

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
(a) The allocations of exnnrt auctas of
ricn]e from Burma are not made quar-
terly.
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(b) and (c). Do not arise.

furi S. C. Samanta: May I know, Sir,
whether these allocations are made
half-yearly?

Shri M. V. Krishnappa: Beginning
from 194849, the allocations were
made by the International Food
Council and they were half-yearly
allocations.

Shri 8. C. Samanta: The hon. Min-
ister said the other day that negotia-
tions were going on for the purchase
of Burma rice on a barter basis.
May I know which are the goods that
are proposed to be exchanged?

The Minister of Food and Agricul-
ture (Shri Kidwai): We do not know
yet.

Shri S, C. Samanta: I wanted to
know the amount quarter-wise. Can
the hon. Minister give it at least
year-wise?

Shri M. V. Krishnappa: Yes, Sir.
In 1948 and 1949 the allocations were
made by the International Emergency
Food Council. In 1948. 577.638 lons
were allotted to India. In 1948,
4,03,411 tons were allotted. For 1950
and 1951 no allocations were done by
that body. We mads purci:ases direct-
ly. In 1950. we purchased 2.80.000
tons. In 1951. we purchased 2,40.000
tons. From 1852 onwards. we enter-
ed into an agreement with Burma for
four years, according to which we
were allocated 3.50.000 tons of rice
last year.

Shri S. C. Samanta: Has this allo-
cation been made through the F.A.O.
or direct by the Burma Government
to the India Government?

Shri M. V. Krishnappa: There is
no International Rice Organisation
or Market now, and we get it direct-
ly from Burma.

Shri G. P. Sinha: Has any part of
the national debt against Burma been-

adjusted when importing rice from
Burma?

Shri Kidwai: That is a separate
question.

WHeAT RUSTS

*241, Shri Barman: (a) Wil! the
Minister of Food and AgricuMure be
nleased to ctate the kinds of wheat
rusts that occur in India?

(b) What is the damage done to the
crops during the last tive years?

(c¢) How far our research institutes
have been successful in devising
methods for controlling this pest?
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(d) Is any other country faced by
the same problem, and has any other
country evolved any remedy?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Three kinds of
wheat rusts are known to occur in
India. They are known as  biack,
brown and yellow rusts.

(b) No precise estimates of the
damage are availghle. The loss
varies. on an average from 6 to 8 per
cent. annually and in an epidemic
year, the yield is further reduced by
15 to 20 per cent. In 1947 the damage
due to an epidemic of black rust in
Madhya Pradesh, Madhya Bharat
and the neighbouring tracts was es-
timated at nearly two million tons,
which was 1/5th of the total yield of
wheat in un-divided India. A state-
ment showing the estimate of losses
in 1948-1951 in certain States is plac-
ed on the Table of the House. [See
Appendix II, annexure No. 35.]

(c) A number of warieties resis-
tant individually to the three rusts
have been evolved at the Indian Ag-
ricultural Research Institute, Pusa,
New Delhi. These varieties are now
under trial in different States. Etforts
are now being directed to evolve va-
rieties capable of combined resistance
against all these rusts.

(d) There is no other country where
all these rusts are of economic im-
poriance, The only remedy is the
evolution and cultivation of resistant
varieties.

Shri Barman: May I know the lime
when each of these rust resistant va-
ilznﬁsl ” had been evolved at the

_Dr. P. 8. Deshmukh: This is a con-
tinuing process. The research has
been going on for a number of years.
1 can give a very detailed answer,
but 1t will take a lot of time.

Sbhri Barman: For how long have
these rust resistant varieties evolved
at the ILA.RI been in use at the ex-

perimental stations in  the different
States?
Dr. P. S. Deshmukh: As soon as

these varieties are evolved. they are
tried in various places and tested as
to whether they are capable of re-
sisting the rusts. Then they are mul-
tiplied. and the seeds are distribut-
ed all over the States,

Shri Barman: How many of these
species have passed the trial stage
and are actually beirg applied in the
fields by the agriculturists?

Dr. P. 8. Deshmukh: I cannot give
a specific number. There is a fairly
large number of varieties.
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Shri Barman: Until these rust re-
sistant varieties reach the final stage,
what other interim methods are being
adopted by Government to save this
country from this enormous loss?

Dr, P. §. Deshmukh: I am afraid
the only remedy is to evoive better
varieties, and that process is goning
on. There is no other remedy by
which rust can be controlled.

Dr. Suresh Chandra: May I know
the number of experts who are car-
rying on research, and the cost in-
volved on them in these research in-
stitutes?

Dr. P. S. Deshmukh: Research is
carried on not only by the Central
Government. but also by the State
Governments.

Dr. Suresh Chandra: I want to
know only about the Central Govern
ment.

Dr. P. S. Deshmukh: He would kave
to give notice.

Shri N. M. Lingam: Is it a fact that
the cultivation of wbheat was banned
in the Nilgiris as part of the cam-
paign against the wheat rust?

Dr. P. S. Deshmukh: I am not aware
nf this. Circumstances may arise
when we may have to do it in order
to save the crop in the rest of India.

Shri N. M., Lingam: Will Govern-
ment cons’der the auestion of com-
pensating these ryots?

Dr. P, S. Deshmukh: T have not got
the details of the case here,

Shri S. C. Samanta: Is it a fact
that some crosses forwarded by
Madhya Bharat to the Central Gov-
ernment regarding stem rust have
passed the experimental stage?

Dr. P. S. Deshmukh: I am not

aware.

FooD ScarciTy IN MAHARASHTRA

*242. Shri A. N. Vidralankar: Will
the Minister of Food and Agricul.ure
be pleased to state:

(a) the extent of area affected by the
famine in Maharashtra. and the names
of districts. tehsils or talukas where
acute conditions of famine prevailed:

(b) the extent of damage:

(¢) the principal causes of famine;
and

(d) the extent of help rendered by
the Central Government?
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The Minister of Agriculture (Dr.
P. 5. Deshmukh): (a) Famine, in the
technical sense contemplated in the
different Indian Famine Codes. has
not been declared in any area in
Maharashtra. A slateme:nt indicating
areas where scarcity conditions are
prevailing in Maharashira js placed on
the Table of the House,

(b} The extent of damage is not
known.

(c¢) Deficient and untimely rainfall
and consequent failure of crops.

(d) The Government of India have
sanctioned a loan of Rs. 54-75 lakirs
for 12 minor irrigation schemes to
be taken up in Maharashtra. The
question of giving more financial as-
sistance is under consideration.

STATEMENT

Scarcity Areas in Malarashira

District No. of villages in
which  Scarcity
has been declared

Ahmednagar. 622
Poona. 264
East Khandesh. 1,077
Sholapur. 590
West Khandesh. 268
Satara North
Nasik. 357
Satara South 117

3.295

Shri Altekar: May I know what are
the areas where there is acute scar-
city of water and what steps are
being taken to give relief to those
areas?

Dr. P. S. Deshmukh: That is more
the concern of the State Govern-
ments. 1 cannot give a full list of
the areas,

Dr. Suresh Chandra: Is any survey
being made by the Government of
India with regard to the failure of
crops?

Dr. P, S. Deshmukh: There has
been an Investigation Committee sent
from here. I do not know if there is
any separate survey.

Dr. Suresh Chandra: Has the Gov-
ernment got any statistics with regard
0 the famine conditions there?
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Dr. P. S, Deshmukh: They have col-
lected statistics as to the number of
persons, talukas and villages affected.

Mr. Deputy-Speaker:  All thiz was
given out the other day. Taluka
after taluka was mentioned. and. in
fact some hon. Member asked why
his taluka was not included.

Dr, Soresh Chandra: Will the hon.
Minister place a statement on the
Table of the House?

Mr. Deputy-Speaker: The infor-
mation was given the other day. The
proceedings will show that.

Shri Kelappan: What is the extent
of scarcity which entitles a place to
be included in the famine stricken
areas?

Mr. Deputy-Speaker: It is in the
Fargine Code. It is a matter of re-
cord.

Shri Kelappan: There are several
Famine Codes. Will the hon. Minis-
ter give spme information about it?

Mr. Deputy-Speaker: Copies of the
Codes are available in the Library.
Are we to go into the conditions here?
According to certain criteria, a famine
can be declared—apart from mere
scarcity.

Dr. P. 8. Deshmukh: As you said,
Sir, it is in the Famine Code..........

Mr. Deputy-Speaker: Whatever in-
formation is available in written re-
rords, which can be had from the
Library, should not be asked for in
the House. Members should take the
trouble and read the papers.

Shri Raghavaiah: Having gone
through the Famine Code. I want to
know whether Government are justi-
fled in not characterising certain
areas as famine areas, whereas ac-
tually they are famine areas? Will
they now declare them as famine
areas?

Mr. Deputy-Speaker: He is making
a speech. Next question.

Pandit Thakur Das Bhargava: May
[ know the date of the Famine Code?

Dr. P. S. Deshmukh: DiiTerent States
have passed different Cedes.

Shri Raghavaiah: My question has
not been answered.

Mr. Depuly-Speaker: 1 have ans-
wered it. Next question,

Shri Raghavaiah: Is it the inten-
tion of Government to declare them
now as famine areas?
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Mr. Deputy-Speaker: Order. order.
After all, the hon. Member is aware
that some authority has to ‘take a
decision as to whether famine should
be declared or not. There are rules
and regulations. There arg a number
of Famine Codes. They may be re-
ferred to. As to why they have npt
declared a particular area as a famine
area, I can only say that in respect to
that matter, the hon. Member wants
‘4o substitute his judgement for the
judgement of the Government, What
can I do here?

Shri Raghavaiah: Is it the policy of
the Government not to declare famine
areas as famine areas?

Mr. Deputy-Speaker: That is not
the policy. Wherever theére is a
famine according to them, they dec-
iare. That is, they declare it
wherever necessary. Where they do
not think it necessary, they do not
declare. In regard to this matter,
they do not accept the hon. Member's
view, So, there is no use pursuing
this matter. Next guestion.

DruG CONTROLLERS AND INSPECTORS

*243. Col. Zaidi: (a) Will the Minis-
ter of Health be ©pleased to state
whether there are Drug Controllers and
Drug Inspectors functioning in all the
States since the passage of the Drugs
Act in 19487

(b) What is the number of firms
against whom action has been taken on
the reports of the above-mentioned
officers?

The Deputy Minister of Health
(Shrimati Chandrasekhar): (a) The
Drugs Act was brought into force
from the st .April, 1847, in all Part
A States and the Part C States of
Ajmer, Delhi and Coorg. Since then
it has been extended to Part B States
and the remaining Part C States.
There is a full time Drugs Controller
only in the Bombay State. In the
other Part A States and Part C States
enerally the Administrative Medical
fficers or other Senior Officers iook
after the enforcement of the Drugs
Act. Drugs Inspectors have been ap-
pointed in all Part A States and the
Part C States of Delhi, Ajmer, Coorg,
Bhopal and Bilaspur. As regards
Part B States thev have yet to make
rules under the Drugs Act, 1940. in
consultation with the Drugs Technical
Advisory Board. Necessary action to
appoint Drugs Inspectors will be taken
by these States thereafter.

(b) Accarding to information re-
ceived from Part A and Part C State
Governments, action has so far been
taken against 912 firms.
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Col. Zaidi: Is (Government aware
that a lot of prejudice against drugs
made by Indian companies exists in
India, even in Government hospitals;
and in the light of the action taken
by the Government what progress is
being made to popularize and en-
force the use of drugs, made by Indian
firms, in the country?

The Minister of Health (Rajkumari
Amrit Kaur): Sir, I think the pre-
judice is gradually dying down, and
where "the standards are adjudged as
equally good the Indian firms are
given preference

Shri V. P. Nayar: May I know whe-
ther Government are aware that
deaths due to the consumption of 99
per cent. poisonous alcohol, boitled
under different labels, such as Tincture
Zingiberis, Tincture aurantium
etc.. are on the increase, especially
in prohibition areas, and whether
Governmentl have taken any steps to
proceed against the manufacturers of
such spurious killing drugs?

Rajkumari Amrit Kaur: Sir. the
hon. Member must know that the en-
forcement of the provisions of the
Drugs Act is the business of the State
concerned. It was brought to my
notice, especially in regard to the
State of Travancore-Cochin, that such
alcohol was being prepared, and I have
informed the State of it and asked
them to take suitable action.

BHAVNAGAR-TARAPUR RAILWAY LINE

*244, Shri Dabhi: Will the Minister
of Railways be pleased to state:

m e(ranfr g‘hemer tit is a fact that Govern-
opose to construct Bhavnagar-
Tarapur Railway Line: =

(b) if the answer to part (a) above
be in the affirmative. when the work
of the Railway is going to begin;

(c) when it is likely to be completed;

(d) what is the estimated expendi-
ture; and

(e} what would be the length of the
proposed line?

The Deputy Minister of Hailways
and Tramsport (Shri Alagesan): (a)
No decision on whether this line
should or should
has yet been taken,

not be constructed

(b) and (c). Do not arise,

(d) The expenditure will depend on
the alignment adopted; a rough esti-
mate would be Rs. 5 lakhs per mile.

(e) Approximately 74 miles,
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PROCUREMENT OF FOODGRAINS IN ASSAM

*245. Shri R. K. Chaudhury: Will the
Minister of Food and Agriculture be
pleased to state the present policy of
t?e Government of India in the matter
of:—

(i) procurement by the Govern-
ment of Assam of rice and
paddy in the State itself;

(ii) free movement of rice and
paddy witnin the State; and
(iii) supply of imported foodstuffs
such as sugar. flour, salt and
aetta in urban and rural areas?

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
(i) and (ii), The policy of the Assam
Government in regard to procurement
of rice and paddy, as anproved by 1the
Government of India. 15 one of the
maximization of internal availabilities,
through a system of procuremcnt best
adapted to local conditions, In accor-
dance with this. Assam has a system
of mo:ojoly procurement with restric-
tions on inter-district movem=nts
from and into rationed areas.

(iii) Sugar has been derationed
since second half of May. 1952, Con-
sumers can now buy sugar from the
open market. Salt has also been de-
rationed and maximum retail cale
prices have been fixed by Government
for different areas. Atta is issued as
a part of the daily ration. Flour is
issu'd bv Government cn a liberal
scale to individual consumers, fac-
tories. bakeries, establishments etc.
subject to availability. Distribution of
flour and atta is made through licens-
e dealers in rationed areas and
through selected retailers in rural
areas,

Shri R. K. Chaudhury: May I know
if the old system of procurement of
rice is still continuing in Assam. that
is to say, the paddy is purchased by
the Government and then distribut-
ed among the people?

Shri M. V. Krishnapga: Th:oughout
Assam the monopoly procurement sys-
tem exists, but in the thanas border-
ing Pakistan procurement is done by
cr;]eans of a direct levy on the oro-

ucer.

Shri R, K. Chaudhury: 1s it a fact
that the rice sells at a lower price in
the wmarket than the rationed and
controlled rice?

Shri M. V. Krishnappa: According
to the present indications rice is being
sold in the open market in many
places In India much below the issue
price in the ration shops. It is a good
sign.
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Shri R. K. Chaudhury: Is it a fact
that the restrictions on inter-district
movements in Assam have been re-
moved?

Shri M. V. Krishnappa: No. The
Assam Government have sent us a
proposal 1o enlarge the area and to
include the contiguous areas even be-
yond a district. We have sent
a Central officer to study the question
and the matter is still under consi-
deration,

Shri R. K. Chaudhury: Is it a fact
that within the district itself there is
restriction on the movement of rice?

Shri M-.V» Krishnappa: We are not
aware of it But according to the
monopoly procurement  system both
inter-district movement and internal
movement are restricted.

Shri R. K. Chaudhury: Is it a fact
that this restriction has acted very
adversely on the class of people com-
orising Government servants, poor
teachers and others who cannot pur-
rhase the paddy when it is harvested
and who have to wait and pay higher
prices?

The Minister of Food and Agricul-
ture (Shri Kidwai): I can appreciate
it by the experience in other States:
free movement will help in lowering
down of prices.

Shri Sarmah: Is it a fact that by the
time the atta reaches the consumer in
Assam it is so stale that it is almost
unfit for human consumption?

Shri Kidwai: Maybe. At some pla-
ces this may be the case.

Pandit Thakur Das Bhargava: [f
food prices in the free market are less
than what the controlled prices are.
does it not constitute a position in
which decontrol should have full play?

Shri M. V. Krishnappa: It is a tem-
porary phase. For some time it will
be like that and again orices will shoot
up after some time. We must be very
careful and cautious about this.

Shri Sarmah: What are the places
in Assam where attc reaches the con-
sumer in fairly good condition?

Shri Kidwai: We have not received
any complaint. For the first time
the hon. Member has voiced the com-
plaint, And I think the Assam Gov-
ernment should take care of it

Shri Sarmah: If I undersiood the
hon, Minister aright. he said that gene-
rous ration is given in respect of
flour. What is the guantity of four
rationed for each individuai?
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Shri M. V. Krishnappa: I have not
got the figures here. If the hon.
Member is interested I am prepared to
give him those figures.

Shri Sarmah: Then. what was the
basis of his statement that it is given
in generous gquantity?

Shri Kidwai: It is the Assam Gov-
ernment that has supplied this infor-
mation. And whatever the Assam
Government considers generous is
generous, because they have informed
us of this.

Shri R. K. Chaudhury: What is the
measure of generosity of the Govern-
ment of India so far as Assam is con-
cersed?

Shri Kidwai: I think the hon, Mem-
ber., who comes from Assam, should
know better whether what the Gov-
ernment calls generous is generous or
is not generous.

CANCER

*246. Sardar A S Saigal: (a) Will
the Minister of Health be pleased to
state whether it is a fact that the Inter-
nationa! Cancer Research Commission
was of the view that present knowledge
on Cancer was not “adequate enough™?

(b) Do Government propose to
examine the points suggested by Dr.
V. R. Khanolkar, President of the Com-
mission?

The Minister of Health (Rajkumari
Amrit Kaur): (a) It is a fact that
many problems regarding the etiology
of cancer have not yet been solved,

(b) The proceedings of the Confer-
ence have not yet been received by
Government. The points raised at the
Confereace wil of course be examin-
ed.

Shri V., P. Nayar: May I know whe-
ther any separate research is being
carried on under the auspices of the
Government of India for finding out
the real causes of cancer?

Rajkumari Amrit Kaur: Yes, Sir,
the Government of India has now got
the Cancer Research Institute in Bom-
bay under its control, and research is
being carried on there,

Shri V. P, Nayar: By how long does
Government expect that research in
this direction will bear frujt?

Mr, Deputy-Speaker: What is this
question? Research is endless as far
as we have been able to see.

Shri V. P. Nayar: To find out the
actual causes.
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Mr. Deputy-Speaker: It goes on all
over the world. In Canada there is a
research institute. All that I wish
to peint out is that such questions do
not serve any purpose, Research is
infinite, and in various parts of the
world such research is being made.
They will benefit by one another’s re-
searches. Therefore it is not confin-
ed to this country alone,

Sardar A, S, Saigal: There was a
Conference on Cancer Research Com-
mission. about its proceedings. I ask-
ed the guestion.

Mr. Deputy-Speaker: That is all
right. But what is the guestion?

Sardar A. S. Saigal: I have no sup-
plementaries to make.

MogirLe Post OFFICES

*247. Shri Gidwani: (a) Wil the
Minister of Communications be pleased
to state whether final proposals for two
mobile post offices in Bombay have
been sent to Government for saTiction!

(b) If so, has the necessary sanction
been granted?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) Yes.

(b) Not yet. The matter is still un-
der examination.

Shri Gidwami: How long it wilk
take?

Shri Raj Bahadur: This is a ques-
tion of rather general application. We
have got to expand facilities for mo-
kile post offices. In large {owns
which have a population of more than
five lakhs. we are trying to design a
mobile post office wvan which rnay
afford all necessary farilities and cen-
veniences of a post office.

Shri Gidwani: May I know in how
many places this scheme 15 worked
out?

Shri Raj Bahadur: Four places.

Shri Gidwani: Which are those pla-
ces?

Shri Raj Bahadur: It has been ans-
wered a number of times—Madras,
Nagpur. Delhi and Kanpur.

TELEPHONE SYSTEM 1N BOMBAY

+248 Shri Gidwani: (a) Will the
Minister of Communications be pleased
to state whether it is a fact that there
is a great demand for new telephone
connections in the city of Bombay?

(b) Is there any scope for expanding
the service?
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(c) What steps are being taken to re-
equip the same before expanding?

(d) Was any scheme of having
public telephone booths attached to
petrol pumps, restaurants and other
shopping centres all over the city pro-
posed by Shri P. M. Agarws!, while he
was acting General Manager of Bom-
bay Telephones?

(e) If so, do Government propose to
introduce that system to bring the tele-
phone cervice within easy reach of the
citizens?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) Yes.

(b) There is scope for expansion, In
fact expansion is being effected gra-
dually. 11.000 additional telephones
have been given in Bombay since
31st March, 1949.

(c) Expansion and replacernent are
proceeding simultaneously. Planning
for expansion by 39,000 lines is in
progress. Replacement of i0.000
lines of old equipment is expected to
be completed by 1956. 3.100 lines of
glzd equipment was replaced in 1951-

(d) and (e). Such a scheme for
opening public telephones was already
under preparation when a proposal
was also received from the General
Manager ‘Telephones, Bombay. The
rules are being finalised.

Sardar Hukam Singh: May I know
whether public institutions will get
any priority over other demands?

Shri Raj Bahadur: The :1ule is that
as they fall in one of the exempted
categories they do get a priority.

Sardar Hukam Singh: They also
insist upon asking for their own tele-
phones?

Shri Raj Bahadur: They do not
have to make a deposit of Rs. 2.000 or
Rs 2.500 -,

Shri R. K. Chaudhury: Is the sys-
ten of getting a telephone connection
by making a deposit of Rs. 2,000/- still
in vogue n Bombay and is there de-
mand in spite of that rule of deposit?

Shri Raj Bahadur: In view of the
fart that we were unable to cope with
the increasing demand on account of
paucity of equipment. etc., we had to
susnend this scheme in November,
1851 but so far as the old demands
under the scheme are concerned, we
have met all of them barring a small
fraction most of which we hope to
meet by the end of this month,
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Sardar Hukam Singh: Is it a fact
that in spite of large amounts of de-
posits being made with the Govern-
ment, telephones are not provided for
a long time?

Shri Raj Bahadur: We have not
been able to provide telephones to a
large number of people. That is
right,

Sardar Hukam Singh: These deposit
amounts are lying with you?

Shri Raj Bahadur: So far as Bom-
bay is concerned. we had deposits
from applicants numbering 5645, We
have been able to provide telephones
to 5406 applicants, The remaining
239, will have their connections by the
end of this month barring a few who
may not get these for -urely techni-
cal reasons and the list will thus be
liguidated.

CoaL MiNING

*249, Shri P, C. Bose: (a) Will the
Minister of Labour be pleased to state
whether coal deposits have been newly
discovered in India but mining opera-
tion has not yet been started?

(b) Are Government aware that
owing to unscientific mining i the
major coal fields, there had been pre-
mature collapse underground and con-
sequent loss of coal in many coal
mines?

(¢) In view of the above, what steps
do Government propose to take so that
mining operation is carried on from
the beginning as scientifically as pos-
sible in the newly discovered coal
fields to avoid danger and loss ot
coal?

The Minister of Labour (Shri V. V.
Giri): (a) Presumably the hon, Mem-
ber is referring to the new coal seams
which have been found in North
Karanpura. Korba and Ranicanj roal-
fields. These have been mapped by
the Geological Survey and vprosoected,
but have not yet been exploited.

(b) and (¢). This was so in the
past, but during the last ten yeurs
few premature collapses had occurr-
ed. and these too were in workings
made many years ago, In 1939, cer-
tain regulations were introduced to
control the dimensions of pillars ard
galleries and method of extraction.
No premature collapses have occurr-
ed in workings made according to
these regulations,  Stipulations in-
tended to ensure scientific working
from the beginning are also made
when permission to open new mines
is granted.
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Shri P, C. Bose: How many collie-
ries are now on fire?

Shri V., V, Giri: I want notice.

RE-INSTATEMENT OF RAILWAY EMPLOYEE

*250. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

fa) what steps Government have
taken to re-instate the large number of
raiiwaymen suspended or discharged
under the “Railway Services (Safe-
%gfg_r;:ng of National Security) Rules

(b) whether it is a fact that a depu-
tation of the leaders of opposition
parties and groups in Parliament wait-
ed on the Minister of Railways and
reguested the re-instatement of the
above railwaymen on the 28th July,
1952 and if so. what reply was given
by the Minister and to what extent the
péomis; given. if any, was implement-
ed; an

(c) whether it is a fact that a large
number of railwaymen discharged
under the above Rules have been
without any pay or allowance for the
last two to three years and that they
have individually and collectively
appetq_led to the Minister for re-instate-
ment?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). The Minister told & de-
putation of Members of Parliament
belonging to certain opoosition groups
who met him during the last session
and in which the hon. Member him-
se!f was included. that he would re-
view the cases to ascertain if anything
could he done. This review has been
conducted and he has decided that ex-
cent in a few cases the orders cannot
be amended: in these few cases the
men concerned will be offered re-em-
ployment. Similarly in respect of
those against whom action is pending.
he has cecided that except in respect
ng a few. further action must proce-
ed.

(c) Yes. those who have been re-
moved from service have naturally not
received any pay or allowances,

Shri Nambiar: May I know, Sir,
with resvect to a few except so-and.so
as stated. what will be the exact num-
ber or approximate number who are
likely to be reinstated or not?

Shri Alagesan: With regard to
those cases. I think it will be about
20. and among the category of persons
whose cases are still pending, about 10
will be reinstated.

Shri Nambiar: The promise given
by the Hon. Minister was that, excep-
ting very few cases, all others wiil be
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reinstated. I want to know whether
the hor. Minister can enlighten us on
this point?

Shri Alagesan: 'We undertook to
make a further review of all these
cases and consider them and he has
come to this conclusion.

Shri Nambiar: What is the total
number of workers involved in this,
either discharged or suspended?

Shri Alagesan: First rategory,
about 178; Second category, about 58.

Shri K. K. Basu: May I know, whe-
ther after reinstatement. the suspend-
ed employees were paid their full
wages and allowance?

Shri Alagesan: No.

Shri Raghavaiah: May I know whe-
ther Government is aware of the fact
that in the reply given by the hon.
Minister last time. he specifically stat-
ed that ten cases which had been re-
commended by the Government of
Madras would be given preference in
their reinstatement?

Shri Alagesan:
that.

I am not aware of

Shri Raghavaiah: May I know
whether the Gowvernment is aware of
the fact that the case of ibe ten rail-
way workers of Bitragunta will be
taken as a preferential case?

Mr. Deputy-Speaker: They were
also considered.

Shri Alagesan: All these things
were considered.

Shri Nambiar: Amongst 178. about
20 will be reinstated. May I kaow
whether the Government will reconsi-
der the whole position?

Shri Alagesan: It has just been re-
considered.

Shri T. N. Singh: Will the hon.
Minister explain to the House the
charges that were levelled against
these officials and what has happened
to the revised decision on those charges?

Mr, Deputy-Speaker: You are aware
of 178 charges. The whole humani-
ty commits so many charges.

Shri Namdhari: Will the Govern-
ment consider dealing strongly with
professional propagandists who are
organising strikes and misleading rail-
waymen for paralysing our national
development?
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TEMPORARY RAILWAY STAFF

*251. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) the number of temporary staff on
the Indian Railways who have not yet
confirmed;

(b) whether the promise given by
the Minister on the floor of the House
on the 5th June, 1952 that all tempo-
rary staff except 50.000 would be con-
firmed has been implemented;

(c) if not, why not;

(d) whether it is a fact that even
after the above promise of the Minis-
ter. the ban issued by the Railway
Board against confirmation of tempo-
rary staff has not been lifted; and

(e) if so. why?

The Deputy Minister
and Transport (Shri Alagesan): (a)
91.334 at the end of November 1952.

(b) and (c). In spite of 32,844
temporary staff having been confirm-
ed between January and November
1852, the total number of temporary
staff has decreased only by about
5.000 in that same oeriod owing to
‘resh temporary staff having been re-
cruited.

(d) No such ban has beep imposed
by the Railway Board. but pending
the fixation of the combined seniority
on the regrouped railways a slowing
up in confirmations has taken vlace.

(e) Does not arise.

Shri Nambiar: Arising out of the
promise given by the hon. Minister
during his budget speech that 50.000
will be the only staff left as tempor-
ary. may I know why a large number
of staff are still kept as temporary?

Shri A'age=an: The reason has been
given in ansmer to poarts (b) and (c)
of the cucstion, Because there is
some delay 'vith regard to fixation of
seniority of this staff on the regrouped
railwavs. their confirmation has been
slowed a little but they will be con-
firmed,

Shri Nambiar: How much time it
would take to come to this level?

Shri Alagesan:
soon as possible.

It will be done as

Short Notice Question and Answer
Grrr or RicE IN ORrissa
Shri Sanganna: Will the Minister of
Food and Agriculture bhe pleased 1o
state:

(a) whether it is a fact that there
is a glut in the rice market of Orissa
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for failure of the recipient States in
clearing allotments made to tuem
from Orissa;

(b) whether it is a fact that the
State’'s godowns and privaie godowns
are overflown with stocks of procur-
ed rice and in some places s:ocks are
keing held in the open for lack of
gpace;

(c) whether the Government of
Orissa have wurged the Central a=nd
the recipient Govertments to lift their
allotments early; and

(d) if the answers to paris (a) to
(c) above be in the affirmative, what
directives have been issued by the
Central Government to the recipient
States to lift their respective stocks?

The Deputy Minister of Food and
Agriculture (Shri M. V., Krishnappa):
(a) to (c). It is a fact that as a re-
fult of a very good rice crop in Orissa
procurement, since the beginning of
the kharif crop in November 1952,
has been phenomenal. and the arran-
gements made by the recipient S'ate
Governments to lift the allotted storks
have not kept pace with the rate of
procurement. and the Orissa Govern-
ment has therefore been suddenly
faced with problems of storage, The
Government of Orissa naturally has
addressed the Centre and the reci-
pient State Governments for quicker
clearance,

(d) The Central Government have
been urging the recipient State Sov-
ernments through telenhone. telegram
and by letters (and in the czs= of
West Bengal by personal discus:ions)
to make immediate arrangements for
auicker clearance. The Central Gov-
ernment have actually posisd an offi-
cer in Orissa who. among other things,
is also helping to expedite cleara:rce.

Bhri Samganna: May I krow whe-
ther it is a fact that certain paddy al-
lotted during the current kharif year
ending 31st October. 1952 to West
Bengal is not yet lifted?

Shri M. V. Krishnappa: Trat wrs
paddy about whose quality there was
some dispute, Here the situst’on is
that for the first time after controls
have been instituted in this country,
in Orissa. according to- our fgures. the
procurement has increased by three
times. compared with the same pericd
last year. We are very happy to see
such a situation and we are prepared
*~ face the situation. T promize to
the hon, Member that we will rise to
the occasion and see that all the rice
is exported.

Shri Kanungo: Is the hon. Minister
aware tha* the price of p=ddy per
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unit is Rs. 40/- against the control
price of Rs. 637

The Minister of Food and Agricul-
ture (Shri Kidwai): Maybe that is
correct,

Shri Dabhi: How much paddy is
Orissa able to supply?

Shri Kidwai: I hope that Orissa
will supply us about 3 lakh tons of
rice. That may be about 5 lakh tons
of paddy or 4} lakh tons.

Shri Natesan: May I know whether
Maudras is one of the recipient States
that have not lifted the rice?

Shri Kidwai: Madras is one of
them, They are arranging for the
lifting,

Shri M. V. Krishnappa: It is a major
recipient.

Shri Natesan: May I know the price
at which Orissa sells rice to Madras?

Shri M, V. Krishnappa: It is tke
cheapest as compared with other rice
in India.

Shri Natesan: Is the hon. Minister
aware that U.P. has been giving rice
to Madras at Rs. 33 per maund, which
is higher than the price of imported
rice?

Shri M. V. Krishnappa:
thing of the past,

That is a

Shri Kidwai: This cannot happen
now,

Shri S, N, Das: May I know the
quantity of rice so far procured?

Shri M. V. Krishnappa: Eighty thou-
sand tons, At this time last year, they
had procured 27 thousand tons.

Shri §. N. Das: May I know whe-
ther it is a fact that the Government
of Orissa is allotted a bonus of one
rupee per maund of procurement?

Shri Kidwai: Not for procurement,
but for development of the rice areas.
rhey have no means of proper com-
munications and all that, Therefore,
this was thought necessary., They have
been maintaining the procurement
price which was in existence there
some years ago. They are the one
Government which refused to increase
the procurement price because the
general cost of living would have gone
up. Therefore, they are compensat-
ed in this way.

466 PSD
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Shri Natesan: Since there is s0
much shortage of rice in Madras,
would the Government of India take
steps to see that this rice is rushed to
Madras forthwith from Orissa?

Shri M. V. Krishnappa: There is no
shortage regarding rice, for the pre-
sent, in Madras, They have got 160,000
tons of rice with them. The rate of
procurement is something pheuome-
nal. They are carrying on a levy sys-
tem and every week they are getting
15,000 tons of rice. There is no scar-
city of rice in Madras, In spite of
that, Madras is one of the major re-
cipient States to which we have allot-
led a major portion of the Orissa rice.

Pandit Thakur Das Bhargava: In
view of this procurement. will the
Government see that imports are re-
duced?

Shri Kidwai: As I stated some time
back. this year, we will supply, all the
deficit States, rice procured in this
country. We are importing some to
build up stocks. I hope that from
next year, there will be no imports of
rice,

WRITTEN ANSWERS TO QUES-
TIONS

“EFOCAINE”

*252. Shri P. T. Chacko: Will the
Minister of Health be pleased to state:

(a) whether “Efocaine” has beer
tested in India in surgical operations
and if so, with what results:

(b) whether this drug has been made
available in our hospitals: and

(¢) whether this drug is used in
cases of difficult child births?

The Minister of Health (Rajkumari
Amrit Kaur): (a) and (c¢). Govern-
ment have no information.

(bY Il iz not stocked in the Govern-
ment Medical Store Depots for sup-
ply to hospitals.

TIrRUPATHI (WEST) RAILWAY STATION

#253. Shri Viswanatha Reddy: Wi'l
the Minister of Railways be pleased in
state whether Government have receiv-
ed any reqresentations that Tirupathi
(West) Railway Station should be re-
opened, and if so, what action have
Government taken in the matter?

The Deputy Minister of Railways
and Transport (Shri Alagesan): Yes,
the matter is under examination,
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AGRICULTURAL INDEBTEDNESS

*254, Shri T, S. A, Chettiar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any survey has been
undertaken to find out the agricultural
indebtedness in recent years;

(b) whether the Sample Survey
undertaken by the Reserve Bank of
India recently indicated a great in-
crease in rural indebtedness; and

(c) if so, whether the Reserve Bank
proposes to undertake any steps 1.0
help co-operative organisations
othe};s to alleviate the rural mdebted-
ness:

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) No survey
has been conducted in recent years
on an all-India basis to ascertain the
:t;grieultural indebtedness in the coun-
ry.

(b) The data collected in the Rural
Credit Survey undertaken by the He-
serve Bank of India recently are still
being tabulated and analysed.

(c) Within the provisions of the
Reserve Bank of India Act, the Re-
serve Bank is extending credit facili~
ties tu co-operative organisations to en-
able them to help farmers with leans.

KEY VILLAGE SCHEME (CENTRES)

*255. Shri T. S. A. Chetiiar: (a) Will
the Minister of Food and Agriculture
be pleased to state the number of
centres under the Key Village Scheme
proposed to be established in the year
1953-54?

(b) How many will be run by the
State Governments direct and how
many through private institutions
(giving figureg State-wise)?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) and (b). A
statement containing the required irn-
formation is laid on the Table of the
EvIom% ][See Appendix II, annexure
No. 36.

HYDERABAD CONGRESS SESSION

*256. Shri Madhao Reddi: Will the
Minister of Railways be pleased to state
whether it is a fact that the Railway
Department had given concession in the
travelling charges to the delegates and
other visitor passengers bound to the
Hyderabad Congress Session?

The Deputy Minister of Railways
and Transport (Shri Alagesan): No
concession was granted to dclegates
or other visitors to the [Iyderabad
Congress Session.
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EXPERTS FROM JAPAN

*257. Shri M, R, Krishna: Will the
Minister of Food and Agriculiure be
pleased to state whether any experts
have been invited from Japan under
the Point Four Programme to advise
Indian farmers in advanced methods of
agriculture?

The Minister of Food and Agricul-
ture (Shri Kidwai):

FAMINE AREAS OF Bomsay

*258. Shri K. G. Deshmukh: (a) Will
the Minister of Food and Agriculture
be pleased to state whether it is a fact
that the Minister of Agriculture of the
Government of India toured some of
the areas under famine in the State of
305:121bay in the month of December,
19

(b) What are his observations re-
garding the crop condition and the
pur{."lumsing power of the people in that
area?

(c) What financial assistance do the
Government of India propose o give
and in what form?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Yes.

(b) He observed that the cendition
of crop in many areas was deplerable,
and as a result of this as well as lack
of employment, the purchasing power
of the people in some areas had gone
down,

(c) The Government of India have
sanctioned a loan of Rs. 111-3 lakhs
for minor irrigation works in the
scarcity areas of Bombay. The ques-
tion of giving more assistance is un-
der consideration.

DARBHANGA MEDICAL COLLEGE

#259, Shri §. N. Das: Will the Minis-
ter of Health be pleased to state:

(a) whether it is a fact that the
Indian Medical Council has withdrawn
its recognition from the Darbhanga
Medical College of the Bihar Uni-
versity;

(b) if so, what are the reasons there-
for;

(c) whether the Degrees of this
College were recogni by the Counecil
when it was wunder the Patna Uni-
versity; and

(d) what are the terms on the fulfil-
ment of which the Council would give
ity recognition to the Degrees of the
College?
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Th‘e Minister of Health (Rajkumari
Amrit Kaur): (a) to (c). The Dar-
bhanga Medical College was formerly
affiliated to the Patna University. The
M.B.B.S. degree awarded by the Patna
University was recognised under the
Indian Medical Council Act, 1933.
After the passing of the Bihar Univer-
sity Act, 1951, the Darbhanga Medical
College has been affiliated to the Bihar
University which did not exist before.
The Medical Council of India will
arrange for the inspection of the
facilities for teaching available at the
Darbhanga Medical College and attach-
ed hospitals for the wunder-graduate
medical course and the standards of
examinations conducted at the in-
stitution before they recommend to
Government the recognition under the
Indian Medical Council Act, 1933, of
the M.B.B.S. degree to be awarded by
the University of Bihar.

(d) Does not arise at present as the
inspection of the College has not yet
been undertaken.

IMPORT OF TELEPHONE INSTRUMENTS

*260. Shri Heda: Will the Minister
of Communications be pleased to state:

(a) the number of complete telephone
instruments that were imported in
year 1952;

(b) the number of instruments that
were manufactured in India in the
vear 1952 and by what factories or
agencies;

{c) the total value of accessories that
were imported in the year 1952:; and

(d) what are the parts that are not
yvet manufactured in India?

The Deputy Minister of Commuom-
cations (Shri Raj Bahadur): (a) 2.013.

(b) 21959 by the Indian Telephone
Industries Ltd. and 3,847 by the Posts
and Telegraphs workshops.

(c) Rs. 48.42.000 approximatelyv,
(d) Dials and condensers.

Inrnmsls MEeTHOD OF RICE CULTIVATION
(TMPLEMENTS)

*261. Shri Heda: (a) Will the Minis-
ter of Food and Agriculture be pleased
to state what are the implements that
are used in Japanese method of rice
cultivation with their approximate
costs?

(b)Y Have Government examined
the utility of these implements?

(c) 1t so. do Government propose

to popularise them?
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The Minister of Food and Agricul-
ture (Shri Kidwai): (a) A statement
giving the information is laid on the
Table of the House. [See Appendix
II, annexure No. 37.]

(b) Yes. The implements have been
tried out at the Central Rice Research
Institute, Cuttack. and the Indian
Agricultural Research Institute. New
Delhij.

(c¢) Yes. The Indian Council of Agri-
cultural Research has sanctioned a
scheme for the production, on an ex-
perimental basis, of some of the im-
plements

COMMITTEE TO ENQUIRE INTO Smmvicz CoN-
DITIONS oF POSTS AND TELEGRAPHS
EMPLOYEES

*262. Pandit Munishwar Datt
Upadhyay: (a) Will the Minister of
Communications be pleased to state
what are the financial implications of
the recommendations of the expert
committee appointed by Government
for considering the grievances of the
postal staff?

(b What recommendations are
likely to be implemented and when?

(c) What is the experience of no-
delivery practice on Sundays and what
are its financial implications?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) About
Rs. 475 crores.

{b) A copy of the orders of Govern-
ment is placed on the Table of the
House. [Placed in Library. See No.
S5-6/53.]

(c¢) The present system is working
satisfactorily. If Sunday delivery is re-
introduced. the additional cost will be
of the order of Rs. one crore,

‘TUBERCULOSTS

*263. Giani G. 8. Musafir: Will the
Minister of Health be pleased to state:

{a) whether the number of T. B.
patients have increased during the last
one year compared with the preceding
year; and

(b) if so. the steos that Govern-
ment propose to take to check such
increase?

The Minister of Health (Rafkumari
Amrit Kaur): (a) Actual figures are
not available, But judging from re-
vorts. it can be presumed that the in-
cidence of T.B. is on the increase.

(bY Preventive and -urative mea-
sures against this disease fall within
the sphere of the State Governments.
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A statement showing the action
taken or proposed to be taken by the
Central and State Govermments is laid
on the Table of the House. [See Ap-
pendix II, annexure No. 38.]

NON-PAYMENT OF SALARIES TO RAILWAY
EMPLOYEES

*264. Giani G. S. Musafir;: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that there
are a large number of cases of non-
payment of salaries and allowances to
the Railway employees;

(b) whether Government have
received any representations from
the Railwaymen's Unions complaimng
against the procedure for the pay-
ment of the earned dues of the Rail-
way employees; and

(c) if so, what steps Government
propose to take to expedite the pay-
ment of these dues?

The Deputy Minister of Railways and
Transport (Shri Alagesam): (a) to
(c). The Minis'tcr has referred in
his budget speech to the existence of
these complairtts and the setting up of
a Committee of Directors of the lgail—
way Board to investigate them. This
Committee is making the investiga-
tions.

IMPORT OF RAlLwaYy COACHES

*265. Shri N. M. Lingam: (a) Will
the Minister of Railways be pleased to
state whether orders have been placed
ov Government with a German firm
tor metre gauge railway coaches for
use on the N. E. Railway?

{b) If so, what is the value of the
orders?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) Yes.

(b) £ 1,750,000 F.O.B.

NoK1H BIHAR SUCAR FACTORIES

*266. Shri §. N. Das: Will the Minis-

ter of Food and Agriculture be pleased
to state:

_«a) whether it 1s a fact that tne
North Blhar Sugar Factories are faced
with a critical situation as a result
of the atcumulation of old stock of
SugEar;

(b) it so, what are the clrcum-
<tances which have led to this situa-

[T
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(c) if the answer to part (a)
above be in the affirmative, what
steps, if any, have so far teen taken
by Government to ease the situation?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) There iz some
accumulation of sugar stocks with
North Bihar factories as is also the
case with other factories in Uttar Pra-
desh and South Bihar.

(b) The main reasons for accumula-
tion of stocks are larger carry-over
from the previous season, low ofl-take
during October and November 1952
and increased production during the
current season.

(c) Sugar movement has been step-
ped up. Sugar factories are also being
allowed freely to store their surplus
stocks in outside godowns.

RanwaY CoacHEs (Fans)

*267. Shri M. Islamuddin: Will the
Minister of Railways be pleased to
state:

(a) the number of coaches of each
class in different Railways;

(b) the number of Class III coaches
so far fitted with fans in each Rail-
way; and

(¢) whether the fans so fitted are
indigenous?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) The
information. in respect of number of
seats provided in wvarious classes on
erach Railway is contained in Statement
No. 10 of Volume II of the Railway
Board's Report for 1951-32. a copy of
which is available in the Library of
the House,

(h) Central Railway =273
Eastern =326
Northern ,, =133 Upto
North Eastern Rly. =04
Southern Railway =364
Western ,, = 476

(¢) Both indigonous and imported.
RawncHr MenTaL HospiTaL

*268. Shri M. Islamuddin: Will the
Minister of Health be pleased to state:

(a) the annual recurring expendi-
ture on the Ranchi Inter-State Menta)
Hospital;
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(b) the amount contributed annually
by each of the States concerned; and

(c) the amount of contribution, if
any, by the Central Government?

Tiie Minister of Health (Rajkumari
Amrit Kaur): (a) Rs. 8,30.000 approxi-
malteLy.

(b) The estimated amounts of con-
tribution payable by the States con-
rerned during 1952-53 are as follows:

Rs.
(1) West Bengal 4,27.647
(2) Uttar Pradesh . . . 73371
(3) Bihar . : . . 1,04,816
(4) Orissa . f f f 12,578
(5) Madhya Pradesh 20,963
(6) Assam . f f . 12,578
(7) Delhi . . . . 10,482

(8) Other Suates . . . 8,385

Torar . 6,70,820

The actual amount of contribution
from cach State is finally aajusted on
the basis of the actual number of pa-
tients treated at the Hospital,

(¢} No contribution is made by the
Central Government,

SuprLY OF FOODGRAINS TO WEST
BenGAL

*269. Shri N. B. Chowdhury: Will
the Minister of Food and Agriculture
be pleased to state:

(a) what quantity of rice. wheat
and other foodgrains have been sup-
plied to the Government of West
Bengal to feed the people of Calcutta
and the industrial area under the
arrangement agreed to by the Minister
with the West Bengal Government:

(b) what quantities out of the
foodgrains have been allocated for
the Fair Price shops and the Ration
shops respectively: and

(¢) whether the cost of such food-
stuffs would be borne entirely by the
Government of West Bengal or any
subsidy would be given by the Gov-
ornment of India?

The Minister of Food and Agriculiure
(Shri Kidwai): (a) and (b). Under
the agreement with the West Bengal
Government, Centre has to supply
1.00.000 tons of rice for the rationing
in Caleutta Industrial area. and uboto
50,000 tons for supply fhrough econo-
mic price shops. (It is presumed that
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the reference in the gquestion is to
economic price shops.) Against this,
20,730 tons of rice have becn allotted
since lst January 1953. As regards
wheat, Centre would meet West Ben-
gals entire requirements. Siuce
1-1-1953. 80.000 tons of -wheat have
been allotted.

(c) The cost will be borne entirely
by the Government of West Bengal.
The guestion of subsidising the sale of
ftéodgrains has not so far been decid-
ed.

SUPPLY OF FOODGRAINS TO MADRAS

*270. Shri  Veeraswamy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) tt.:e quantity of foodgrains im-
ported into India during the year
1952-53 and from which countries;

(b) the quantity of foodgrains
asked for by Madras State; and

(c) the quantity so far supplied?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) Figures for the
complete financial year 1952-53 will be
available only in April. 1953. A state-
ment is. however. placed cn the Table
af the House showing the quantities of
foodgrains imported from each coun-
try during the 10 months from April.
1952 to January. 1953,

(b) The Basic Plan is worked on the
basis of the calendar year. For 1953,
Madras have arked for 825.000 t:ns of
foodgrains.

(c) 106.000 tons of ‘oodzraing were
allotted to Madras during January and
February. 1953

STATEMENT

Foodgrains imported from each
?gg;tlm during April, 1952 to January,

Country Qmm ityin
000 tons
U.S.A, 1,268 3
Australia . 178-9
Canada . 458-6
China . - . 1673
Burma . . 2853
Pakistan . . 19°7
Thailand . . 1623
Torar . 2,540-4
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CONSTRUCTION OF NATIONAL HIGHWAYS
IN  RA)JASTHAN

210. Shri Karni Singhji: (a) Will
the Minister of Tramsport be pleased
to state whether Government have
taken over or propose to take over
any roads in Rajasthan as. National
Highways?

(b) If the reply to part (a) above
be in the affirmative, what are the
roads and their lengths?

(c) Are any new highways contem-
plated to be constructed in Rajasthan
and 9part1cular1y. in the Bikaner Divi-
sion?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). The Government of India
have assumed liability for the construc-
tion and maintenance of the following
two roads in Rajasthan under the pro-
visional National Highway Scheme'—

(f) Delhi-Ahmedabad-Bombay 370 miles

road (N.H. No. 8) in Rajas-
than

(#i) Agra-Bombay Road (N.H. 20 miles

No. 3) in Rajas-
than,

(c) No.

Lanp Census

211. Shri A. M. Thomas: (a) Will the
Minister of Food and Agriculture be
pleased to state what steps, if any.
have been taken by the Government
of India to conduect the census with
regard to the nature and extent of
the holdings in land (Land Census)
envisaged in the Five Year Plan?

{(b) By what time will the Central
Government be able to finish the
work with the assistance of the States
Governments?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) The proposal
for a rensus of land distribution and
cultivation to be carried out during
1953 is under examination.

(b) After a detailed scheme has
been drawn up. it will be possible fo
indicate the date when the rensus will
be completed.

Loss N DistrisutioN of Foop BY
TRAVANCORE-

212. Shri A. M. Thomas: (a) Will
the Minister of Food and Agriculture
be pleased to state what is the amount
proposed to be given by the Central
Government to the State of Travan-
core-Cochin in 1953-54 towards the
loss Incurred in the distribution of
food?
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(b) What is the total amount of
loss estimated for that State in the
=aid year?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) 1he reguest
made by the State Government js un-
der consideration,

(b) It is not yet possible to estimate
the amount,

Rapio Licences

213. Dr. Amin: Will the Minister
otf 1:Gomml';lnlc:a.lit:ms be pleased to
state:

(a) the number of Radio Licences
issued by Government in Baroda.
Broach. Panchmahal, Surat and Kaira
Districts of Bombay State during the
year 1952; and

(b) the amount of licence fees col-
lected from the people of these areas
during the same period?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): () and (b).
The figures for Panchmahal are not
separately maintained. They are in-
cluded in the figures of Baroda. Total
number of licenres issued during the
year 1952 and approximate fees realiz-
ed are given in the table below:—

Name of District No, of Fees
licences  realized
Baroda Rs.
(including Panchmahal) 8644 1,36,349
Broach 2259 35,778
Surat 8842 1,39,907
Kaira 3324 54,698

CHOLERA

214. Shrimati Renu Chakravartiy:
(a) Will the Minister of Health be
pleased to state whether the Statisti-
cal Studies Section of the World
Health Organisation undertoock a
?tl&d)"’ of the prevalence of cholera in
ndia?

(b) What are the results of their
study?

(c) Which are the areas, according
to their study, most affected by the
prevalence of chnlera?

(d) Have they made any calcula-
tiong regarding the percentage of
population affected by cholera in these
areas and if so, what are the figures?
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(e) Have they made any recom-
mendationg on the question of fighting
cholera in the country and if so, what
are they?

(f) What steps are contemplated
by Government in this matter?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Yes. The World
Health Organisation had undertaken a
study of the world distribution of
cholera endemicity., The data collect-
ed by Dr. Swarcop in India while
working under a grant for the Indian
Council of Medical Research formed
the basis of the statistical study of the
prevalence of cholera in India.

(b) The results indicated that all
supposed cholera-endemic food are #d-
jacent to rivers, thus indicating the
close relationship of cholera endemi-
city to surface water systems.

(c) The most important cholera-en-
demic areas in India according to this
study are the followinz:—

(1) The Gangetic delta in Bengal.

{2) A small area associated with the
Ganges and its tributaries in
Bihar.

(3) The Mahanadi delta in Orissa.

(4) The Krishna and the Cauvery
. deltas in the South.

(d) No calculations have been made
regarding the percentage uf population
alfected by cholera in these areas. The
study was based on the average cho-
lera death rates in a certain number
of areas when the mortality from cho-
lera was at its lowest.

(e) The Expert Committee on Cho-
lera of the World Health Organisation
stressed the need for improving envi-
ronmental sanitation in these areas
and recommended a further study into
the factors which cause the iufection
to persist in these endemic areas.

(f} Acting on the recommendations
ol the Expert Committee studies have
been jnitiated by the Tadian Council
of Medical Research in order to gain
further knowledge into the cause of
endemicity, The Government are also
interested in the development of tech-
niques of environmental sanitation ap-
plicable in rural areas. and ave c¢vnsi-
dering the report of the fnvironmen-
tal Hygiene Committee,

ENVIRONMENTAL SANITATION

215. Sardar Hukam Singh: Will the
Minister of Health be pleased to state:

(a) whether the Director of the
Division of Environmental Sanitation

at the Geneva Headquarter of the
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World Health Organisation gvisited
India in January, 1953; and

(b) if so, what was the object of
his wisit and what consultations he
had with our health officials?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Yes. He visited
India at the request of tne World
Health Organisation during the months
of December, 1952, and January, 1953,

(b) The object of his visit was to
study conditions segarding environ-
mental sanitation in India with a
view to considering Technical Co-op-
eration Administration/World Health
Organisation programmes of environ-
mental sanitation in the country and
the means by which the various inte-
rested agencies might co-operate in
carrying out such programmes, He
had informal discussions with the
Director General of Ilealth Services
and some of the Directors of Health
Services of States concerning the sub-
ject of his study.

INDIAN VETERINARY RESBARCH INSTITUTE,
IZATNAGAR

216. Sardar Hukam Singh: Will the
Minister of Food and Agriculture be
pleased to state:

{(a) whether the Indian WVeterinary
Research Institute at Izatnagar in
U. P. carries on research work only
or undertakes manufacture of any
products also: and

(b) if it does undertake any manu-
facture, what was produced in the
Institute during the last twelve
months?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) It performs
both the functions.

(b) A_ list of items manufactured by
the Institute is placed on the Table of
the Houso2,

STATEMENT

List of biological products manufac-
tured by the Indian Veterinary Re-
search Institute, Muktswar and Izat-
nagar.

(1) Anti-Rinderpest Serum,
special,

(2) Anti-Rinderpest serum, or-
ainary.

(3) Anti-Haemorrhagic septicae-
mia serum.

(4) Haemorrhagic Seoticaemia
vaccine, )
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(5) sAnti-Anthrax serum.

(6) Anti-Blackquarter serum.

(7) Blackquarter vaccine.

(8) Fowl Cholera serum.

(9) Fowl Cholera vaccine,

<10) Brucella abortus vaccine.

(11) Mixed Streptococcic vaccine.

(12) Autogenous vaccine.

(13) Mallein, subcutancous.

(14) Mallein I.D.P.

(15) Tuberculin® subcutaneous,

(16) Tuberculin concentrated.

(17) Johnin,

(18) Tuberculin Avian, concentrat-
ed for fowls.

(19) Rinderpest Bull virus.

(20) Rinderpest Bull spleen wvirus.

(21) Rinderpest Goat Blood
virus.

(22) Rinderpest Goat
VIirus.

(23) Equine Abortion vaccine.

(24) Fowl Pox vaccine.

(25) Anthrax Spore vaccine.

(26) Sheep and Goat Pox vac-
cine,

27 Rani_khet
vaccine,

(28) Ranikhet
spleen virus.

Tissue

(Poultry) disease

(Poultry) disease

{29) Standard Brucella abortus
(Plain) antigen.
(30) Quick  Brucella abortus

(Coloured) antigen.
(31) Salmonella abortius eque 'H'
antigen.

RaTiONING

217. Shri B. K. Das: Wiil the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) whether there has been any
variation in the scale of ration in any
State from January, 1953,

(b) if so, what are the details of
surh variations;

(¢) the total population in rat.oned
areas as on the 1st January, 1953,
and

{d) the rationing
them?

commitment for

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) and (b). There
has been no change in the quantum of
daily over-all scale of rations sinve
January. 1853.
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(c) The total rationed population in-
cluding those who get grain from Gov-
ernment Fair Price Shops was about
122-045 million as on 1st January,
1953,

(d) The tolal offtake of {vodgrain
from Government shops is at present
about 5.75.300 tons per month,

CEREALS (PRODUCTION)

218. Shri Dabhi: Will the Minister
of Food and Agriculture be pleased
to state:

(a) the quantity of each kind of
cereals produced State-wise during
the year 1952;

(b) the quantity of cach kind of
cereals imported into each State from
other States and exported from each
State to other States during the years
1950, 1851 and 1952; and

(c) the quantity of each kind of
pulses produced State-wise during the
yearg 1950, 1951 and 19527

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) to (¢). Three
Statements giving the available infor-
mation are placed on tne Table of the
House. |See Appendix II, annexure
No. 39.]

CrIPPLED CHILDREN

219, Shri V. P. Nayar: Will the
Minister of Health be pleascd 1o state:

(a) the estimated number of crip-
pled children in India;

(b) the causes for such crippling in
childhood;

(c) the number of beds available
for treatment of children in State-
owned hospitals; and

~ (d) the number of qualified special-
ists in the country at present for the
treatment of children's diseases?

The Minister of Health (Rajkumari
Amrit Kaur): (a), (c) and (d). The
information is being collected from,
the State Governments and will be
iaid on the Table of the House in due
CUUTSe.

(b) The main causes for crippling in
childhood are.-—

(1) Congenital deformities:

(2) Acute Anterior poliomyelitis;

(3) Cerebral diplegia: ana

(4) Birth injuries,
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HaLL Bazaar BrIDaGe

220. Shri A. N. Vidyalankar: Wil
til:temm of Rallways be pleased to
state:

(a) whether it is a fact that various
representations have been made to
the Northern Railway Authorities
emphasising the necessity of widening
the railway bridge outside Hall Bazaar
at Amritsar (Punjab);

(b) whether it is a fact that this
bridge was examined by the Railway
Engineerg recently who had reported
that this bridge has become dangerous
for heavy traffic;

(c) whether Government are aware
that the Hall Bazzar Bridge is the
only convenient passage from the city
to the opposite side of the railway
lines, as two or three level-crossings
generally remain blocked by the rail-
way traffie;

(d) whether it is a fact that seven-
eighth of the population of the city
lives on the South of the railway line,
while the Railway Btation is situated
on the opposite side of the railway
line. which causes great inconvenience
to the public: and

(e) what steps Government propose
to take in the matter?

The Deputy Minister of Railmays
and Transport (Shri Alagesan): (a)
The reply is in the affirmative.

(b) The bridge will become danger-
ous only if overstressed, The girders
are 60 years old and were not design-
ed to carry present day heavy loads.

(c) to (e). The importance of the
Hall Bazaar Road overbridge is fully
appreciated. The cost of its widening
and strengthening is, however, the lia-
bility of the Road Authorities and not
that of the Railway, as these impro-
vements are necessitated by the pre-
sent day heavy road traffic. As soon
as the Road Authorities arrange to
place the necessary funds at the dis-
posal of the Railway, steps will be
taken to replace the present weak
structure with a stronger one.

‘TRA™NS BETWEEN DELHI AND TUNDLA

221. Shri 8. C. Singhal: (a) Will the
Minister of Railways be pleased to state
whether two trains have been reduced
between Delhi and Tundla?

(b)If so, what are the reasons for
this reduction?

(c) Are Government aware that no
train runs from Aligarh to Delhi
after 11 am. till the next morning
except the Mail Train which is reserv-
ed only for long distance passengers?

466 PSD
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The Deputy Minister of Faillways
and Transport (Shrj &Im) (a)
and (b). Yes. Due to the verszion
from 1-10-1852, of Nos. T Up/B Down
Toofan and 23 Up/24 Down Delhi-
Lucknow Express trains via Agra and
Moradabad respectively.

These diversions have been necessi-
tated by the long-felt need for (i) the
routing of one of the fast through
trains between Delhi and Howrah via
Agra and (ii) a convenient fast train
between Delhi and Moradabad to serve
both a3z an early morni train from
Moradabad to Delhi and a late even-
ing train from Delhi to Moradabad.

(e) After 11 A, from Aligarh to
Delhi besides No. 1 Up Calcutta-Kalka
Mail, there is another train wiz.,, No. 81
Up Parcel Express leaving A.hga.rh at
17.25 hours. The distance restrie-
tion on mail train has heen relaxed
with effect from 1st January 1953.

EHAMMAMETH Rm.wn StaTion (RAILWAY
er)

222, Shri Tushar Chatterjea: Wil
the Minister of Railways be pleased
to state:

(a) whether the Railway porters of
Khammameth Railway Station went on
strike recently;

(b) if so, how many porters were in-
volved, for how many days did the
strike last and what were the reasons
for the strike; and

(c) what steps did Government take
to get the dispute between the Railway
porters and the Merchants’ Association
settled?

The Deputy Minister of Railways
:N;d Transport (Shri Alagesan): (a)
0.

(b) and (¢). Do not arise.

Casvar Lasour

223, Shri Nambiar: Will the Minister
of Railways be pleased to state:

(a) the total number of casual labour
employed on the Indian Railways
during the year 1952-53;

(b) the reasons why they are not
taken on the temporary pay rules of
the respective Department even after
six months of service;

(c) whether Government have recelv-
ed complaints about periodical break
of service ordered in respect of casual
labour before finishing six months of
continuous service;
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hd) if so, what action has been taken;
an

{e) whether the system of recruit-
ment of casual labour has been stopped
or is contemplated to be stopped?

The Deputy Minister of Failways
and Transport (Shri Alagesam): (a)
The total number of casual labour em-
ployed on Indian Railways as on
1-1-1953 is 164,000 approximately.

(b) Under the extant orders Jf Gov-
ernment, casual labour comprises of

the following categories of emplo-

Yees:—

(i) employees paid from contingen-
except those retained
without limit of tenure;

(ii) labour on projects, irrespec-
tive of duration except those
transferred from other tem-
porary or permanent employ-
ment; and

(iii) seasonal labour who are em-
ployed for specific works of
less than 6 months” duration;
but if such labour is shifted
from one work to another of
the same type, and the total
continuous period of such
work at any one time is more
than six months’ duration they
should be treated as tempor-
ary after the expiry of the
first six months of the continu-
ous period.

On a large undertaking like the
Indian Railways there are bound to
be works of a purely temporary nature
for which staff should be engaged only
for short periods. The category of
casual labour as defined abuve cannot
be eliminated on Railways.

(c¢) and (d). A few minor complaints
were received about periodical break
uf service but these have been investi-
gated and rectified
sary.

(e) No.

wherever neces-

ImPORT OF Rice FroM U.S.A.

224, Shri N. P, Sinha: (a) Will the
Minister of Food and Agriculture be
pleased to state what quantity of rice
was imported into India from U.S.A.
to the years 1951 and 19527

(b) Is this rice sold in India as
American rice” or is it mixed up with
other rice?

(c) Has USA. proposed a cut in
their export of rice recently?

(d) If so, what are the reasons?
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The Minister of Food and Agricul-
ture (Shri Kidwai): (a) No rice was
imported into India from U.S.A, during
the calendar years 1951 and 1952,

(b) to (d). Do not arise,

CENTRAL COUNCIL OF HEALTH

225. Shri Madhao Reddi: Will the .
Minister of Health be pleased to state
what are the important decisions taken
by the Central Council of Health,
which met in Hyderabad?

The Minister of Health (Rajkumari
Amrit Kaur): A copy of the resolu-
tions passed at the first meeting of the
Central Council of Health held at Hy-
derabad on the 29th, Ju0th and 3lst
January, 1953, is laid on the Table of
the House, [See Appendix II, annexure
No. 40.]

ACREAGE UNDER CULTIVATION

226. Shri 8. N. Das: Will the Minister
of Food and Agriculture be pleased to
state the latest estimated acreage of
land under different crops during
the years 1951-52 and 1952-53 giving
the estimated quantity of production
in each case?

The Minister of Food and Agricul-
ture (Shri Kidwai): A statement giv-
ing the available informatijon is placed
on the Table of the House. [See Ap-
pendix II, annexure No. 41.]

CONSTRUCTION OF NEW RAILwAY LINE

227. Shri L. N. Mishra: (a) Will the
Minister of ays be pleased to
state whether there are proposals for
the restoration and construction of
railway lines within the next four
years?

(b) If so, the mileage of such resto-
ration as well as construction on the
differenit Railways?

(c) What are the names of such
lires that are to be constructed or
restored in Bihar?

The Deputy Minister of Ralilways
and Transport (Shri Alagesan): (a)
and (b). The constructinns and resto-
ratipns in progress and the new ones to
be started in 1953-54 have heen given
in the Railway Budget for 1953-54.
It is not possible to state at present the
new works which will be commenced
during the following years.

(c) The restoration of the Bhagal-
pur-Mandar Hill section and the con-
struction of the Madhepura-Murligan]j
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link are in progress., A rail connec-
tlon from the Gua-Barabil area to the
Manoharpur-Rourkela section will be
started in 1953-54,

Ford FOUNDATION SCHEME

228, Shri Chinaria: Will the Minister
of Food and Agriculture be pleased to
state:

(a) how many Extension Depart-
ments have been opened for providing
Extension Education at the University
level under the Ford Foundation
Scheme; and

(b) the names of the colleges and the
number of those who have undergone
that training and also of those who are
undergoing?

The Minister of Food and Agrieul-
ture (Shri Kidwai): (a; The number
of Extension Wings attached to Agri-
cultural Colleges which have to be op-
ened under agreegnent with the Ford
Foundation is five, Two of these
Wings have already been sanctioned
out of which one has started working
and the other will start working short-
1y. Proposals regarding the remain-
ing 3 Wings are under ~onsideration. A
sixth Wing has been located at Agri-
cultural Institute, Naini (Allahabad),
in direct arrangemsnt between the In-
stitute and the Ford Foundation.

(b) (1) Agricultural College, Tolly-
gunge, West Bengal—Al-
ready started.

(2) Agricultural College, Nag-
pur——Sanctioned but not
yet started.

(3) Central Agricultural College,
Delhi—Sanctioned, but not
yei started,

(4) Agricultural College, Poona,
Bombay—Proposals under

consideration.
(5) Agricultural College, Coim-
batore—Proposals  under
consideration.

No one has completed the training.
The number of those who are under-
going training is being ascertained and
will be communicated later,

CasHEWNUT CULTIVATION

229, Shri Damodara Menon: Will the
Minister of Food and Agriculture be
pleased to state:

{a) the area under cashewnut- culti-
vation in India;
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(b) whether the area has diminished
in recent years; and

(c) whether any steps have been
taken to increase its production?

The Minister of Food and Agrieul-
ture (Shri Kidwai): (a) Statistics of
area and production of cashewnut are
not collected by all the States in the
country.  According to the informa-
tion available in respect of Bombay,
Madras, Orissa, Mysore. Travancore-
Cochin and Coorg, the acrzage under
cashewnut in these States totalled 160
thousand acres in 1950-31.

(b) The over-all area in the above-
mentioned States has remained more
or less steady.

(c) Yes; the Indian Council of Agri-
cultural Research sre financing sche-
mes for research on cashewnuts in the
States of Madras. Bombay and Travan-
core-Cochin.  The Scheme in respect
of Madras aims at extending the cul-
tivation to new areas and at improv-
ing the yields of the existing plantation
of cashewnuts. The schemes in res-
pect of Bombay ond Travancore-Co-
chin relate to the study and applica-
tion of improved -ultural practices.

SLEEPERS

230. Shri K. C. Sodhia: (a) Will the
Minister of Railways be pleased to
state the total value of timber purchas-
ed for sleepers on Railway tracks made
during 1950-51 and 1951-527

(b) From what sources was this pur-
chase made and the guantity of each
item?

(c) What was the total number of
sleepers creosoted at Dhilwan and
Narkatia?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Railways do not purchase timber for
making into sleepers but ready-made
wooden sleepers only. The value of
the wooden sleepers rpurchased in
1950-51 was Rs. 1-76 crores and in
1951-52 Rs. 2-3 crores.

(b) The Railways place their require-
ments on Sleeper Groups. who arrange
supplies through the State Forest De-
partments and, also by calling for open
tenders. The Sleeper G-ocups pur-
chased the following wooden sleepers
during 1950-51 and 1951-52:—

1950.51 195152
Broad Gauge 431948 261,571
Metre Geuge 1,103,866 826,871
Narrow Gauge 188,302 42,341
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(c) The total number of sleepers
creosoted at Dhilwan and Narkatia are
given below:—

1950-51 1861-52
N.G.
B. G MG B.G. M.G.
Dhilwan :

3,04,860 72,151 119,125 90,888 73 and 3
ft. ends
of chir
dle epors
34,682

Narkatia ;
6,170 88,258 1,310 835,848
Grass LanND

231. Shri K. C. Sodhia: (a) Will the
Minister of Food and Agriculture be
pleased to state when the iast census
of cattle was made in ludia and what
was the total number of each kind of
bovine animals?

(b) What is the total azea of grass-
land required for feeding this numher?

(c) How much ol tais area is (i
forests and (ii) grazing fields?

(d) How much grasslands have been
brought under cultivation since 1930
as the result o»f “Grow More Foeod”
Campaign”?

{e) What steps do Government pro-
pose to take to meet the deficiency if
any?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) In 1951, The
number of bovine animals according to
this census waa:

Cattle 152 million.
Buffaloes 43 million,

(b) and (c), The existing land re-
cords do not furnish this information
but a special effort has recently been
made by us to collect it in .onnection
with the preparation of a “Manual on
Grassland Management”, This infor-
mation will be placed on the Table of
the House when it has been complet-
ed.

pe
. (d) Detailed information is not avail-
able but it is true that there are some
marginal lands under grass which
have been diverted for the production
of food crops.

(e) It is apparent that the present
cattle population is far too large to
enable its reauirements to he met
#rom our grass-land resources. Efforts
are however being made to improve
and make the maximum use of the
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existing resources. Such recommen-
dations of the specialists, as are feasi-
ble, have been included in the techni-
cal programme of the Vﬂhﬁ:
for cattle improvement. Co of thi
scheme have already been circulated
to Members of the House., These re-
cqrt:;:nendatlons are mainly concerned
with—

(1) Introduction of fodder crops
in suitable rotations with food
crops.

(2) Growing of fodder wherever
any spare land is available, all
marginal lands and small
is&:lated patches being utilis-
ed.

(3) Imprcven‘genf of the production
and quality of grass in graz-
ing areas.

(4) Economic utilisation of graz-
ing lands by rotational graz-
ing; and

(5) Preservation of surplus mon-
soon grass as silage or as hay.

In addition to the above prugramme
under the Key Village Schame, a
scheme for grass-land and fodder re-
search has been approved by the
LC.AR. This scheme will deal with—

(1) Survey and mapping cf
grass-lands of India;

(2) Experiments on grass-land
management;

(3) Experiments
duction: and

(4) Selection and breediug of in-
digenous and exotic gresses
and legumes,

on fodder pro-

Part 2 of the scheme is being intro-
duced immediately in the community
project areas and parts 3 and 4 will be
implemented in conjunction with the
State Governments, Work on pert
1 will he undertaken by the I.C.A R.
itself.

ROBBERIES ON RAILWAYS

232 Shri L. J. Singh: Wil the
Minister of Railways be pleased to
state:

(a) the number of cases of robbery
which occurred on the Railways in
1952;

(b) whether they were on the in-
crease or decrease as compared with
1951;

(¢) the number of cases detected:

(d) the amount of loss involved In
such robberies, the wvalue of property



419 Written Answers

recovered and the amount realised as
fines or o.nerwise; and

(e) the cffective measures proposad
to be tagen to cneck rooberies on Rau-
ways?

The Dsputy Minister of Railways
and Transport (Sari Alagesan): 7The
detailed mniormation asked for is not
readily avai'aple, Some of it will re-
' quire 10 pe coilected by individual rail-
ways from State Governments con-
cerned and this is being done. The
intormation will be placed on the
Table of tne House as soon as collect-
ed,

Ranway Uxions

233, Glani G. S. Musafir: Will the
Minister of Railways be pleased to
Atate:

(a) the number of Unions recognis-
ed by each Railway in India; and

(b) the criteria that govern the re-
cognition of these Unions?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
The number of Unions which were
recognised on the constituent units be-
fore regrouping were as shown
low:—

Eastern Rallway .. B
North Eastern Rallway -]
Northern Railway .
Central Railway 4
Western Railway - B
Southern Rallway . 4

Cond:quent on regrouping, a num-
ber of these Unions on the respective
Railways are in the process of amal-
gamation at preseut.

(b) Recognition to unions or assocla-
tions of non-gazetted statf employed
on Indian Government Railwiys 1s
governed by the Rules in Parts B and
C of Appendix XILII of ihe Indian
Railway Establishment Code, Vol. I, a
copy of which 1s avuilable in the Labr-
ary of the House.

TeLerHONES  (RENT)

234. Shri Thimmalah: (a) Will the
Minister of Communications be pleas-
ed to state what are the reasons for
increasing the rent of telephones in
certain Siates?

() How many telephones have been
surrendered by the owners in Mysore
State after the rise in the rate of rent
on telephones?

468 PSD
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The Deputy Minister vf Communica-
tioas (Sari Raj kahadur): (a, Tie ren-
tals have been sevieed .n as o accord
w.th the s andaid Depaitme :'a! rates
in a!l ex-stite systems lor the loliow-
ing reasoans:

(1) Necessity for uniformity of rales
throughout the country,;

(2) Increase of expenditure In im-
provemen:s in ex-staie telephunc sys-
tems and provjsion of additivnal trunk
facilities; '

(3) Expenditure on planning, deve-
lopment and provision of tzle:ommus-
nication facilities in ex-staie territo-
res,;

(4) Increase of expenditure due to
ex-stale staff being given the benefit
of Posts and Telegraphs scales of
pay.

(b} Twenty-five, but it cannot te
inferred that these disconnections have
been made as a result of the rise in
rates. As a matter of fact. fresh con-
neciions have al.o becn given since
that date and the demand is so great
that it cannot be met.

ant § 91gT 1 AW

. St garw fag: (%) w0
W aqr it wAY Og AW
1 &30 f @1 14 § i & feam
NI ATIT § H1ar7 fFar q7var aqr
fwq wra & fgara & amars fem aar
a1; YT 943 H A s ferar
wras  fgw st 9x s {ed
AT ) FEA § 7

(7) #7r 3; w7 § fFant o
wiaF 3,77 IAT & FAYWT =T T@T
§; anafzgar v g, A v ?

The Minister of Food and Agricml
ture (3hr: Kidwai): (a) It will not be
in the public interes: to d.sciose the
price of the pice imported during 1952
or likely to be imported during the
year 1833, The total quautiy of
Burma rice imported during 1952 is
about 3.50.000 tons. The rnuantity of
rice to be imported during 1953 has
not yet been settled.

(b} Since qualities of rice differ
from country to country it would be
difficult to compare the price of rice
of one country with the price of rice
of other countries.
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Potato CuLTIVITION

236. Shri M. Islamuddin: Will the
Minister of Foed and Agricuiture be
pleased to statz:

(a) the acreage under potato culti-
vatuor in eacn Slate, year-wise, auring
the last three years; and

23 FEBRUARY 1953

Written Answers 422

(b) the quantity produced in each
State year-wise, during the same
period?

The Minister of Food and Agricul-
ture (Shri Kidwai): (a) and (b). A
statement giving the avallable informa-
tion is placed on the ‘l'able of tne
House. [See Appendix II, annexure
No, 42.]
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HOUSE OF THE PEOPLE
Monday, 23rd February, 1953.

The House met at Two of the Clock.
[MR. DepUTY-SPEAKER in the Chair]
QUESTIONS AND ANSWERS

(See Part I)

3-5 p.M,
MOTION FOR ADJOURNMENT

STRIKE OF MAIL VAN WORKERS OF THE
P. anp T. TRansPORT SERVICE, CALCUTTA

Mr, Deputy-Speaker: I have receiv-
ed notice of an adjournment motion
from Shri Nambiar re: the strike of a
large number of mail van workers of
the P, and T. Transport Service, Cal-
cutta on 18th February, 1953 and the
Hunger Strike by the workers that
followed affecting the Postal Services
of all sections, caused by the victimi-
sation of the Secretary of the Trans-
port Branch of the Union and the
continuing discontent and tension
among the postal employees all over.

May I know from the hon. Member,
the strength of these mail van work-
€rs?

Shri Nambiar (Mayuram):
200 were on strike, There was.........

Mr. Deputy-Speaker: I shall come to
it one after another. When was he
victimised?

Shri Nambiar: He was victimised
on the 18th. His name is Kalidas
Sanyal, Secretary of the Transport
Branch of the Union, Calcutta. He
‘was victimised and there was =a
hunger strike follow that. Some
paid agents of the Engineer beat
them and there was a very big ten-
sion. That is still continuing.

Mr. Deputy-Speaker: Wh as he
victimised? y v w

S8hri Nambiar: This particular Engi-
neer had some ill-feeling against him,
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Mr. Depuiy-Speaker: It is a matter
of punishment?

Shri Nambiar: Yes.

Mr. Deputy-Speaker: Has the hon.
Minister anything to say?

The Minister of Communications
(Shri Jagjivan Ram): The facis of the
case are that one of our employees
was charged with indiscipline and in-
subordination and he was discharged
on the 17th. On the 18th there was
a lightning strike for a few hours
in which a small number of workers
were involved. The strike.was called
off at 5 p.M. the same day. The work
is running smoothly now.

Mr. Deputy-Speaker: Ordinarily, I
would ‘stiggest this to hon. Members.
The administration has to be carried
on, no doubt, in a very gecnerous and
careful manner with respect to the
employees. At the same time, here
and there the recalcitrants have also
to be pulled up and punished. If the
other employees resort to strikes, that
is not a very convenient procedure.
Therefore...

Shri K. K. Basu (Diamond Har-
bour): Whether it is punishment or
victimisation is a matter for judgment
in each case,

. Mr. Deputy-Speaker: My difficulty
is this as spokesman of the Parlia-
ment. It is not possible for Parlia=
ment to find in each case whether it
Is victimisation or punishment which
is called victimisation. It may also
be victimisation. Under these cir-
cumstances, the normal channels of
appeal and so on must be resorted to.
I hope the hon. Member will certainly
‘advise those people not to resort to
hunger strike, and if they are still on
hunger strike, to give it up. I do not
think this is a matter in which the
time of the House should be taken.

Shri Nambiar; I would request the
lgﬁuymhter to reconsider the whole
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Mr. Deputy-Speaker: I o DISCUSSION

n. Minister says that, there may be
iwssibhf- reconsideration, there may be
a conflagration. Let it be set at rest.

MESSAGE FROM THE PRESIDENT

Mr. Deputy-Speaker: I have receiv-
from the

ed the following Message
President:

“] have received with great
satisfaction the expression of
thanks by the Members of the
House of the People for the
Address I delivered to both the
Houses of Parliament assembled

ether on the 11th February,

1853.”

——

LEAVE OF ABSENCE

Mr. Deputy-Speaker: 1 have to in-
form hon. Members that I have re-
ceived the following letter from Shri
Shantilal Girdharlal Parikh:

“I am. suffer from heart
trouble since 8th February, 1853,
and am completely conflned to
bed. I have been also advised by
my physician that I should take
complete rest up to at least March
15th. Under the circumstances
I trust you will please grant me
leave up to the 15th March, 1953

and oblige.”

1s it the .pleasure of the House that
}):rmissEOn be granted to Shri Shanti-

1 Girdharlal Parikh for remaining
absent from all the meetings of the
House up to the 15th March, 1953.

Leave was granted.

Mr. Deputy-Speaker: I am bringing
up even this matter of short absence
to the notice of the House, so that
they might be intimated with the
cause of absence, but if the House is
of opinion that the Speaker may
exercise his discretion and grant leave
in case of such short absences
—of course, it is not going to dis-
qualify him though he wants to inti-
mate to the House—I need not trouble
the House by bringing up such
matters,

Hon. Members; Yes,

The Minister of Food and Agricul-
ture (Shri Kidwai): Excep
case of marriag:ll’ t _1n. the

Mr. Deputy-Speaker: The Iouse will:
now procced with the general discus-
sion of the Railway Budget. Before
the discussion commences, I have to-
announce to the House that I flx the
maximum time-limit for speeches as
15 minutes for each hon. Member ex-
cepting the hon, Minister of Railways
for whom 45 minutes or more will be
allowed, if necessary. As regards
spokesmen of particular groups are
concerned, I am prepared to allow
them 20 minutes each, but the total
time allowed—whether it be for the
spokesmen or any other Members-—
must be within the limit of time
allotted to each group.

Shri Frank Anthony (Nominaled—
Anglo-Indians): In opening this debate
on the Railway Budget, I wish, first
of all, to pay a tribute to the late
Shri Gopalaswami Ayyangar. 1 knew
him for many years before he became
a member of the Cabinet. When he
was Railway Minister, I was in cons-
tant touch with him, There is a fairly
wide-spread fallacy today, particular-

among neophite Ministers and

uty-Ministers, that to be a good
administrator, one has to be stern and
unfeeling. Shri Gopalaswami Ayyan-
gar was, in my opinion, not only a
good administrator, but a great
administrator. And I think he proved
that a real administrator is a person
who approaches his problems with a
human and warm approach. He was
an administrator of long standing,
but he was not in any sense a bureau-
crat. It was refreshing to see the way
in which he cut through red tape. He
never hesitated to revise the decisions
of General Managers, or even of his
own colleague, Shri Santhanam. No
case that was brought to his notice
was not dealt with by him. He found
time—and I am commending this prac-
tice to the Railway Ministry—to deal
with every case that was brought to
his notice. The case of the humblest
railwayman received his immediate
and personal attention. The country
will be poorer for his passing away.

I now come to the Railway Bu
and to the Minister’s speer'h}f Attgge;
read the budget and analysed the
speech, my reaction—and frankly 1
am sorry that the Railway Minister ig
not here—was a reaction of gloom,
It was almost a sense of foreboding.
The Minister's speech has  been
variously described as being objective,
as being non-controversial, ag being
factual. The great defeot that I
found with it was that it was not fac-
tual, but that it was peculiarly objec-
tive in that it painted an unduly rosy
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‘pleture. 1 consider the  Railway

ister's speech dangerous—danger-
ous to the Railway Ministry and
dangerous to the couniry because it is
likely to inspire a falsc sense of.........
(Interruption). What is the good of
my friends saying “Ha, ha". Let me
develop my argument,

As I have said, it is dangerous
because it has already induced a false
sense of complacency among my
friends. That is the great danger—a
false sense of security, a false sense of
complacency, allowing my friends
dangerously to delude themselves.

Let me refer first to the Rs. 80
crore allocation in respect of the Five
Year Plan. I am not going to elaborate
this theme, but may I say here cate-
gorically that I consider this alloca-
tion as completely inadequate.
Railway Minister has already drawn
attention to the tremendous leeway
that we have to make up in the matter
of restoration of rolling stock. This
Rs. 80 crore. allocation is not only not-
going to allow us to keep pace with the
other projects under the Five Year
Plan; it is not going to allow us to
touch the fringe of the restoration of
our rolling stock. Then, what will
happen? The wheels of our Five Year
Plan will not move, or they may not
move fully; they may move partially.
And from where are we going to find—
it your Rs. nine crores surplus this
year is any indication—the Rs. 300
crores that the Railways are expected to
find? And'unless we find Rs. 400
crores, as I said the Railways which are

ing to be the wheels on which the

ive Year Plan , is to move—the Rail-
ways are not going to move.

Let me underline this by a reference
to the wagon position. ost of my
friends here do not know much about
Railway ‘problems. Most of them
know less than a little. It is not a re-
flection on them. They are not con-
cerned with Railway problems. Let
me underline what I am saying by a
reference to the wagon and the goods
traffic position. The Railway Minister
has said that the arrears with regard

the wagon position are tremendous.
He has also said that the buoyancy
with regard to goods traffic has reced-
ed. My own interpretation is this—
that the volume of goods traffic has
not decreased, that the volume is
there. but the demand for transit by
railway wagons has decreased because
of the acute shortage of wagons. Let
me [llustrate the position by a refer-
ence to the Northern Railway. I do not
know whether my friends know any-
thing about it. In the three divisions
—XKanpur, Allahabad and Moradabad
—the gositlon is not too acute because
there has been a certain release of
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wagons in order to ensure the move-
ment of coal. But your Delhi and
Farozepore divisions have been starv-
ed with regard to wagons. What is
the position? 1 mada enquiries a few
days ago. In Delhi—I am told on
good authority—that there is an
accumulation of 8.000 wagon loads of
stock awaiting transhipment, That is
the position today. This is the posi-
tion both in Delhi and Ferozepore,

Take the position of “smalls”. I do
not know whether my friends under-
stand what “smalls” are. “Smalls”
are traffic which do not occupy a full
wagon. Your “smalls” traffic has been
almost completely diverted from the
Rajlways. Why? Because it takes
20 days to tranship smalls from Delhi
to Amritsar. Who is going to wait for
20 days? All that traffic is being
diverted to the roads. If we are not
going to make an increase. al .cation,
and even partially restore this tre-
mendous leeway, we are not going to
develop our railways under the Five
Year Plan. I am sorry again that the
Railway Minister is not here.

An Hon, Member: His Deputy is
here.

Shri Frank Anthony: But I do not
think he will accept the sins of his
superior colleague.

I was deeply disappointed because
the Minister has glossed over any real
reference to the consequences of inte-
gration of the country's rallways into
six zones. He has glossed over it by
merely saying that he is watching the
position carefully, I would have felt
lad if he had taken the House into

is confidence and told us: “These
are the defects; these are the ways
in which we are effecting economy;
this is where we are falling down on
our job.” Since he has not told us
anything, let me tell the House my
own exverience. I have a not negligi-
ble experience and I have a very far-
flung conslituency in thiz  country:
I do not only travel from town to town,
but I travel from Railway centre to
Railway centre—Dornakal. Kazipet,
Madura, Viluppuram, all these places
and many more have been visited by
me—and what has been my experi-
ence? So far as the Central Rallway
is concerned, I find there has not been
undue dislocation because in the
Central Railway there has been per-
haps the integration of fairly homoge-
neous parts, notably the Nizam's State
Railway. Can you say the same
about the Southern Railway? 1 hope
the Railway Minister will not repu-
diate this, and if he does that he will
give us some basis for repudiating it.
I say this categorically that while on
the Central Railway there is not much
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[Shri Frank Anthony] '

dislocation, the Southern Railway Is
an absolute shambles, working under
absolutely chaotic conditions, And I
gay this advisedly that your General
Manager and his lieutenants do not
know whether they are standing on
their head or on their feet. I can

a reply sometimes from Lal Bahadur
Shastri, usually from the other.
General Managers, but I can never get
a reply, even in ten months, from the
General Manager of the Southern
Railway on the most burning
grievances. In ten months—this is
the record of your General Manager
and his lieutenants—after ten  re-
minders I get one reply. And I get a
reply in a cryptic form that the matter
is being attended to, and if I send an-
other ten reminders, in another ten
months, I get another cryptic reply.
The whole thing is in shambles. Pro-
vident fund dues are not being paid,
and arrears are not being paid. You
have got a completely wuncoordinated
system of transfers. Today you are
aware that there is an acute housing
problem afllicting the e railwaymen.
But what is happening? When Shri
Gopalaswami Ayyangar was there, he
intervened over and over again to
revise the decisions of his own son-in-
law Raman:jam; when  at any
particular station wvacancies occur,
somebody from 50 miles away is called
there to filll up that vacancy and not
given anyv quarters. the mon in that
station, and who can fill that vecancy
are transfprred 150 miles away from
their plare. to a place where they will
not have any quarters. The whole
thing is an absolute shambles. Y¥You
have not begun to induce the sem-
blance of any administrative cohesion
on the Southern Railway and you are
trying to over-reach yourself. Does
my hon. friend there know how preci-
pitately the pre-audit system has been
introduced for the running staff? The
running staf® is suppossd to be work-
ing on the basis of a shadow month.
You calculate their salaries from the
18th to the 7th, and for the rest of the
ten days, there is a shadow basis. If
the man is sick. he is still considered
to be on work. If he goes on leave, he
js s*ill given the ten days' full pay.
Nobody knows what is being done on
the Souther» Railwav todav? The
whole position is an absolute shambles.

My hon. friend Shri Lal Bahadur
Shastri has referred to the appoint-
ment of a Committee with regard to
the investigation of corruption, I can
only deprecate this p the
gallery,—it is nothing else—this em-
phasis on window-dressing the whole
time, trying to get cheap popular
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applause. If you appoint a Committee
in respect of corruption, I say ‘All
right, probably it is necessary’. But
if the Railway Minister or if the Ralil-
way Administration is really concern-
ed wjth first things first, let them first
appoint a Committee to investigate
whether integration has effected
economy and efficiency. .

Let me give just one example from
the Northern Railway. I am Tnot
pointing a finger at the . General
Manager. At least, Karnail Singh
tries to attend to things personally.
But what is the position generally? I
am saying this to show that your
Railway Administration today is com-
pletély top-heavy, that you have got
more jobs for class I Officers, than you
could find work for them. There is
too little work and too many  upper
jobs. I shall just give you one
example from the Northern Railways.
The position may be much worse in
other railways. On the former North-
Western Railway. you  had about
1.40.000 staff, and today you have got
about  1.30,000 employees in the
Northern Railway. On the North-
Western Railway, there was one
General Manager and two Deputies,
who were managing with a smaller
number of staff. But today there is
one General Manager and three depu-
ties. but as the highest deputy is not
satisfled, he has to be made a senior
deputy. getting Rs. 500 more. It is all
right, if you have got only one extra
senior  deputy, but he has got five
assistants extra, and it is the same
story in every department. There is
less staff, less route-mileage, .but more
class 1 posts, and more money being
spent and wasted. Take for instance
the personnel branch. When there
were 1.40.000 staff, they were dealt
with by two junior and two senior
officers, but today there are three
senfor and flve junlor officers. And
there is more and more chaos in the
Northern Railway. Even five vears
after retirement, people have not got
their provident fund dues. You
appointed a Seniority Committee. One
of the greatest curses of the Railways
is that you keep men officiating year
in and year out. You appointed this
Senbority Committee in June. 1952
and you asked them to submit their
report by December, 1852, but they
come forward with a request for three
months’ extension, till March. And
then when March comes forward, they
ask for another six months' extension
again, and meanwhile all promotions,
all selections, all confirmations have
been suspended, because some of your
people want extra allowances on your
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Seniority Committee, and so the time-
timit is being extended from six to
fifteen months. That is wl;t has been
happening. If the hon. inister is
regll;:r concerned to stop this rot in the
administration, let him, long before he
appoints a Committee to investigate
corruption, appoint a Committee to
investigate whether economy and effi-
ciency today are being achieved. And
let him be careful as to whom he
appoints on this Committee.

Then, as regards the decision to do
away with Class I travel. Here again,
I can only comPLiment the hon. Minis-
ter on the motive of window-dressing,
I cannot compliment him on his wis-
dom. These kinds of decisions have
evoked in this House uninformed
cheap applause. But let us analyse
the position. This decision has been
made in the name of moving towards
a classless society. Who is going to
be convinced by this argument? You
are accentuating class divisions; ins-
tead of Class I, you have got a de-luxe
method of travel, air-conditioned
trave]. So, abgqlishing Class I is just
lip-service. The motive appears to be
to make the rich richer and the poor
poorer. The figures which have been
placed before us have not been broken
down specifically to show the receipts
from 1st class passenger-trafic. But
I sound this warning as I sounded |t
when reclassification of travel was
being considered. The tragedy |is
every now and then we have been
carrying to the Ministfy“some one with
a paorticulat fad and these fads cost
a lot to the tax-payer. Do not at this
stag. tamper with your classes nf
travel. You will lose a considerable
amount of money from your already-
declining  passenger traffic receipfs.
And what I am particularly concerned
with here is the staff, Has the hon.
Minister thought for a moment of what
is going to happen to the railway staff?
I am sorry that the members of the
Railway Board are not here, but the
Ministers usually become creatures of
officialdom. That is what is- happen-
ing. But what is going to ha pen to
the railway stafl in general? 50 far as
the senior Cluss I Officers are concern-
ed, because there will be no Class I,
they will be upgraded to air-condi-
tioned travel. But what will happen
to the others? The junior officers will
be down-graded to class II, and the
senior subordinates, the Ilynahnin oFf
your service, will be downgraded from
second to third class travel. I cannot
understand this complete perversion
of priorities. You start your classless
society and your classless travel, when
you are ready for it. It will take you
thirty years to achieve it. But why
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interfere like this with the travelling
conditions of the subordinate staft.
Already you have taken away some of
their privileges and they are frustra-
ted; they will only become bitter
when you take away their little pre-
sent privileges of travelling. It is not
the Class I people who will suffer, but
it will be your subordinates who are
going to suffer; and the Exchequer is
also going to suffer.

I read not only with disappointment,
but I read with a sense of shame the
allocation with regard to staff quarters
and amenities. The hon. Minister
says different things in one and the
same breath. He says that given time,
they will be able to solve the problem.
In another place, he says that he was
pained to see the living conditions of
the people, and in the same breath, he
says that more allocation is being
made for staff quarters and other
amenities. I say that you are playing
the fool with the problem, you are
trifling with it. Does the hon, Deputy
Minister know what the position is in
Delhi itself? In Delhi, my own esti-
mate is that you require 10,000
quarters, but we find that your esti-
mate for the whole of India is only
8,000. You give them sub-human con-
ditions of living, and you are asking
your staff to wait. At the present rate,
it will take anything up to 20 years to
provide them with adequate accommo-
dation. Are they to wait for 20 years?
I speak with emotion, because I
know how they are living. I go round
from place to place, and I see the con-
ditions under which these men are re-
quired to live. And what terrifies me
is this completely unresponsive and
unreal attitude of the Rallway Minijs-
try to the whole problem. Do not the
Railway Ministers go to these small
places? Do not hon. Members go to
these places? I know  what the
General Managers do. they will not
deigni to stop their saloons or to get
off at a place like Dornakal., But I do
go to these places. and I see blood in
the eyes of railwavmen today.
Members of this House do not  know
that in a pliace like Dornakal, there is
one tap for about twenty houses; and
a tap is open for about forty-five
minutes. A family consisting of a
man. his wife and about ten children
is lucky if it gets one ghara of water
for the whole day. Bathing is an un-
heard of luxury for these people. You
do nothing to solve these problems,
because you have not got the neras-
sary human approach; you do notcare
that is the whole trouble. Why don
not you electrify some of these n'aces.
and literally throw a little light into
their grim lives?
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Mr. Deputy-Speaker; I have given
twenty minutes to the hon. Member,
1 shall give two more minutes.

Skri Frank Anthony: What Is the
difficulty? You have electricity in the
sheds, and the stations in places like
Villupuram, Madura, Gooty and Ga-
dag. But the only peoble Who are with-
out it are your own staff. If there is
.a railway officer’s Quarter, you will
find that there are four taps and not
one, and the building is also
electrified. I am not saying
‘Do not give these facilities to the
Railway Officers’, but 1 find that there
is thiz tremendous disparity. Yeu
have got Rs. four crores allocated for
stafl quarters 21 amenities. But how
much ol this money is going to be
spent on railway Ofllecers’ quarters, and
how much on quarters for the
lower staif? Appoint a Committee as
I have said, to go into economy and
efficiency. Find out how much was
spent for instance, on the guarters of
the General Manager and the Heads
of Departments in Delhi in repairs,
and how much on quarters of Class IV
staff. Perhaps more was spent on the
houses of the scnior officers than on
all the Class IV quarters put together.
These are the things that are happen-
ing. I am not asking you to do too
much. I appeal to the Railway Minis-
ter. Cannot you find a few crores?
What is the difficulty? Cannot you
find 20 crores for quarters? This is
an urgent problem. You have about
10,000 men in Delhi without quarters.
I ask my friends to go and see the
hovels they are living in. They are
living in conditions of indescribable
misery and degradation. Why cannot
you find 20 crores? You have your
Reserve Fund and the Development
Fund. They have a closi
balance higher than they ever ha
‘before. Then again in the Deprecia-
tion Fund you have got more than
100 crores. Cannot you take 20 crores
from these? What is the difficulty?

I am ending on this note, Sir, I am
not asking for the expenditure of vast
sums of money. I am asking the Rail-
way Administration, as I have always
pleaded with them, to realise that the
greatest need today is for a human
approach, What do you do? Instead of
doing that, you are trying to create
class distinctions. The Railway Minis-
ter has gratuitously given a certificate
to certain Unions. The Railway Minis-
ter has not been long enough there to
understand the psychology of railway-
men, They are the most alert and the
most independent of workers today.
Because the Railway Minister chooses
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to scratch some Unions on ‘thgh: backs,
railwaymen are not going to join those
Unions. I say this to him ‘You do a
deliberate disservice to trade unionism
in this country when you int‘roduce
politics, ag you are doing today’. You
lend your acgis and your support to
certain Unions because they have a
certain political complexion. For
example, there is what is known a*
‘Pajama Union' in Delhi. It has been
recognised just because its President is
the member of a certain political party.
Many of these recognised Unions have
a bogus membership—a Union
with an alleged membership of 2,000
has not 20 annas in its funds. What is
happening? The Minister today is in-
dulging in politics, he is identifying
himself with certain politically-spon-
sored organisations; he is giving grist
to the Communist mill. I have never
been a Communist, nor am I likely to
become one. But you cannot hoodwink

the railwaymen.

Shri Gadgil (Poona Central): Sitting
by their side."

Shri Frank Anthony: I know I am
sitting rather dangerously close to
them. I may end on this note. Your
class 1II and class II have tallen
between two stones; they have been
crushed between the upper aind the
nether millstones class I on top and
class IV below. By all means give the
class IV staff their dues and do not
ignore class III. You are deliberately
ignoring them today and they are
forming themselves into Unions. By
refusing to listen to their problems
unless they join your politically spon-
sored Unions, you will drive them
from frustration into extremist organi-
sations. And they will be the leaders
of any revolutionary movement. It will
be they who will supply the leadership
to a revolutionary movement. The
greatest curse of the Rallway adminis-
tration has been its bureaucratic rigid-
ity. Yes, those people sitting there (on
the official gallery) are all well-mean-
ing people, but from their spines u
by environment, training and con
tions of service, they have become
monoliths of bureaucratic rigidity, they
are not able to see anything except
from a bureaucratic. insentient point
of view. They interpret everything
according to the letter and not the
spirit. I appeal to the Minister to
qualify bureaucratic regidity by his
non-official outlook. I ask him to go
round and see things for himself. Do
not shuffle everything on to his offi~ials,
I do not expect the bureaucracy to
gee tl;inzstias ﬂwzel diee them. bI say this

ureaucratic ty, this brittleness,
will be smashed to a million pleces by
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the forces which are.surging through
the country, and surging very close to
the surface. 1 appeal to Lal Bahadur
Shastri. There is not going to be 8
very long opportunity. Gopalaswaml
who was an admunistrator had' this
shuman personal approach. Cannot
Lal Bahadur Shastri do the same
thing? Cuannot he qualify this rigidity?
1 say those forces are surging close to
the suriace and unless you deal with
them in a human, personal way, Yyou
will suddenly find the flood breaking
over you and drowning all your hopes.

Shri Gadgil: When I heard ' the
speech of the Railway Minister,
ihought it was full of reasonable
sweetness, under-statement, accom-
panied by a measure of caution, and
1 naturaily thought that it would
be impossible for anybody to be harsh,
though it may be necessary o be criti-
cal and certainly desirable to be cons-
tructive. But having heard my old
friend, Mr. Anthony, I thought there is
still the spirit of belligerency which is
the legacy of the past years. You and
I both of us have seen him in good old
days when he was all sweetness to the
official Benches.

Shri Frank Anthony: Never.

Shri Gadgil: Now it seems that
-sweetness has deserted him,

However. what I want to say is that
‘the railway finances have been put on a
different footing since the 1st of April,
1950. Before that, from the year 1924
railway finances were separated
wcertain conditions were laid down as
40 how much the genera] revenues
should get by way of contribution—a
sort of minima and maxima were lald
down. But there was always this diffi-
culty—of uncertainty—and there was
no pessibility of forward planning for
development. It was after independ-
-ence that things were properly correct-
ed and a Convention was adopted and
accepted by this House in 1950 which
came into operation from the 1st of
April, 1850. The two points most im-
portant in that Convention are that the
general revenues are entitled  to get
ﬂxefi. min‘'mum returns on the net
capital at charge invested in this con-
cern and that the general tax-payer
should be considered the sole share-
holder in this undertaking. In other
words. our attitude towards railway
finanre and the entire railway concern
should be that we should look upon it
just as a good, vigilant shareholder
LOE:\'C; :illt1 thﬁ activities of the concern in

e
i il as investment and hence

Further so far as this enterpri
concerned, it is a.virtyal monorg;g. ;;
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there is a surplus of 9.31
means that having paid
revenues 34 Crores, representing
dividend on the capital at charge,
amount is taken—more than what
justified by the expenses undertaken—
and to that extent itis a taxation on
the community. But this being a pub-
lic enterprise and inasmuch as e
right to the disposal of the economic
surplus is vested not in the individual
here and there or a group but the en-
tire community, the quectionable
feature disappears. In this year
whole amount is transferred to the
Development Fund. This is all to the
good. Therefore, 1 want to lay down
certain tests by which we ought
judge this public enterprise of ours
Wwhich is there for the last so many
years. And this is all the more impor-
tant and necessary in today’s climate
because we have definitely entered on
the stage of a planned economy in
which the public sector is bound to in-
d it the
Government are not able to justify that
the management of this public enter-
prise, or for the matter of that, antz
other public enterprise, is done wi
scrupulous regard to business prinei-
ples, there will not be any adequate
response or cooperation in the matter
of the big Five Year Plan. I there-
fore, pose four questions: When a con=
cern has been nationalised we have to
see whether there has been minimize=-
tion of cost. Secondly, we have to see
whether there has been maximization
of production. Thirdly, we have to see
whether the prices charged for the
output have been reasonable, and
fourthly, whether the relations between
the management and the employees
have improved. Taking the first, the
cost of production, we find that in
1038-39 the operational ratio was 66.48,
It is gradually rising. In 1048-49 it
has come to 78.86. In 1950-51, it is 81
and I am told that for the current year
and the budget year it would be
approximately 81. Now, here is some-

thing which has got to be looked into.
There is go doubt that this is related
to the quantum of production in the
shape of services, namely, carrying of
passengers and goods, Atthe same
time, it would be a legitimate question
to ask of the Railway Administration
whether this rise is justified by the

additiom:l output or if ﬂ;here were not
any wastages, over-staffing or an,

like a defective procecluroge i:; 111?‘1;11?:-
chase of materials or other things. If
the operational ratio that is obtained
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in this country is compared with other
countries, we are in a way in a good
‘position, for example. in 1850 the
operational 1atio in the U. K. was 91
per cent. In the Canadian National
Railway System it was 93 per cent. In
Australia in four nationalised railways
the ratio in each ranged from 99 to 120
per cent., but we cannot afford to for-
get the fact that in order to have a
correct comparison, we must also !
into consideration the amenities provi-
ded for in these countries., But even
taking into consideration all these
things, I feel that although there is a
rise in the operational ratlo, still it is
not so big, but at the same time, as I
have said it is a matter for inquiry.
This rise in the cost can be accounted
for by the increased prices of materials
and rise in the wage bill of the stafl.
1f we compare the general increase,
the increase in the expenses on the
staff is 70 per cent., whereas the general
increase of prices has risen from 100
in 1938-39 to 338. That was the posi-
tion in the first week of January, 1853,
So prima facie it seems that the rise is
not really much. If we take the ques-
tion of the purchasing policy, a Com-
mittee was appointed and its recom-
mendations are before the Govern-
ment. If there is a central purchasing
agency, not only for the railways but
for all the departments of Government,
whether the purchase is in this country
or abroad, there is a possibility of
having many economies and in the end
it will be of great help. I understand
that the report of the committee is
under consideration,

So far as the position with respect to
stafl is concerned, it is no doubt true
that the increase in the staff has been
proportionately greater in class I and
II. The class I and II officers in 1938-39
were 1.784. In 1951-52, the: are 2,268.
As regards class IV the position is that
although the number was 5,03,700 in
1938-39. today in the closing year, 1951-
52 it is 6.50,275. There has been
a decrease relatively so far as the em-
ployment of class IV stafl is concerned,
but so far as the top offlcers are con-
cerncd. there is no doubt an increase.
T¢ is a matter for inquiry whether such
an increase is justified. Although it is
true that in 1938 the average income
of a class I and II officer was Rs, 18,000,
today it is Rs. 13,000 and the average
income of class IV was Rs. 283 and
today it has come to round ubout
Rs. 1,000 and the proportion between
the two which was to the extent+ of
1:60 has now been reduced to 1 to 13.
That is all to the good. As Mr, Anthony
has submitted if regrouping was visual.
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ized with a view to reduce top heavy
administration, it Is yet to be seen to
what extent this object has been
achieved. There are other difficulties-
with respect to statf but It is enough
for the present for me to suggest that
there is a case, qr it may turn out that
such staffing was absolutely necessary
in the best interests of the nation. But
anyway Government must be very
careful and vigilant that there is ‘no-.
over-staffing.

So far as public enterprises are con--
cerned, it has been the experience of
many of us that there is over-staffing.
and whenever a concern is nationalised,
the cost of production increases. A
Professor friend of mine very recently
went into this question and he examin-
ed |t from the point of view of the
raflway operating costs and also wengt
into the question of nationalised bus-
traffic in Bombay and he came to the
conclusion that state ownership has led.
in the case of tramway undertakings
and Bombay State Transport to an in-
crease in labour employed more than
in proportion to output thus leading to.
a decline in labour productivity. To
what extent this is true so far Railways.
are concerned if we take the facts
up-to-date is yet to be seen. But what
I want to suggest is that prima facie
there is some reason to go into this
question, though in comparison with.
other countries, we are, I think, all
right.

Taking the question of maximiza-
tion of production since 1938-39 there
has been a tremendous increase; more
than 292 per cent. in the matter of
number of passengers, 260 per cent. in
the matter of passenger mileage, 120
per cent. in the matter of tons originat-
ing and so on. It has increased tre-
mendously, How far it is due to acts
and policies of the Railway Adminis-
tration and how much it is due to the
fact that this is a monopoly concern
has to be seen. It is obvious that
there is overcrowding, that the supply
of wagons is not enough, there is
shortage of power and all those impedi-
ments and bottle-necks are still there
but I want to tell my hon, friend,
Mr. Anthony that in the course of the
last four years, if he were to go into.
the facts and figures, he will find that
by following a steady path of improve-
ment, we have definitely turned the
corner and it is a matter of congratu-
lation that the Railway system has
been put on a better footing. While:
we are in the ™idst of a transition
period, we cannot say with any preci-
slon that this is not done well or this
has been done badly.
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As regards the quality of production
people are quite aware that there are
not such amenities existing on the
railways as one would like to expect
while travelling. But having caret_ully
heard the speech of the Railway Minis-
ter I feel, although there is not so
much in performance, there is very
much in the promise and let us hope
when we have turned the corner
things will move with greater speed
and by the next year he will be able to
report about better conditions in the
matter of third class travelling,

Mr. Anthony is very much against
abolition of classes and he thinks it,
though not disastrous, at least  dis-
advantageous to the railway employees,
But let me tell him that the railways
do not exist for the railway employees
alone. They exist for the passengers
and if by any act done by the Rallway
Ministry the passengers at large stand
to benefit, it is to be welcomed, though
a few railway servants instead of
getting the old concessions of travelling
by the first class or second class may
have to travel by lower classes, That
is not the test. The test is what is the
additional comfort that is made avail-
able to the passengers at large.

Now in the matter of maximisation
of production, certain recommendations
have been made as regards new lines
and restoration of old ones. My one
suggestion is that in regard to the old
lines which have been taken off, the
Railway Ministry should consider ten
times before restoring them. In the
course of the last ten years many
things have changed. Centres of acti-
vity—industrial as well as commercial
—have changed. Every war leaves
behind greater urbanisation of popula-
tion and there is a slow drift from the
rural areas {o the urban areas. There-
fore, there is greater necessity to pro-
vide more travelling facilities in big
towns like Calcutta, Bombay, Kanpur,
Delhi and even Poona. Now Poong is
a growing town and we are having the
National War Academy at Kadakvasla
and a big town is developing. So, to
have a small railway extension of about
twenty-five miles there will be one of
the finest investments, apart from its
sheer necessity at the present moment,

" The point that 1 want to urge is that
there are still very high prospects for
increasing the production of service
and as was pointed out by Mr.
Anthony, the volume of goods has r~t
decreased, but the supply of wagons
is not adequate. What we are finding
today is that industry is showing that

23 FEBRUARY 1853

General Discussion 744

production is on the increase, On the
other hand, the railways show that
there has been less earning on pas-
senger traffic, less earning on goods
tramic. It only shows that the goods
are there, industry Is prospering, but
that trade and transport are falling.
behind, which really means that the
purchasing power of the community
has gone down. There cannot be any
other answer to that.

Now, taking the third question whe--
ther there has been a reasonable re--
duction in the prices of outturn, I find.
that the rates were increased in 1950;
there has been no increase now. But.
I do suggest that after paying every--
thing to the three reserve funds and
the fixed amount for dividend on the
capital at charge, we as users of this.
public utility are entitled to some con-
sideration. I feel and I agree with.
‘the Railway Minister that this is not.
the time to reduce the fares for normal
traffic. But if he can agree with me
that for seasonal, occasional or holiday
traffic such as Dusera or Christmas, or-
Holi Dav. he ean just try the experi-

“ment which he has decided to try only
for a fortnight to attract people to the-
Centenary brations of the Rail.
ways.,

Now the last test is whether the re-
lations between - employers and
employees have improved. Just as Mr.
Anthony has close contacts with the
workers, I in my own way have some:
contacts with them, because I was
very much associated with them since
1929 and was one of the principal
figures in the Railway Strike of 1930.
I have been office-bearer of several
railway unions, though not now. But
I still feel that whatever may be the
atlitude of the Railway Minister or
the Deputy Minister and a few high
officers, pcople down below still feel
that to entertain any complgint or to-
talk with their lower officers In an
atmosphere of equality is below their
dlgmty._ You may get the physical
cooperation of everyone who is work-
ing because you pay them. But if you
merely depend upon discipline of fear,
you will not get that quality of out-
turn which comes when the man has
got the confldéence in the work and
in himscif—that what he is doing he
Is doing because of a decisfon taken
by himself along with others. There-
fore. there is a4 great necessity of
conlinua'ly associating the employees
with the management, with the laying
down of policy  to some extent It
is no good saylng that there is adult
suffrage and their representatives are
there in the Parliament and in shaping
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"the policy they have their views ade-
-quately heard. It is necessary that
_political democracy must be followed
by economic justice and industria® de-
mocracy. Demorracy can succeed by
expanding democracy, not by stopping
at a particular point, Every citizen
must feel that what is being done s
“being done after he is consulted and
thai he is given an opportunity to be
associated with the execution of the
<same. Now that is the fourth test. But
at the same time I must say that know-
ing as I do the Railway Minister and
the way he has now stated in his
speech tha% he wants to move along
and that he wants to remove the

-defects. thal he wants all the railway
this great

workers to cooperate in
~join*. endeavour. I have not the
elightest doubt he will succeed in

:securing not only the physical coopera-
tion but the mental cooperation of the

stafi.

Having said all this I must in the
-end say that the picture on the whole
is good. There is nothing to be con-
-demned or to be harsh about it, as was
attempted by my hon, friend Mr.
Anthony, There are distinctly some
‘matters on which one can definitely
congratulate the Minister. On the
whole I should say, ‘the probationer

‘be confirmed.’

Skri Nambiar (Mayuram): After the
able support of the hon. Mr. Gadgil
of the speech made by the hon. the
Railway Minister, I have to place be-
fore the House another picture of the
conditions in the Railways. I shall
begin by saying that there is a fall qt
Rs. 14 crores, even according to their
statement and the Railway Minister
hopes that this fall will be sto]
and there will be no further fall, e
Railway Minister hopes that activities
connected with tﬁe Five Year alzl:r?s'
improved agriculture, more Ww
ing coaches gr:.‘.leased. all these thin
~ill go to contribute to the stea
:arnings of the railways. But I have
o tell him that the situation is not like
hat. There is the fall in the general
yurchasing power of the people. There
s a slump In the market; stocks are
wecumulating at  every production
entre. This being the case there is
10 chance of an increase in the earn-
ngs; on the other hand there is the
langer of a further fall in the earn-
ngs. Otherwise, let him see the dit-
erence of 14 crores in one year and

st him understand that this fall is

aing ty continue Therefore sll is not
sell on the railway front. Perhaps he
1ay have quoted those things to show
r to support the speech made by the
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President. The President said thaf
there is all-round progress. Therefore,
the same song is being sung by the
Minister, saying that there is progress
in the railways too.

4 P.M.

Let us analyse the promises given in
the Five Year Plan with regard to the
railways, and see whether he can
satisfy the promises already given.
According to the Five Year Plan, at
the end or by the end of 1955, there
will pe the ne~essity to replace 2.092
locomotives, 8,535 coaches and 47.533
wagons. But the Five Year Plan gives.
a target of 1,079 locomotives to be re-
newed, 5.634 ccaches {p be rencwed
and 49,13¢ wagons to be renewed.
These are the figures, I am giving
them from the Five Year Plan. Let
us see whether they can do so. You
can see the miserable picture. They
could in the first year, i.e. in 1951-52
replace only 103 locomotives, 771
coaches and 4.6135 wagons and for 1952-
53 they promise that 245 locomotives,
1,384 coaches: and 10,663 wagons will
be replaced. But, at this rate, if what
they promise is to be achieved it will
take two or three Five Year Plans. I
am not giving my opinion in this
matter. these are the facts they have
themselves supplied. Even if they are
in a mood to do so, to rehabilitate the
railways, have they got the finance?
The railways have promised to give
320 crores of rupees to the general
revenues towards the fulfilmen*. of the
rehabilitation programme on the rail-
ways. But are they in a position to
give it? The flgures for 1951-52 and
1952-53 show that they could not keep
the promise. They had to draw 20-39
crores from the accumulations of old
to play their part. They had to draw
from the Depreciation Fund and the
Development Fund. They had to with-
draw from these Funds in order to
give this amount to the general
revenues for Railway rehabilitation.
Therefore, from the financial point of
view this Plan is not going to work.
Even granting that they draw all the
166 crores of rupees in all the three
Reserve Funds put together, the
Depreciation Fund, the Development
Fund and the Revenue Reserve Fund

'—all the funds put together, K at the

end of 1953, then too they will not be
able to give the full quota from the
rallways. And the possibility of draw-
ing these 166 crores is not there be-
cause the General revenues are in
deflcit. It cannot as it has already got
a deficit of 600 crores of rupees and
according to the Five Year Plan they
are going to resort to Deficit Financing.
Added to that, this rallway Uability

*
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also means that they cannot find fin-
ances at all. That is why I say that
.even the meagre promises given by
‘the Railway Minister are not going to
be implemented at the end of the Five
Year Plan. That is why I say all is
‘not well on the railway front, not only
with regard to the capacity for re-
habilitation but also with r.egard to
‘the financial aspect. What will be the
result? At the end of the five years
“the result will be that the rehabilita-
tion programme will fail and the
coaches. wagons and locomolives they
‘have promised to replace cannot be
replaced and naturally there will be
some more fall in the earnings. They
.cannot satisfy the promises given for
passenger amenities; they cannot satis-
‘fy the.-promises given for re-opening
-certain lines, the starting of new lines
-and all that. Of course, they can put
it on paper that they are going to do
:all this,

Coming to the question of labour,
‘this dangerous situation will naturally
‘lead to retrenchinent. Mr, Gadgil just
:now said that there is a danger of
-over-siaffing. He said they will have
‘to consider the possibility of reduction
of staff. AN this, with the financial
:situation will end in more and more
retrenchment and more and more at-
‘tack on the railway workers. That is
+he gencral picture that the Railway
‘M:nister's budget speech gives us.

Then, let us see the labour policy of
the Government. 1 have to submit to
‘the Railway Minister that they are
‘having a wrong policy now. They say
‘they wan* cooperation from labour.

(Interruption). In order to get co-
operation thev are setting up rail-
waymen against rallwaymen. They
are granting recognition to two rafl-
way unions only: the All-India Rall-
waymen’s Pederation and the National
Raflwavmen's Federation. I do not
know where the latter Federation
exists. They deny to an organisation
registered and working under the Trade
Union Act reasonable rights to the
workers. Thev are dividing the
workers bv refusing recognition to
certain Unions which have got the real
backing. At the fame time, they are
trying to hit at the wurkers, one by
way of retrenchment and the other
by way of refusal of all the concessions
whirh thev have enjoyed so far. This
is their labour policy and this policy
" will lead to still more danger and I
have to wsrn the Government and the
Railwav Minister that they are not
going to have peace if they follow this
policy.

_Another point which T want to drive
home is that as t™ why ti® Railway
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Minister takes care of the Labour
Unions? It is up tu_the railwaymen
themselves to see which Union they

like and when they have got a register-
ed Trade Union and that has got the
backing of the masses of the workers,
it is the duty of the Railway Adminis-
tration to recognise that Union and
deal with it. It is not for them to
dictzt{e as to which Union the workers
should join. It is not for them 1o say,
‘Join this Federation and if you join
any other Union, we will not recoghise
you'. It is not the duty of the rail-
way authority to decide it, because we
have given the right of Trade
Unionism to the workers on railways.
It is for them to decide. I have brought
a caze from the Southern Railway and
the Railway Minister said that he was
not going to recognise that Union, I
think there is no reason for such a
denial. Not only this; there is another
Union, the Bengal Assam Rail Road
workers Union in the East and there
i{s another also in the west on the
ex-B.B. and C.I. Railway., They are
being denied recognition. Not only
that, they are victimising the trade
union leaders. Today during question
hour the reply came that out of the
300 cases which the party leaders of
the Opposition pressed on the Minister
only 30 are to be taken back, He says
that he cannot take back the remain-
ing. But he could not give the reasons.
The charges brought against them were
that they were supposed to be having
some political leanings towards the
Communist Party or the Socialist
Party or some other party. This policy

of victimisation, this policy of dis-
crimination  against one another,
this policy of denial to meet the reason-
able demands of the workers will not,
lead to prosperity, I have to sub-
mit that they must change this policy.
They must give paticnt hearing to
what the workers say. I fully ene
dorse the feelings of Mr. Anthony with
regard to the demands. I may add
tfo It that I was surprised that the
Railway Minister kept quiet about the
Gadgil report, In his speech no
mention was made because they want
to make the Gadgil report used against
the railwaymen in order to reduce the
dearness allowances that are already
being given to them. Even the Pay
Commission said that they should he
given a proportionate Increase; for
every 20 point increase Rs. five should
be given, When that was there, they
never rared to give it. Now, when
Mr, Gadgil has said in his report that
when the cost of living index {falls
below a certain level then there must
ne a proportionate reduction. This is
the justice that is meted out to the
rallwnrmen. When there is a fall,
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there is a reduction, but when there
is a rise, there is no increase. With
regard to overstaffing, I have to answer
Mr. Gadgil. Let me tell him that
there is no question ot overslafling.
On the other hand, there is under-
stafTing, with the result that vacancies
are not being filled up, and work is
being added to the existing staff
This means that the workload has
increased. I can give facts and rigures ,
but unfortunately there is no time.,
Otherwise, I can show you how the
work has increased in each Depar.-
ment and in each area. There is
thus the danger of the increase of the
workload leading to the danger of
retrenchment. There is no question
of reduction of staff. The entire
foint is whether you are going to en-
orce reduction of staff under some
retext or other. [ expect that the
ilway Minister will make out a rase
with the help of Mr. Gadgil, but they
must also understand that if such a
thing happens, then they will have to

be ready for something else for
which they will have to
be sorry at a later stage Let them

not say that this is due to the instiga-
tion of certain sections. The Rallway
Minister stafed during the course of
his review that there were certain
persons who were instigating the
workers, meaning thereby the unions
which he did not like. Jf course,
unjons are not working for the liking
of Mr. Lal Bahadur Shastri or his
Ministry. They say that certain per-
sons are instigating workers to go on
strike. Nobody can instigate workers
to strike, but strikes will come if the
workers are dissatisfled. To see that
their dissatisfaction is removed is your
Job. If you do not do that, there
will be strikes. Nobody will guarantee
that thg&re will be no strike. 1f any-
body gives a guarantee, he will see
that his, guarantee is not {fulfilled.
Therefore, the policy must be changed,
Unless and until you change the policy,
You cannot get the willing co-operation
of the workers. I mentioned this
matter when I spoke during the last
Railway Budget, but there is no
change visible. The same policy
eontinues.

Now I wish to mention certain glar-
ing facts about the sufferings of the
rallwaymen with regard to
quarters. Mr. Frank Anthony has
already referred to this subject. 1T
have visited several quarters. They
are worse than cattle sheds. Mr, Lal
Bahadur Shastri himself ac-
cepted . during his sveech
that certain quarters should be
demolished. There may be demo-
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lition, but what is the provision made-
for construction? Only a crore of’
rupees for constructing quarters for-
ten lakh workers, At present, not
even 15 per cent. of the railwaymen.
have got quarters, The remaining 83
per cent. are L; be housed in one year
and the provision made is Rs. one crore.
With this, the Railway Minister wants.
to make the railwaymen feel that he
gas done his maximum for their bene--
t.

Now. turning to victimisation, the

hon. Minister in his speech claimed:
that ho nas been fair to the railway-

men. But what is the fairness?
When the question of repealing the
National Security (Safeguarding)

Rules was raised, he never responded..
He still says that he is not prepared.
to repeal them. What is the emer-

gency prevailing now for which you.
want to retain these rules? Instead

of granting the reasonable demands of”
the workers, meeting them and settl-

ing the differences with them, this:
revolver, this pistol, is shown to the

workers. They' are told. “If you do-
anything against me, then this pistol

will be used. You will be discharged’
from service under these rules.” It
is with this intention that he is keep-

ing these rules there. I have given

notice of a resolution and it is com-

ing up before the House. I have asked
that these rules must be repealed. and’

all those who are victimised must be
reins*tated. 1 appeal to the Railway
Minister that he should come forward
with a gesture by withdrawing these

rules and reinstating all affected per-

sons. Without that, things will not
improve.,

The last point I have to submit is
about the upgrading of posts as per
the recommendations of the Central
Pay Commission. That Commission
gave a big report running inte
five  hundred or six hundred
pages. It suid that Heaven was com-
ing to the railwaymen and Central
Government employees. Both waited,
but no Heaven came. Only Hell fol-
lowed. I do not want to mention the
names of the different categories of
railwaymen. but I can easily show to
you that upgrading has not been done
according to the Central Pay Commis-
sion recommendations, Hundreds and
thousands of petitions are still coming
to the Railway Board for upgrading.
Take for Instance, the glaring case of
Station-masters. Station-master
is drawing Rs. 684, whereas the Guard
or the Driver gets start on Rs. 80, I
do not say that this start for the
Driver or the Guard ls enough. I
would ask for more for them a'so. but
what I do say is that the Station-
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wmaster is not even put on a par with
@ Guapd or a Driver. The Station
master is to issue orders to the Guard
or the Driver. According to the ins-
tructions, authority and permission of
the Station-master only, the Guard
or the Driver can move the train, but
this man is started on Rs. 64. whereas
-a Driver or a Guard gets started on
Rs. 80. I do not know how this ano-
maly continues.

Another thing that I want to men-
“tion is the discrimination exercised as
between a matriculate and a non-
matriculate, A drivec may be doing
‘the same job. He may be a matricu-
late, and he gets Rs. 100. But if he is
-a non-matriculale, then although he
may be doing the same job, and hand-
ling the same engine and running the
same train, he will get only Rs. 80.
"This Government is talking of aboli-
tion of English and encouragement of
Hindi and things like that. I know
the Hindi-knowing workers in Nagpur
and Delhi, not to speak of the non-
Hindi-knowing workers in the south.
"These Hindi-knowing pcople are also
getting Rs. 80, whereas the English
knowing workers pet Rs. 100. I do not
know why this discrimination still
continucs. This anomaly also must be
removed. There must be equal pay
for equal work. This discrimina-
tion must be abolished, and the
principle 1 have mentioned just
now should be accepted. Reprosenta-
tions have been made several times,
but there i§ no possibility on the part
of the railways 1p change their method.
There are several grievances of the
railwaymen., 1. wanted to refer to
them during the discussion on the
Demands for Grants, but the veason
why 1 referrcd to them now is this,
“They want to give a picture of nros-
perity. 1 wanted to prove that there
is  no p.clure of pros-
perity and there is only a picture of
gloom.  They may say. “Oh, you are
a Communist. You will speak only
like this.” That is why I quoted facts
and figures 1o show how all their pro-
‘mises, and all the talk that they in-
dulge in, and how all their pronounce-
ments made from the house tops are
‘mere empty phrases, because their
own figures tell us so.

_About the efficiency of the adminis-
tration I need not say much, because
the Public Accounts Committee has
done the job. Take the TELCO busi-
ness, involving some seven lakhz of
‘rupeee, , Then, take the Swiss embez-
zlement. The less said about it
the better, It is a shame. The whole
officialdom which is responsible for
this Swiss enfbezzlement must be re-
moved from the respective posts. The
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individuals concerned should be pro-
secuted. They _should not be allowed
to touch éven a bit of the papers re-
lating to the railways. How many lakhs
of rupees have they embezzled? What
is it that they have done? They are
all praise for this officialdom, and they
are trying to catch the small fry, the
clerks, the Station-masters and the
rest, and threatening them that there
will be a Parliamentary Enquiry Com-
mittee. But 1 do not see why a Parlia-
mentary Enquiry Committee should
not be appointed to go into the actions
of this officialdom, and see that the
officials concerned are removed from
the posts and action is taken against
them. With this policy of supporting
the officialdom, which is bureaucratic,
and attacking the stafl, you are not
going to turn the corner. You are not
oing to improve the railways. There-
ore, tdke the warning and change in
time.

Shri K. K. Desai (Halar): I would at
the outset like to pay my humble tri-
bute to the late Shri Gopalaswami
Ayyangar, and his colleague Shri San-
thanam. who during the last four or
five years when they were in charge
of the railways were able to
manage things in such a way
that today we see our railways in
a sound financial position, The picture
that has been vresented to us by
Mr. Lal Bahadur Shasf¥ is really
cautious. He has in my opinion under~
estimated, tc a certain extent. the per-
formance of the railways. When we
consider a great national undertaking
which is soread out throughout the
country, i% is no use judging it by the
results of one year or two years. Let
us judge it T¥6H what has been done
during the last five or six years. ever
since we attained our independence.
We who had the privilege of being in
this House earlier had criticised. and
criticised very strongly, in the vears
1948 and 1949 that our railways were
under very deplorable conditions. We
pointed out that the financial structure
of the railways was such that it would
collapse any day and that the railway
finances should be rehabilitated. Thera
were lots of arrcars to be made up
from the war time when all our rol-
ling stock had deteriorated, and bew
cause of the war it was not renovated.,
That was the position in the year 1048,
Then Shri Gopalaswami Ayyangar took
charge of the railways. Let us see
what has happened since then.

In the year 1948, if my recollection
of the flgures is correct, we had got
to our credit about Rs. 95 crores of
Depreciafion Fund. The previous two
Yyears were deflcit years, when the
deficit in the TFallways to the extent
of about Rs. 14 crores had to be drawn

thre Revenue Reserves. That was
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the position in 1948. Let us see what
the position today is.

At the end of 1953-54 our Deprecia-
tien Fund will be somewhere about
Rs. 102 crores. The Revenue Reserves
will be about Rs. 35 crores and the
Development Fund will be to the
extent to Rs. 20 crores, Al]l these funds
have been built up during the last four
or five yéars as a business proposition.
I must say without any fear of contra-
diction that our railways today are
financially sound, The last four or five
years have been a continuous period of
steady progress. Let us sce what has
been done during the last flve years.
If we study the figures of the last five
Years and the rate of replacements
that have taken place, we will see that
we have spent no less than Rs. 225
crores in replacing old locomotives, in
replacing wagons, and in replacing
coaches. And all these things have been
done from the earnings during the last
four or flve years. Now, this, in my
opinion, is an achievement of which
any nation can be proud.

I see the whole picture from g
different angle, somewhat as Mr.
Anthony has said. Some of us may not
claim so much experience of the rafl-
ways as he does. but we have got
some touch with the Railway Adminis-
tration. Some of us have continuously
been on the Railway Finance Committee
or Railway Advisory Committee where
we have got some opportunity to study
these filgures. Some of us have also got
gome contact with the working classes
too—ot course not in the same way as
some others have got. So I personally
feel that the Railway Administration
has done well. The Railway Adminis-
tration are our servants, and it is no
use decrying them in season and out
of season. They have shown satis-
Factory work. Something better can be
done. It will be done. It is no use
always telling them that they are not
the friends of the country. What claim
have I to be the friend of the country
which, the railwaymen have not gol?
They. have all heloed to build up this
great national undertaking in a co-
operative way. And we must look at
:lil problems for the factual point of

ew.

The hon. Shri Lal Bahadur Shastri
has in the course of his speech said
that the earnings have gone down as
far as passenger earnings are con-
cerned. Yes, they have gone down to
the extent of about Rs. twelve crores.
It was natural. For, as he said, the
inflationary trend has gone, and there-
fore people do not like to travel as
muclr as they liked to do previously.

But as against that we have to take
note of the fact that goods earnings
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have increased. If you compare it with.
the figure for 1951-52 it is given that
the earnings under goods traffic were
Rs. 156 crores. But there is one entry
which requires to be considered. namely-
Rs. 15 crores which was charged to
coal in the matter of freight and other
freight for stores. At the same time,
the same amount was again debited in
the matter of prices. So the real goods.
earnings were Rs, 140 crores, And this.
year we have made some advance 1n
goods traffic, and the earnings come to
about Rs. 144 crores. That means that
we have got about Rs. four crores more-
earnings under this head. For next
year the Railway Minister estimates
that we will be able to earn about
Rs, 145 crores. I think it is really a
conservative estimate. In the course of
his speech he said that upto November
the traffic showed an increase, to tire-
extent of Rs. 1.70 crores, but during.
the next five months he thinks this in-
crease will be wiped out, in addition
to a further decrease of one crore, thus.
a net decrease of 2.70 crores will
occur. The economic activities of the
country during 1952-53 have been.
fairly good. The production in almost
all sectors of industry has increased,.
and for all this production the raw
materials have to be transported. So I
think that as far as goods earnings are
concerned we are making real progress
and during the ensuing years it will
continue, giving us more additional
goods traffic.

It has been stated that quarters for
railway employees have not been built.
It is true, Last vear T also said that
there is a lot of lee-way to be made.
On the other side, the rolling stock
also has to be increased. The loco-
motives have to be increased. All these-
things have to come in, for which funds:
are necessary.

As I have said earlier, about Rs. 225
crores in the last five years have been
taken out of our earnings for replace-
ments. Somebody said in the course of
the debate that the Plan amount of
Rs. 400 crores will not come out. But
the Plan period is already over to the
extent of two years, and every Yyear
I think we have spent about Rs. 75
crores each. For the third year we
have planned an expenditure of Rs. 78
crores. And with the figures for the
next two years on a similar basis it
roughly comes to Rs. 400 crores. So,
at least as far as ithe Plan period is.
concernea, I think the railways will
be able to lay by the sum of Rs. 400
crores.

But what I would like to say is this.
There have been demands for various.
railway constructions. These railway
constructions should be accelerated.
Wherever the areas are backward and
economic activifies are retarded due to
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lack of railway communications, I
think they should be given. The rail~
way quarters for the employees also
ought to be built. Certainly the rail-
way employees cannot work withr effi-
clency and vigilance unless they are
housed properly. In this connection 1
would like to make a suggestion on
the floor of the House. As I say, up
to now, as a business proposition, the
railways have been rehabilitated, They
are in a sound financial position but
we would like to make this concern
still much better.

[Panpir THAKUR Das BHARGAVA in
the Chair]

We have got iu the Plan only Rs. 400
crores but if we want more amenities,
new lines, more wagons, more loco-
motives, etc.,, we will require a further
amount. Where is that amount going
to come from? I would suggest for
the consideration of the Railway
Ministry that it should put a develop-
ment cess for the next three or four

ars and this development cess can

e properly utilised for all the ameni-
ties and facilities which we require
for the c¢conomic growth of this
countiry. I am placing this suggestion
before the hon. Minister for his con-
gideration.

As far as earnings for the last three
years are concerned, the gross earn-
ings for the year 19851-52 were about
Rs. 275 crores. For the year 1952-53,
the revised estimates comes to about
Rs. 269 crores and for the next year,
it is budgeted for Rs. 272 crores. The
figure of Rs. 290 crores is creating a
little doubt but this includes the 15 or
16 crores which we were paying out for
railway freights. Therefore, it is more
or less approximately the same per-
formance.

I welcome the announcement that
& Committee will be appointed to_go

to the corruption among railway
men inter se and the railway men In
their relations with the public. The
old tradition of giving promotions or
giving some selected posts to people
who pay money to the higher officers
is still heard. So, T would suggest to
the Railway Minister that this Com-
mittee should go into all these ques-
tions. The raillway corruplion must be
inguired into all its aspects. We are
spending every year about Rs, 75 to

. crores for construction work
chieflv through contractors and it is
said that there is considerable corrup-
tion. How far it is true I do not know.
It can only be judged by a sort of an
enquiry. I would suggest to the Rail-
way Minister to extend the terms of
reference so that it may be known to
what extent the corruotion prevails
in the railways in the matter of giving
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contracts. That also will throw some
light. Corruption should not be en-
quired in an isolated way, it should
be enquired in all its aspects, there-
fore if the Committee is appointed to .
go into all these questions, I am sure,
within a short time. we shall be able
to find out remedies to eradicate
corruption. This is the only way to .
create a sense of fear in the minds of’
corrupt persons wherever they are -
working.

Now. much has been said about .
labour organisations, I am connected
with one of the labour organisations
which has been abused on the floor -
of this House. Mr.. Nambiar said that
some organisation has not been
recognised by the railways. I think
there are certain rules for giving.
recognition to a Union. If a Union
shows a membership of ten per cent.
of the total number of employees, it.
gets recognition. If Mr. Nambiar's..
Union has got that membership, I do.
not think the Railway Administration, .
according to the rule, would refuse -
recognition to that Union.

Shri Nambiar: Rules have been.
changed.

Shri K, X Desal: I do not know -
that. It is for you to prove. We are--
not in a chaotic state in this country. -
We are in a stabillsed state and every-
thing would be judged by scrutiny and-
examination. The hon. Minister has..
suggested that some sort of unity among,
the two organisations at the Central
level should come about. I may in-
form the hon. Minister that the Presi-
dent of the All-India Railwaymen’'s
Federation, Mr. Jaiprakash Narain and. -
the President of the National Ralil-
waymen's Federation, Mr. Shastriji
had met some time back and I had the -
privilege to attend that meeting and
thev are thinking of creating some -
machinery at the Central level so that
the .two Federations can work in a-
unified way in dealing with the Rail-
way Ministry. I hope that in the near
future what they have decided or
what they are thinking of deciding
will be tangible. late we find that
the approach and the technique of
working of these two federations is
coming near each other and if their
executives decide to work together, it
will be to the advantage of everybody
fimlcerned including the administra-

on

The relations between the railway
men and the administration have, no -
doubt, improved in the last three or
four years and last year the Railway
administration has agreed to a nego-
tiating machinery. The negotiating
machinery has, to a certain extent,
been working satisfactorily at the -
Central level or at the zonal level but
there is much to be desired at the -
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regional or divisional level because
people at the bottom have not yet
.entered into the spirit of the negotiat-
ing machinery. At the same time, the
‘Railway Administration has also agreed
-to appoint ad hoc Tribunals to deal
with the disputes which have not been
settled at the negotiating level and I
hope the new machinery, thus evolved
- +will improve relations. *

One more point and I have done.
“The Gadgil Committee has made
. certain recommendations regarding

the merger of dearness allowance with
pay. I regret that though the report
has been placed before the Govern-
ment six months back, it has not yet
been implemented. I hope before this
financial year is out, the Government
will implement the recommendations
of that Committee. With tnese few
words, I support the budget. I see in
the budge’ a crighter picture and not
a gloomy picture as Mr. Anthony has
put it. He has got the habit of seeing
gloomy things everywhere because he
is generally actuated by some narrow
vision which he may have inherited or
by which he may have been clouded
with because of his personal difficul-
_ties here and there.

Shri Nevatia (Shahjahanpur Distt.—
North cum Kheri—East): I congratu-
late the hon. Rai'way Minister for his
very able and s‘ncere speech befitting
that of a Minister of a State which
has as its goal, the fast becoming of
a }velfare State. It is the speech of a
Mlpister conscinus  of his responsi-
b1]1t5: as the trustee of the largest com-
munity undertaking of the Republic
of India. conscious of the very impor-
tant part which this undertaking plays
in the day-to-day lives of all our
people. It is full of human approach,
I should say more particularly towards
the labour employed in that under-
taking and also partially towards the
passengers who travel, who are the
customers. I use the words “more
particularly” towards labour. Mr.
Anthony, my friend, is not here. 1
hope he will be able to see the truth

of my remark
Bgures. rks when I quote these

In the Five Year Plan, the provi
made for labour welraree :’nd lsstigg
quarters for 1953-56 was Rs. 15 crores,
Rs. five crores per year. As against
that, the provision made in the budget
I:aenr t‘1953-54 1!.151 Rs. 897 lakhs, i.e., 80 per

nt more than what was vided in
the Plan. The provision forprgmenlties
for passengers in the Plan is only
Rs. three crores while 123 crores
Euungern had travelled in 1951-52.

It has not been possible for tlre
“Minister to provide more than Rs, three
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crores. This is an important matter,
the question of passenger amenities.
When our traffic earnings from pas-
sengers are going down and as the
passenger fares were increased only a
few years back, this question assumes
a greater importance. While I _would
not lag behind any person 1IN the
matter of labour amenities, 1 believe
more attention has to be paid towards
passenger amenities, especially when
the law of diminishing returns has
already started so far as passenger
traffic is concerned.

The capital at charge provided by
the exchequer is Rs, 883 crores. After
paying four per cent. on the loan taken
from the General exchequer, the
return is only 1:07 per cent, 9.48
crores. While it is true that we can=
not calculate the return like a profit
making concern, still, it is a business
concern in the sense that it has to
cater for its customers who provide the
freight and the passenger fares. Look-
ing to the fact that more money shquld
be available for ploughing back into
the business. for the development of
backward areas, this return is not very
much. In the Five Year Plan, the
Railways have to find out of their earn-
ings and resources 320 crores. Even
if all the funds were utilised, that is,
101 crores of the Deprecintion Fund,
26 crores of Reserve Fund. 19 crores
of Development fund, making a total
of 156 crores, and also additions to the
Depreciation fund of 90 crores, for
the next three years at the rate of
30 crores per annum, the total would
come to only 246 crores. Annual sav-
ings of nine crores for the next three
years will take the total only to 278
crores., and therefore there will be a
deficit of 50 crores. This is a serious
matter. because. it would mean cither
abandoning some of the important
projects for the backward areas or
asking the exchequer to provide more
funds. Instead of 80 crores, the general
exchequer will have to provide 130
crores, So, it is necessary that the
railways should be able to earn more
in order that they could provide funds
for development, particularly, of the
backward areas.

The question is how to get more
funds for the railways. It is obvious
that the maximum capacity of the
general public to bear freight charges
and passenger fares has been reached.
I do not think it would be possible to
pass on any more burden to the con-
sumer, because, the law of diminishing
returns will start with a vengeance.
The real remedy would be to econo-
mise expenditure. I belleve that is
possible. Though some may not agree
with me, I think that it should be
possible #o Increase the output per
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man hour by better efficiency. More
attention should be paid to reducing
the consumption of stores and making
them run for a longer period, and to
efficient methods, The difficulties of
the railways are obvious. They have
ﬂot a backlog of over-a wagons. It
mentioned in the Five Year Plan
that by March, 1956, the stock which
will require replacement is estimated
at 2092 locomotives, 8535 coaches and
47633 wagons. This is a very serious
matter. To clear such a backlog is a
roblem. The greatest priority should
Ee given to replacement of wagons
and locomotives. Unless that is done,
I do not see how the extra production
which is going to be achieved by the
Five Year Plan will be transported.
There will be transport bottlenecks
everywhere. Railway earnings will go
down. People will wait for a few
months. They will then have recourse
to either bus traffic or lorry traffic or
some other means, or the demand will
ﬁ unsatisfied as has happened recently
the case of sugar. When the stocks
could not be moved, prices went up
to some extent. They have now started
coming down. After a'l, if a man can-
not get sugar in sufficient quantities
for a certain period, he cannot make
it up by eating more in the next period.
It is necessary that largest amount
should be provided for the replace-
ment of wagons and locomotives, and
also additional wagons and locomotives
should be provided. Otherwise, not
only will the earnings suffer, but it
will create serious bottlenecks in the
way of the fulfilment of the Five Year
Plan,

I am grateful to the Railway Minis-
ter for making several new approaches.
The appointment’ of a Committee to
go into the question of corruption is
very significant. There have been
general complaints throughout the
country that there is a lot of cor-
ruption in the matter of supply of
wagons and various other matters. I
hope this Committee will suggest ways
and means of at least minimising if
not eradicating this evil. .

Then, there is the question of the
development of backward areas and
restoration of dismantled lines. So far
as opening of new lines Is concerned,
1 believe that the restoration of old
dismantled lines should receive prio-
tity. There are some lines which were
dismantled during the First World War
and the Second World War. They
should be given the first priority. It
is not the fault of the inhabitants of
those areas that these lines were taken
out. That was done for war purposes.
Therefore, before construction of new
lines are undertaken, these should
receive priority. I know the case of
one line which was dismantled during

486 8 1.
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the First World War in my consti-
tuency, Mailani-Shahjalranpur line,
It was not the fault of the people of
that area that there was no Develop-
ment Fund at that time. They have
no proper roads. Still, that line has
not yet been restored. I do not know
if construction of that line will be
taken up now. I do not suggest that
important works should not be done,
like the Mokameh bridge. They have
to be done. I am told that without this
there will continue to be a very
gerious bottleneck in the transport
systemn of Northern India and that its
completion will release a number of
wagons and improve the working of
the railway system. This work has to
be given priority. But, taking an over-
all picture, I feel the restoration of old
and dismantled lines should receive
priority.

As previously stated there is the
3uesuon of greater passenger ameni-

es. Water supply at the wvarious
stations, and waliting sheds are the
two most important things. I am sure
that with the present Railway Minister
we may expect an acceleration of pace
in these matters.

The other question is how to get
more output per man hour. I attach
very great importance to this matter.
While the Rajadhyaksha award has
been very largely implemented, I do
not know,—there are no figures to
show—whether there has been an im-
?rovement in the output or whether
t has declined. It appears that a
larger number of men had to be pro-
vided under the award; but I do not
know whether tlre output has also
progressively gone up. Expenditure is
still mounting; fuel cost has gone up.
Expenditure has to. be reduced. I think
that a saving of at least ten per cent.
should not be very difficult. We may
be able tv save about 20 crores in this
way.

Shri Nambiar: What is the sugges-
tion for effecting this saving?

Shri Nevatia: To give an incentive
bonus to the workers and to fix a
certain minimum quota of output. In
these ways I hope it will be possible
to effect a saving.

Bhri U. M, Trivedi (Chittor): In
making certain remarks in the course
discussion of the Railway
Budget. I would confine myself as
much as possible to the speech deliver-
ed by the hon. Minister. The first and
foremost thing to which I wish to draw
the attention of the hon. Minister is
this: that the system,of presenting the
budget to this House must be changed.
It should not be merely a jugglery. It
should be intelligent. It should be
intelligible not only to some expert
gitting somewhere In some corner of
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the Secretariat, but to an ordinary
layman who may come here. The
budget figures as they are shown
indicate that we have got certain fund
known as Raflway Depreclation Re-
serve Fund. Then, at the same time,
because it is a Depreciation Reserve
Fund, it must earn interest. These two
items are shown as blanks. We know
that there is a Depreciation Fund, We
know that the Depreciation Fund must
earn some interest. Yet, putting them
down in the columns in the tabulated
form we find that these are blanks.
Then you start hunting. When you
start hunting. at the end of the small
pamphlet vou find that there is an-
other table which gives you some
Indication of what this Depreciation
Fund amounts to. There you are
further shown what interest is earned.
But, at the same time. another jugglery
begins. We are told in the beautiful
speech of the hon. Minister that we
have appropriated as Depreciation
Reserve nd to the extent of Rs. 30
crores this year, but when you look into
this, you find that Rs. 47 crores are
taken out of this Depreciation Fund.
What is this? Why show this Rs. 30
crores, and then take out Rs. 47 crores.
I was just thinking that allocating
money year in and Yyear out from
railway earnings for this Depreciation
Fund. we will go on increasing the
Fund, but I do not know how this
Fund is being utilized. At least if it is
utilized, it must be shown in what
manner it is being utilized. We are
11l not Chartered Accountants. We
necessarily do not know al] the various
methods of accounting, but at least we
know as ordinary men of the world
how we spend money and how it
comes into our pockets. We must be
told in a clear manner without jugglery
in what manner the incqgme of our
railways is being spent. And whenever
such a budget is prepared, and such a
gamphlet is issued, must be shown
ow this deprecidfion is being adjusted
and what income is there, and if there
iIs an income from interest, it must be
shown in the gross receipts of revenue,
Why has it not been shown here I
wonder.

The hon. Minister has told us in his
speech that we are hraving locomotives
produced at Chittaranjan. I am told
we have not reached the production
which we desired. We are further told
that metre e engines are being
manufactur Tata Locomotives,
but we find that the speech is silent
entirelv on the question of the Ajmir
Loco Shop cloging down its Kroduction.
What has happened to the Ajmir Loco
Shop? What was it {:roducmg in 19217
What was it producing in 19317 What
was it producing in 19387 What is
happening there? I have learnt from

23 FEBRUARY 1953

General Discussion 762

many reliable sources that what is
happening there is that the workmen
are not working. Out of eight hours of
a working day, they do not work even
for one hour. Why this condition? If
they can do work in Tata Locomotives,
why not here? I am further told that
when they come in the morning, they
come late, do not do the work, start
smoking and chit-chatting, and from
two o'clock each one goes with a “lota”
and gets to the latrine awaiting his
turn to answer the call of nature.
(Interruption). This is happening
twice a day. At four o’clock they again
go and walit for tea, taking their turn,
What is this? Is our money to be
squandered like this? The hon. Minis-
ter must wake up—not only wake up,
but take the House into his canfidence,
and impress upon the Members of this
House also the necessity to co-operate
with him and get these men to do the
work they are asked to do. Not that
we should sit silent. It is not the fault
of the Minister alone. It is our fault
als.. Attention must be paid to  thi-
which I find is entirely lacking.

*The Railway Minister says in his
speech that they are trying to improve
the method of checking pilferage. And
whenever the question of pllferage
comes., the only thing that is men-
tioned as remedy is to increase the
staff of the Watch and Ward Depart-
ment. What is this Watch and Ward
Department doing? It does nothing.
What is the Special Railway Establish-
ment doing? Nothing, except that it is
travelling in First Class although
entitled to Third Class. That is the
only thing that the Rallway Police
does. What does the Watch and Ward
do? It is simply waiting for an opport-
unity to pilfer something belonging to
the Railway. Go to Ajmir. Whalk in
the sireets of Ajmir. You will find
green -exine vsveq  in the Waester»
Railway. marked “I.G.R.”. being sold
in the open market everyday. The
Police know that. The Police sees this
being sold at the Rallwav Station. but
there is nobody to apprehend anv thief
for stolen property. Go to Ratlam.
Indore. These 24 wvolts bulbs usable
only on the railwayv and not else-
where, not useful for our voltage
either for 230 or 270 volts. are avail-
able at a far cheaper rate than the
manufacturer can supply. in the Rat-
lam, Ajmir. Indore markets. Give
them an order. and the man openly
tells you:

TEw Aq F@rer 2 fwy, w8
I®3 & WIS ST SATHT
Mr. Chairman: Who purchases them?

Shri U. M. Trivedi: The thieves, The
suppliers are the Railway employees.
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Chis_goes on with the connivance of
the Railway Police, with the conniv-
ance of the Watch and Ward. How
are we going to tolerate this state of
affairs? And the only remedy sug-
gested is to increase the number of
the Watch and Ward people. 1 say
“No”. Look at the example of the
Rajasthan Railway. There was only
one chowkidar on the whole Rallway
of 167 miles, and there used to be no
ilferage. There was direct contact
tween the officer and the smallesi
man on the line, and that kept him
honest and kept him straight, but here
the whole thing goes on °like this.

What does the Railway Police do?
You will be surprised to hear every
day the talk of the small fry, the Con-
stables and Head Constables, as to how
many “Murgas” they are able to send.
What are these "Murgas"?—Cocks,
we human beings whom they want to
send free, to shove into some compart-
ment and take the money. How are
we going to check this?

I am proceeding with a human
touch, and I am asking the hon. Minis-
ter to have a human touch. I was just
reading in this booklet issued to us,
“Towards Better Travel” about “im-
proved drinking water arrangement”
at Page 27. I was reading all the
stations mentioned. and I found the
name Shamgarh. I will tell you where
it is, and how it has come into exist-
ence. This is merely a fuelling station
and a watering station for the Frontier
Mail. Hardly seven passengers per
day are booked from this station.
There are two water taps there. There
is a big ice factory for the rallway
employees there. No passenger alights
there, or gets intp the train, so to speak.
Fifty miles away, there is a station,
Srichattarpur. At least 350 passengers
per day get into the train at this
station. There is no water tap at this
station. There is no water man. At
Shamgarh for whom are you going to
supply water? Why this waste of
money? I say study the problems your-
self. Do not leave it to these officers
who themselves do not know much
about things and local conditions. A
big waiting hall was built at Mansaur
for Third Class passengers. Not a
single passenger is seen there as soon
as the trains depart. What for is all
this done? Simply to put the money
into the pockets of the contractors.
We are not going to tolerate this state
of affairs. It must be mended, and the
waste should be prevented.

5 PM.

Now. we are talking of amenities,
But what are the amenities provided
for the public? Did you study the
problem, and then give these amenj-
ties. or do you * merely replace the
old latrines with freshly-built latrines.
Are these the only amenities to which
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the people are ﬁsﬂed? I found that
masonry work which could have lasted
for a hundred years was destroyes
and new rickety latrines built up. A
whole set of bathrooms have been
bullt, with letters ‘Bathrooms’ written
in English, but they were locked, and
there was no bath ‘at all. Why should
not these ordinary facllities to the
ordinary passengers be made avail-
able?. Now let us look to other ameni-
ties—the trains connections. Take for
instance a connection at Jaipur. 1
have been looking for the last two
Years to a revision of the time-table
of trains at this station. There is a
train that leaves for Ajmer at 5-34
p.m., and another train carrying pas-
sengers from Reengus side arrives g
5-45 P.M. and the poor passengers
from the latter are made to miss on
account of just eleven minutes, the
train connection to Ajmer and wait
for the next train till two a.M. There
should be amenities not only by pro-
vidmg new latrines, but by having a
look into the arrangement of the time-
tables of train services, and by seeing
that the people are given the facllities
to get the train connections withoyt
difficulty. The same trouble is there
at Mathura, Bhopal and also at Agra.
The whole thing must be studied
thoroughly and well.

Then I come to the licensed tele-
graph offices. All the railway stations
have got licensed telegraph offices,
and telegrams must be accepted there,
but if you try to hand over a telegram
for despatch to another station, the
station-master refuses to take in that
telegram. and in ninety-nine out of
hundred cases says:

TET a7 AIT AGT § ART I IS LG |
gt 9T g g

That is what he does. At night-time,
when he goes 1o sleep, he does not
want to be disturbed, so he lputs a big
stone on the dummy. This is what ig
going on in these ‘licensed telegraph
offices. Even this little amenity is not
available to the public, on account of
the attitude taken up by the station-
masters. Sometimes when poor people
go to buy long distance tickets, they
are never issued such tickets, if the
ticketg are not printed and they say:

T g AR @l AT

How can a single man going all alone
with all his luggage, get his ticket,
and where will he leave his luggage,
when he has to buy the ticket at the
next junction? Then again, if he has
to travel 500 miles. and the junction
comeg within 94 miles, he s not
allowed to travel by the bogie marked
‘For 300 miles and over. All these
things require to be studied carefully.
The time at my disposa. Is verv short.
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and I know that you cannot allow me
all the time that I may need, but I
can speak this much about this rail-
way problem, as a man in the street,
who has studied closely these pro-
blems, that these things should be
attended to by the Raillway Board. I
am not here delivering a political
lecture, and I do not need it either,
but from the common man’'s in; of
view, I find that these are &% eal
difficulties, and I will therefore request
the hon. Railway Minister to look into
these things personally, and see that
these railway officials are made to
work honestly, That js the one thing
whié:h I would like the hon. Minister
te do.

Shri Damodara Menon (Kozhikode):
Sir, Mr, Khandubhaj Desai spoke of
the decrease in the gross receipts on
our Railways and said that after all
we have not lost much. He said that
even though passenger traffic in both
the upper and the lower classes has
shown decrecase, still it need not be
looked into with any concern. That
seems to be alsg the attitude of the
hon. Railway Minister. He has explain-
ed that this decrease is due to the return
of normal economic conditions, when
the inflationary situation in which the
country found itself sometime ago is
now coming back to normalcy. Thus
he has also exhibited this attitude of
complacency. I agree that in this
matter, a few crores of rupees of loss
in earnings in a national undertaking
of the magnitude of our railways is not
a very serious thing. But we must look
at the economic situation in the
country today, and try to study the
reasons that led to this decrease in pas-
senger traffic, more carefuily. It is
well-known that the purchasing power
of both the middle and the labour-
ing classes in this country has
gone down considerably, and there
is unemployment everywhere in the
country. It is also well-known that
the price of raw materials is <oing
down, and our export, trade is also on
its decrease. All these things show that
there is some room for concern in this
decrease. It is not after all a normal
trend. The Railway Minister in his
speech made it appear that this down-
ward trend was not altogether unanti-
cipated. I do not think that it is a
correct claim that he has made. If the
Railway Administration really antlei-
pated this downward trend in its
correct perspective, I cannot see why
they provided for such a huge surplus
in 1952-53, and actually realised only
about Rs. 14 crores less. Either there
must be something wrong in their esti-
.nates or in their calculations. It 1is
therefore not correct to say that they
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did expect this downward trend. It
came almost unexpectedly. We must
examine it therefore more carefully. It
is my contention that at a time when
the passenger traffic was showing a
downward trend, the railway adminis-
tration thought of increasing both
freight and fare rates. In 1852 this in-
crease was there, and it is correct to
some extent to assume that it is because
of this sydden increase in the freights
and fares rates, that passenger as well
as goods traffic, has shown a downward
trend. If that is so, I would request the
hon. Railway Minister to consider this
question of fares and traffic rates de
nove and see whether it is not possible
for us in the existing economic situa-
tion in the country today to revise the
rates. That may probably help to solve
't.h"' problem. When I am on this ques-
tion of the downward trend of railway
earnings, I see that there is consider-
able force in the charge that the Rail-
way Administration is not bestowing
proper attention on the question of
economy. Several hon. Members here
referred to' the report of the Public
Accounts Committee, which was placed
in our handgs, a few days ago. That re-
port containg some very stringent and
caustic remarks, containing criticism of
the manner in which wastage and
other irregularities are committed by
the Railway Administrations. Having
cited several instances—I do not want
to go into the details, and I hope hon.
Members would have read them mostly
—the Committee urges that the Rail-
way Board should once again. draw the
attention of the Railway Administra-
tions, to the observance of flnancial
checks, safeguards and the

of rigid financial control. From this
remark. it appears that this matter
was brought to the attention of the
Railway Board earlier glso. So, this
is the second time they are doing
these things. I want to know from
the hon. Minister, what action has
been taken in this matter. Are we there
only to throw mud when these are point-
ed out, and then blame these people?
Are not the Railway Board as well as
the other responsible officers of the ad-
ministration taking particular care to
see that the wastage pointed out by the
Public Accounts Committee, is not re-
peated again? This matter has been
brought to the notice of the House seve-
ral times, Mr Gadgil in his speech
pointed out that there is inflation of the
superior services of the Railway Admi-
nistration. This is an item of economy
which must receive really serious con-
sideration, Why should there he ap in-
flated service? We are saving that the
country is suffering*from inflation. Can
we not set a standard in regard to the
services at least? Tt iz also unworthy
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that it is in the superior grades of our
services that this inflation takes place.
Whom are we going to help by this?
When I speak of economy I do not mean
to suggest that there must be stringent
retrenchment in  services ag well as
workmen. That is not my point. But
wastage must be prevented at any cost.

Now, when I am speaking of this, I
am reminded of the Railway Centenary
Celebrations which we are going to have
in about a week’'s time, Sir, we have
every reason to be proud of our rail-
ways and its achievements and we must
celebrate it in a fitting manner, I have
no doubt about it. But I find that about
Rs, 1B lakhs are going to be spent on
these celebrations and the exhibition
connected with it. Now the Railway Mi-
nister advises all of us to tighten our
belts so that we may build for the fu-
ture. Austerity is advised everywhere.
And then we find that Rs, 18 lakhs are
going to be spent on an exhibition here,
Now this kind of celebration in my opi-
nion is really extravagant. When the
country is passing through a period of
crisis when austerity is necessary in all
sections of our economic activity, are we
to spend Rs. 18 lakhs on a celebration,
even though we may very much like it?

Just as I was coming to the House I
was told that an officer, a Publicity Offi-
cer, for the preparation of a brochure
for this exhibition has been appointed.
He has been taken from outside., He is
a journalist. I have no quarrel with that
gentleman, But I am told he is going
to be paid Rs. 10,000 with all allowan-
ces. Why was it necessary for the Rail-
way Board to appoint such a man for
the purpose. Is there not an Information
and Publicity Department in the Gov-
ernment of India and are there not men
of ability and merit there who can
handle this work? Why are we embelli-
shing our establishment in this way and
showing favour to the people outside
when there are men in the Government
of India who are capable of doing the
work better, I am pointing out this ins-
tance with a view to drawing the atten-
tion of the Railway Minister to the fact
that there is a lot of truth in the criti-
cism that there is wastage and improper
use of the public money, I am reminded
of an expression used by the Public Ac-
counts Committee. They say that there
is careless stewardship of our public
money, That is the charge levelled
against the Railway Administration,
want them to answer that. -

I come now to another aspect of the
railway earnings itself, The hon, Minis-
ter has referred to it in his speech, I
am speaking of railway road competi-
tion. It is my view that proper atten-
tion has not been paid to this prob-
lem, There are many places in India
where wasteful competition is taking

23 FEBRUARY 1853

General Discussion 768

place between the railways and the
road vehicles. We are having a planned
economy—at least we are moving to-
wards a planned economy, Now wasteful
competition is inconsistent with the
idea of planned traffic. I know that
sometimes even railway timings are
manipulated with a view to helping
some of the motor services, In my own
place in North Malabar I know that
railway timings were so arranged that
almost all the passenger trains, with
the exception of one or two, ran at
night after ten o'clock and the busy
traffic in that area went to bus servi-
ces, I think recently some change has
been made; but I have not had any
occasion to study it. If this is the way
in which this problem of rail-road com-

tition is going tp be tacKled by the

ailway Ministry, I think there will be
a lot of national wastage, not to speak
of loss of earnings to the railways.

Let me now go to the question of
passenger amenities, I am glad that the
Railway Minister is trying to tackle
this problem. But he himself has been
very modest in his appraisal of the
problem as well as in his promises to
the public. He says that gradually, in
the course of a number of years, mini-
mum amenities will be provided in al-
most all railway stations, But this kind
of slow progress will not do. People are
getting impatient. We want at least
ordinary human comforts to be provi-
ded for passengers. I know that there
are many railway stations which are no
better than cattle-sheds. Very near
Calicut there is a small railway sta-
tion where I have been seeing for a
long time a dilapidated Third Class
bogie being used as the station. As you
know in Malabar the rain fall is very
heavy and there is absolute necessity
for covered platforms. But there are
only two platforms where this amenity
is provided. About the lot of the Third
Class passengers, I do not want to say
much. Everybody knows #t. I do not
deny the fact that some attempt to
improve it has been made.

The hon. the Railway Minister said
that the abolition of Class I in the
railways is a move towards abolition of
class distinctions, But as Mr. Frank An-
thony pointed out you cannot speak. in
terms of abolition of class distinction
on railways when in the place of the
First Class carriages you are going to
substitute air-conditioned coaches, If
anything the distinctipn is only more
aggravated, It is not my idea to criti-
cise this move, It is a step in the right
direction, provided the abolition of
these distinctions results in the provi-
glion of better amenities both to the
Second Class as also to the Third
Class passengers. Its usefulness can be
tested from the point of view whether



769  Railway Budget—

[Shri Damodara Menon]

it is bringing better travelling facili-
ties to Second Class and Third Class
passengers. If it is not capable of ful-
filling this objective, it is better we
give up this idea and we need not try
to hoodwink the public by saying that
::e are trying to abolish class distinc-
ons,

There is great necessity now to see
that passenger amenitieg are increased
and more provision is made for that, I
find that the Railway Minister has not
set apart any portion of the surplus for
the Revenue Reserve Fund. That is a
good decision because, in my opinion
there is no necessity for continuing
this Revenue Reserve Fund. I would
even suggest that the money we have
in that fund must be utilised for pro-
viding amenities to passengers and al-
so for making travelling conditions
more comfortable to passengers..

Now, in this connection I want to
say that it is now time for us to con-
sider a revision of the Convention
Resolution we adopted in 1949. It Is
clear that the resolution need not stand
in the way of our decision to allocate
funds for passenger amenities. It is
also necessary, in view of our falling
revenues, that our contribution to the
genera] revenues, may have tp be re-
duced. Also, I find that some of the
provisions of that resolution are not
applicable now. They have fallen into
disuse, especially the provision regard-
ing the constitution of a Standing Fi-
nance Committee for Railways. There-
fore, it is time that we reconsider that
resolution and re-allocate funds that
are at our disposal as a result of earn-
ings from railways. In that reallora-
tion, I am of the view that
definite provision must be made for
passenger amenities,

Pandit Lingaraj Misra (Khurda): At
the outset in spite of whatever remarks
have been made by Mr, Frank Anthony
and others, I congratulate the hon
Minister for the generally acceptable
budget that he has presented, partlcu-
larly for the nice and elucidating
speech that he has made depicting the
overall picture of the Railway Admin-
istration in the country. I read in it a
keen sense of service to the people, of
sympathy and fairness to his staff and
workers and his alertness to keep pace
with the Five Year Plan for the recon-
struction and development of the
country.

I would confine myself only to cer-
tain claims and suggestions that I had
put forth last year during the discus-
gion of the Railway Budget, I must con-
fess that this budget will be received
in Orissa with mixed feelings of many
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disappointments and some satisfactjon.
I had last year pressed for the estab-
lishment of a port at-the mouth of
Mahanadi on the Qrissa coast and
double-tracking the coastal line from
Kharagpur southwards. I find that
these suggestions have not received the
urgency of consideration that they de-
served. I do realise that big schemea
like these are not easy to be accom-
modated immediately. But I do hope they
will not be kept in cold storage indefi-
nitely and that they will be taken up as
and when circumstances permit,

I am very glad to find from the
speech of the hon, Minister that a new
line is proposed to be constructed to the
mineral areas of Sundargad, Keonjhar
and Sambalpur Districts and they are
proposed to be linked up with Sambal-
pur, I understand the representative of
the Government of Orissa has success-
fully pressed the claims for opening up
the rich mineral and forest areas of
Orissa in the last meeting of the Cen-
tral Transport Board, and that the
Board have recommended that one of
these lines should be included in the
Five Year Plan. I hope, however. that
the reconnaissance survey will not be
inordinately delayed and construction
work will start very soon. I must in
this connection suggest that this pro-
posed line should be linked up with
Talcher in order to provide an easy
and direct communication between the
eastern and the western districts of
Orissa.

I had last year pressed that the
Midd'e English School at Khurda Road
be raised to the status of a Technical
High School. 1 had some correspond-
ence with the Deputy Minister of Rail-
ways in this matter and had been as-
sured that it is receiving careful con-
sideration, But I am surprised to find
that in the Railway Ministry there is a
tendency to shirk responsibility so far
as providing educational facilities to
the children of their staff is concerned.
In their publication—‘Indian Railways,
1951-52'—at page 88 I find it is very
pathetically regretted  that
attempt to shirk responsibility and to
transfer these schools to the States
have not materialised because of the
unwillingness vf the States. T am really
surprised. Of course, I cannot speak
with authority or exactitude regarding
the other States, but so far as Orissa
is concerned, the responsibility of pro-
viding secondary education to all
children in the State has never been
assumed by the State. The State main-
tains only one High English School at
each district headquarters. All the other
numerous High English Schools are run
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by local initiative, Of course, reason-
able grants-in-aid are provided by the
Government, I fail to understand when
all other industrial concerns—big and
small—are expected to provide facili-
ties for education of the children of
their employees, why the Railways,
which is the biggest, single earning
concern in the country should try to
shirk this responsibility and throw it
on others who are lesg able to bear it.
I am, however, glad that the hon. Minis-
ter has assured us in his speech that
“the existing Railway Schools will be
maintained and maintained well.” I
wish he had also added that they
would be improved to fall in line with
the educational policy of the country.

About a few weeks back I had read
a Press report in which the Railway
Minister himself had advocated intro-
duction of technical and vocational
education in the secondary stage of
education. I had therefore expected
that he would start providing these
facilities as far as prossible in some
of the institutions under hig own con-
trol. However, I would request him to
give his attention to this very impor-
tant and urgent reform in our educa-
tional institutions and do somethig in
the matter in the next budget at least.

The next thing I would draw the
attention of the House to, is that last
year while supporting the proposal of
Government for the regrouping of the
Railways, we had very emphatically
urged that a Divisional Headquarters
should be-located within the State of
Orissa and that the existing offices of
the District Engineer at Cuttack and
the District Commercial Officer at
Khurda Road should not be shifted
elsewhere outside the State. But a few
days back I got a communication from
the railway employees at Khurda Road
that there is a surreptitious move to
shift these offices to Waltair, I immedi-
ately brought this to the notice of the
Railway Minister and I have received
a note from his Ministry saying that
the matter is receiving attention, This
is a matter which has created a con-
sternation not only among the em-
plyees but amungst all sections of the
public in Orissa. I would urge on the
Railway Minister to give us an assur-
ance that no such move will be enter-
tained or encouraged.

With one more request I will close
and that is on behalf of the Harijan
railway employees of Kharagpur. Kha-
ragpur is a colony which claims a
Harijan population of about 7,000 or
8.000 people consisting o! the railway
empluyees, their dependents and fami-
lies, Some social workers there have
organised these peaple [n one associa-
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tion and they have built a club house
of their own where they have a reading
room and where they carry on some
recreational and athletic activities.
They have also a dramatic club. Well,
this particular site is now uired by
the Railway Administration for some
other purpose and the General Manager
of the Eastern Railway has offered a
grant of only Rs. 2,000 to be spent
through a railway contractor jn build-
ing a small room for these people,
These people entertain a grievance,
that they have been deprived of their
legitimate share of the grant which is
annually made to the staff for recrea-
tional activities, The bigger bosses, the
officers—the second and third clags
officers—appropriate the whole amount
for their own clubs and institutes and
these poor people get nothing. So they
have now approached the Railway Min-
ister through the Commissioner for
Scheduled Castes and Backward Classes
to give them a munificient grant and
place it in tkeir hands so that they may
augment it by their own voluntary
manual labour and cash contributions
and have a decent building of their
own. T hope it would not be very diffi-
cult for the Railway Minister to set
apart or to ear-mark some decent sum
out of this year's grant to the Eastern
Railway for this purpose.

ot afrez feogr | (T0im-gd):
qrara aamafe f, &5 qe ww 2w A
WA H FEA Y oo IT R § A
39 FT gy wgrwa  fr 7w @
g & @ AW w oA oAy R
¥ TF Y T JTATGIT & qTEA T JC
atqr mar £ 1 X fafae< a3
HTR ATYOT § THTAT & T 9 G qAH
¥ w17 & GTOW 19 At ot Ao &
21 @ ¥ 3aT fag @ smaw &
wra g gf d 9w ®
fodt gart Wt wEYew awrd & arx &
fireg a9 & @rw # ag FF, A% AW
ag g & fod arsr gz @ fiv Am
T HTAT 7 N IF AT @G IT AT AN
smafiagar & et wifgg ag T8 & o
Wi asnd s @ N TR
T qrC & AT F @A WAy ey o
gere figre o I & WA 19 §
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[=r wfreg fomr )

I ¥ AW A § AT AL W AT
o fafe g i € 1 o'l
a% goe fage & awar w1 9w §,
agr g9 wTEfaw aTeEl ¥ R W@ g
ot qraTaTE ¥ A | anfew Sfraw wy
wfa N @ €1 ot e ¥
TR X g AT g aw fradi waredy
¥ dwrfre srpara ot sfaenT<d &
T e G @A W
g o 7 & forw & ofd gt o
g o qgw w1 g gt AW
grar &, 9z gt §, et awelr 8, e
I T ATET H9A HT HIE QAT ATHA LY
¢ forad g 97 ®t a=Tng a% g
&, # o s § v w9 | fa
TN ¥ @y Fvaew g fedy oft o
AR #Y IWFA AT I §

T &Y A fag # "w § wmw
wyzer, Cfar &1 a7 ¥ ¥TT R W
AT #1X g 1 @@ & a97 Aw
JTET FF w7 wrewTn W g | feeg
T &R S § R 9O fag F &9
23R fo ¥ ¥ ¥ 9w % frag B
AT ST AT E ? S HTHEE T
FT FTH &7 AT 8, IO fage & gw=re
i #Y oS AT A e F wET= § IR
fod graaTe ¥ e & A W Serd
Ffod ageT e T EATE | &
7 & & {6 agt owdY sroTk ardt § 1
WgT T | 7% Y7 & qW H O6q
% fod e wTE W1 T §, A IEY
fagrT A TS 1 AT &Y W E, W™
UE SR AR CE R B
g1 wWw e g g g fF g
T ¥ ST 9 age A WA o € |

& oA wgt g ¥ ™
a% & 4o Fre 9T T off 9% oF g%
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§ G T & ag Y30 Hie aw oF
7w 7 &, wafed ¥ wd Wi W
¥ 7 oo ¢ for Tyt g T e )
Y STET 9 I® 17 & T9 W § -
AT FT W A G 1RYY F & o
o a1 3fFw a7 YR & T o o
TS 15 A g g Y A s g WY
& fir gt a3 g wm, fiey & ot
wrgaT § e ¥ ® satew yrafawr 2
< g fear o, wifs @ o o
& 9 affT qioET § wrE AT ot o
T Ot fgr W e A e W
o smm ¥ we g fE o aw gfew
T & a7 &1 & a7 A o7 aF 7Y &
WY, A AT A 97 & & @R W g
< gfeer fadfy | a@ g & %
AR ggt W€ ANTT §u4T @Y 4w 9T
@ & form & ®raor o dwer &Y Tl
TR | T 9T e w7 § e
TR T A A wuw A § AR
oY S g7 2T H § I #Y A A
& fou of Sugwr  @Tew Sueew @
g _
frad s ag & v wgr aF @ 9©
% awe (Budget) # € ¥ snq
FATA T TATS &, T Tg J@HF LW gl
fr go< fage & o oF Wt T
®TET ¥4 &1 S (programme)
T & F v WA W wgw ®
Fae™T " g 6 #0@ 709 anw
AT # Hie Io< fagre &1 &7 § o
I T ATEATE FTAT TF U FFATEH
o & § 9 5 aam gEas-wEm
£ BT $T ARG ¥ §F § SqrEr T49
arardr 1 g ggt fomY W eA
fardt g€ &, 57 ¥ TT0 w AL 9w
§) wgtow S fgr e ew &
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o g A% T o W gare &, 7
owar g fis Qe onr & ot & fard W
T HTH T TAH G I | T
& yorar ol fagre & aw o aw@d
fd &1 w fod s gt w1 &
(survey) #< foar o s agr W
X I A aF Ay xoer & e
BT STYTL AFT AfF Aq7E F g
ST @y WRTH AT 5]
¥ oar amwfor g & fod o W
WIEAL FT AT g WS & |

Mt arar gz s ogr o WX A
#iT # T 1 AT ¢ g TR
wAY #Y HrodTo Ao #Y oY qTAT WA
BTEA § I I F=7 F7 /er TG e
gl wITgoam g fs et W &
TR W7 ®Y F9 577 & fod oT IO
WAw e fm g §F A s
fe @ & ¥ fex v # fed g ™
2, fe gt agt = W eal o Sl
¥ IO AT R I HTH FL AoAT
TF AOqQ F AT E | gE & I
#T @ A § &TH HT A7 930 & 6
Frfert 37 ®Y ¥uT ¥ 9w w9 & fod
ar s & g dfuifas  afer
(magisterial checking) #xt & sz
st ® Aw # wrew  (Fine) 2w
TEAT & AT A AT AT € | A qan
qear &1 ¥« fod Ay qwma € v aere
g aT% e T FA w0 E AT
(Branch ) =15d oX & a9ma &9
% fs g o 9 (shade)
&1 smgfasar 7§ d ok A A
( Roadside ) Rl X I &
TAE AT @ §, T HH ®T YT A9~
fawar 2T arfgd | & g A€ W
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fr gat v 7 &, ¥few Fre N wwww
& w17 %7 off STt ( priority ) firest
wifgd 1| 1< gt 9% femal

#T ZA ® wmr w7 e W TR
wifow & st At 9w ¥ s S
gnm )

A A g & O O A ¥
fore 1 #7 & ¥ armE 7 ghear
& o wwdt § 1 F OF AT g wr
AT FATE | AT F o ¥
ﬂ‘mwmaﬁ‘oﬁom'(o
STET TR TIEE | vt ¥ T AT
¥ oA § g w7 gRew ¥ g qrav
g T M I EETE ) ¥ oy
ST Y 7 7oA ZATT AT ST FT
3% & = forar o wwar €

I ¥ geT & fr fagre & anfr
& (survey ) su foar o fs
g TG T o fagt 1wy g
F1 Tforeq sqaaTy a& AR #T gre
g & fegear & o aga a@ g
# o fe o ga avg & goow § fog
JIATATT & FNAT FT AATA FTAT T
T, Wt FTAT gy ot | F Fywgm
f& e T FT O a9 7 A I
A XY 9T AT AT NEFAT AT
( production minister ) A
F frzdr & @ & @A & TEw A
mm@ﬁﬁﬁgaﬁmﬁﬁiﬁ
& g g fr agi & @z & g’ s
ai gt fF wmar YR defafremm
(Adminjstration)  ®¥ Fiend
(Transport) v &fea g s
Iq TF TgA Sy Adr gy § e
o agE T
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[ o sfreg fam)

¥ wE wgEe o fafrex amew
.M WY N gdaneh owfc & fed
AR 2ATE |

ot @y fay ( foror TwTCw-

w7 ) oA g HE G aRa

vt greaRi ¥ wew ¢ e em
TR WY o F Tk awe (Budget)
Y aga a9t fowerc(Rosy picture)
= g1 N IWA <o FwET AETER
# wre AT &, vo FwET qTAT INAY &,
T 33,4%% o 7 Gt gt § A Forad
§ 9T ATHT FW @ § AT ford
3o m@m foggetw (Refugees) #t
I §, T 7 fegem™ W WX W
A9t fre (Rosy picture ) ##
Y gt at § 7Y wuwar 5 f do

gET ¥ gRi § FEr T T

{Rosy picture) g @t & |

FE4 am, w9 & ", o qEe
Amedfeaaomradigid o=
1 vz &frw (Budget speech) #
F@ ar g fF w3 7 qfae 39 work
¥, Qe dfeore 37 Gwes (extend)
1 mff, 133 @ @ T, AT ¢
S FTEA T STEAT T HI T AT
g | g ag ¥ 39t fe (Rosy
picture) 7 &1

é

g @ @q duAt WEge 7 IEw
(time) ¥ ¥ # Fgr | PRI &
1R3¢ #Y foié 3 &Y wrew v
af BTEA 9T Co dwTT 3w agw
q gt ff | ag 3% & fF amr ve
qT &2 37 (77 per cent trains)ds
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e 9T worfy § ¥fww s woR o
T (war) & @7 ¥ o qredhe
(partition) & @ wr =™ *T
ar ¥9w fir wwd 3 iz (3 per cent)
e g e do o E 203
F ¢3% 3 &% zrew (time) X it
o oY oy oY AF w1 ™
iz Ao F aramr o Towr T gy
Az (old) T A wfrm &
Y 7 Fwe §3 T FH AL E )

T Py oft 7 qremal § a7
farae &Y | oo I qar 74 fw
R |1 IR & Y W e I T
oz (allot ) frrmrar T ™
@ ¢33t sr@ ¥ Fere (allot)
femmmmr & 1 s 5 SN F@
qrEmAT &1 fad ey o gy ad Fe
afer 3o S=fra (latrines) €+
T

a0 a IR A g F Ak F
FE I A AT WO Far
7 3¢ qar 7f 5 ome R e
g7 &\ 93 & feg war g,
T T 1% U] ST AT &0 9
Ffogmarmr g | a o e fw
g AT AT FEA ¢ 5 F0w w 07 g
YT T@ TS & g0 AR T §
forg @ mar § |

ETR TR ST 7 Fg1 5 Sewrent
9z @® (shade) 7 & 1 T =g
FHe A qY IA®Y wrEw o Fif areaTS
forarar wwar g@ Fmwk forg stz (allot)
ffmr T a1 3IFE Fa A 3
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TTAT € 9% %7 (shades) & for
Syt were (allot) fear mar & o
ar & g wgar § fx arivr wEe W
A frwraer w1 # i wre wwer off
& "y |

qrq € a7 gAR oy faamr F
W FAY Y TN ¥ § g 7€ € 5 3w
ox faad (research) fammr &ver @
forad fod ag w=ra Fprr & | I=FH
I &g (sleepers)® wET T
(fire proof ) @amr & Twa Ty
aga afawr (saving ) it

W A AT W W T
(Budget) & favr & 3 gara Jf
TH AT IRY | W P &
FTTATAT & IAF TS {30 AT TAF
aifgq 4 3T e o & g7 ¥ o
qEE TTE | EEIT Y gAY IS
§ IEF AT T FE@H 7 %¢ o
77 afgg 1 A gw ey § fr oy
wfrz (speed) aga @ (slow) &
HR T GH THAAT JAAT F TG F
WA R AT TAF F GG 7 49 |
a1 &) 779 g4 7g fa=r w37 § 7 9
‘mauwmgmmm
qF ar W agi a9 § AfFT 30 whrwr
qF AT ¥ AT & | EEA ey &
AR F gy A A 1 Ay gF fawe
FTAT AOQY P T 30 T gt WY oY
W AT ¥ 7 HATE A Iaw fou
79 IEy wnfwa 7 @ afes sy ardr
&9t (energy) &aT w7 Iawy W 7g
FrE AfF W oAvr W R aaRd
FE AR |

o T ETET & FTeaAr § AreT
¥ 9o T T FTIgC @ Hfew 7 TS
a1 9 14 ) A A I (target )
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g <Y (ol &1 @ F ag wwe f F
TE I T A1 & @ oo X TR
Wiy & | gl ow wffr g F
ET\'i'E'(mIg’Ct) §Y2g| ™ T
¥ @I W o (target) aw
TN T8 | ug W g § Ad A
s WWWMWQQ
fir forer g & g9 o agi ¥ T AR WY
T ¥ wer X wT )

¥q §t a9 &1 (wagon) ¥ T
# #%Y § fv W< g @ (wagon)
g9 T & ¥ (import) F¥ #
3 Roo Sk Wi dor wrgw o g
I & N (import) FX § 1
wT g a8 A9 @A § & v o 7
arEaT € fF oW o X oAt e e
(travel) 7 £T1 Y <rw fa2eft § aix
foresr gw afpe < 9% § soar
gF ar g afer s fgram
¥ f @ For wfge | w@d gATa
ST qIYT G AT § I TN A1 A
&1 99 GATR ATTT AF FT AT G |

TF a9 gur daAT qET F aga
MAY w8 5 e s (Air
Conditioned) sk w& =W

_ (First class) #t w&< @7 =fgq |

I AT FF AZ &Y A6 TG I THE
& g amar 1 3fFT I I AR
QT AT oY A Frm L es e
FOT 9% Forg & qfawe Efaw (travel)
F@ § AT 2T o, dfFe =,
& FoTd ' I weraee (Air con-
ditioned )% 77 ¥ fres T I s
gzt e (travel ) s & | frgeam
¥ forad sy $2X oy, dfwe o,
o feomm dt gae sfmee (Air
conditioned) & == § IE¥ N
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[ofy <sre Forg
Ll SqTET AT q¥ ¥ F A9 |
A g 125§ FAT o 9 T
Fwwdr g1 g st & wfafafe )
T AT TR 9% FOT A qATH AT
¥ varET S AT AR | B

warc s€ee (Air conditioned )snfz

ar 7€ aafiay &y frwr g fegmm
7w T e § AR g T # AT
FITET STA AT ALY | &Y IAHT AY AT
§ f5 o o @ @ A T
sée ®¥a ( Air conditioned
coaches) Tt s wa¥ ik o™ A
§1 a ®Aqy Arzhrdi & fog g7 TF
Fm et @ giear &1 s
CCE i e Sl

ara & ¥ AT ag &G 5o
dwaS 34 wod! § AN 2 AT AT W1
AT AAT | TR A @A E )
2 avir (bogie) aY T #¥ Fraves srreft
31 o X e A fee T
o gare ¥ (Air conditioned)

Y e Tt §, TF e o A o

ot o oF dfFe Torw Y frFe
T gl v En g ? AwEw A
a¥ Fore ATt & fog oF anfr (bogie)
FoaT § S GEniw A1 | W ar
arir(bogie ) a=et & 1 a s v g}
fafreet amga &1 fa=< & &9 W w6
FoTT A IW J FfFT @@ AT AW Y,
2T FOTH KT AT § {1 THL FETT
(Air conditioned)#t #=r ¥ foraet
&Y AT qTF IAAT ASSTE | A
e s #ore (upper class) sk
@rer ¥ot4 (lower class) #Y st ¥
gaTR g el T § ag i faege
fF
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T F A9 AT & §B IA0 A TLE
areft o #T T ArRfEE FAT ST
g1 ®wRgo fto ¥ 1 4f fegd fr
fegem ¥ &9= oF gewneT qeT gEr
g forew foq 1§ % o @ €
o fafiree amex & s o w0
43 ore woar W awe  (budget) #
ver & o fs sowr o< (survey)
wd #1 ufede  (estimate) §
fiFm, star fs oo fred sow o=
7 w1 fiF & Ly § oY 90 #¥ dver
T AT T U F I T
9% FTH R, a7 g FH gL
I faferee amge Y oot oA wfaas
93 T 9, qATaAAEr 7 g1, afed Ty
& ¥9 §w wriaret g AR FW WA
T A I Y H1 IR
oy ¥ oreRT AAT & &I wer Ay
# A W ¥ AT (join) T
% A 99 ¥ go fro FT UF agw awr
IIHTT FT |

Y T { R & R F wgAT
STEAT § | W & ofey s § €9
9T AR WEEH § | AT FT A I
Ao g fF 9 F ¥ &Y Sewnt a3
feegs wfjde  (shed) & 3,
& Wewd qT g @€ (shed) &
WX A9 w9 Y/ fRE ) A
W g F et F arfaa &1 g
T go flo # 9F ¥ SART AT E |
fie Feft A o I Y & I
¥ FEAS AT AT AT E | TS
FT DTHH AT LT TF7 AW @ €
(shed) '& w=r f& =gt & wrforal &
Fret ®9 Gt § AR wft F orgt fe
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T AT g §, A TOHT WET
AT dar wk faal & v & Sfe
@gt 7x % (shed) «& & av
q 97 g4t 7@ ¥ wgm fF o ¥
&t agt . (shed) seA &
raegwar £ gfr w0

¥ e & aarer FTE |
T AT Y I F ATTHT AT SRS
FCAT TTEAT | 7T 9 &7 (wagon)
#Y groa 7€ § fr sy &= ( wagon)
FoFq q FA § | frwr §F Trewqw
IR MO & A% fog or g1 Fraa
¥ ( wagon) Foad ¥ waT Ty
A a1 Preaay 7 % g o & )
IR 18 T8 & & T T T I =
w1 g o Yo § ST ¥ TERY
(industry) facamzr §# &1 &R
fegeam & @rasy et (industry)
T & wg g, @R A A
w7 g fes drwr & Ay av T
# &% o § Y 7 ¥ frad omw & #18
TG IR T AT At A AA | W
g & gAX Jo dro #Y ey &Y ey
(industry) g & @& | & =
At =nfed |

TF q@ & AT FgA www g o
Ford ¥ fareargr 7t o fewdn (dis-
tance) § v9¥ FoFS ¥ *TEY ¥ Y
fewda (distance) § 78 s% & | ¥few
I GITE FT GHH FowS T
et § A famge ¥ woed o §
I A (charge) at #% &, few
T A FoFT § froomge #Y ser
<o #& ¥ § IwFT = (charge)
AT X A9E ¥ TATT *T e
= dreft (industry) @ ™ &
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TEREFFTO I RGN «@
e & T fufree age ¥ od w®
fis are>w (mileage) 1 3= (rate)
Y TEAT & &Y I TR #7 ATEr (mi-
leage)ww & oY facamge &Y at ¥
(rate) 2 S L@ F F7 Fad | T
Wy Y dwiw (preference) AT <
I Egy ¥ dwiw (preference) 7

&, ag foege aqfaa €

T wsR) & @y & awe (budget)
Y AT HTHA qET T g W w
frdgroaz @ &1 o fea &

g fggeam #Y WX w7 Thr ||
§ T = (industry) ®
foraer Y g7 drrde (expand) #T @%
FBT & | 7 TR WY F W qwL
(budget) % foq fre swramz 2aTF |

Shri Veeraswamy (Mayuram—Re-
served—Sch, Castes): Sir, I thank you
for having calleq upon mg to speak
on the Railway Budget. I wanted to
speak on the President’'s Address, but
I could nott I made an honest
?tgr.ergpt to get a chance but miserably
al "

I want to tell the House that the
Ministers can look up to us for real
co-operation and real help. This side
alone can shape the policy of the Gov-
ernment and increase the efficiency of
the Ministers. I would therefore request
the hon. Ministers to look up to us, and

‘not+ tp that side, for help. Because, if

they look up to that side for any help

they will be lost miserably,

The railways are the greatest nation-
al public utility concerns. They are the
biggest employers. And without the
railways our national economy will go
down. So the hon Mipister for Rail-
ways ought to be more responsible and
more sympathetic towards the peuple
who are- employed in the railways.

Our Railway Minister, the hon, Shri
Lal Bahadur Shastri, did not conceal
some truths; during the course of his
speech on the Railway Budget he did
not hide certain facts. 1 want to refer
to some of the salient points to which
he referred during the course of his

speech,
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[Shri Veeraswamy)

First of all, he referred to theft and
corruption existing in our Railways.
Everybody knows that corruption and
theft are rampant in every Railway,
and our hon, Railway Minister has pro-
mised to take action to eliminate these
menaces of theft and corfuption. He
has stated that he has consulted the
hon. the Home Minister and that the
Home Minister has consented to appoint
a senior official of the Home Ministry to.
go to the headquarters of the six railr
way systems in India with a view to
devising, after consulting the General
Managers and the State Government
officials, effective preventive measures
to combat this menace,

With regard to the complaints about
delays in payment of money and grant
of leave and passes to Government em-
ployees, our Railway Minister has ex-
pressed his regret. He said. "Presistent
complaints have been received from
staff regarding delays in payment of
monies due to them and in the grant
of leave and passes”. I do hope that
the hon. Minister for Railways will
issue definite instructions to the railway
authorities and ask them not to be so
unsympathetic towards the railway
staff as to make delay in payment of
monies due to them and also in the
grant of leave and passes.

Regarding redressal of grievances the
Railwav Minister said during the course
of his speech, *“I would not be far
wrong when I say that if they have not
got all that they demanded, etc.”. And
so at least in the future I do hope
that the Railway Ministry will do all
in its power to redress the grievances
o£ the railway staff.

5 P.M.

The time at my disposal is very short
and I am sorry that I am not able to do
justice to all the points which I wanted
to make. I shall, however, touch upon
very important points. I am so sorry
that the hon. the Railway Minister has
not even expressed his sympathy for
the sufferings of the railway staff
affected by the cyclone thaf occurred
on 30th November, 1952 in the dis-
tricts of Tanjore and Tiruchirapalli,
Of course our Deputy Railway Minister,
the hon. Shri O. V. Alagesan toured
the entire areas affected by the cyclone.
He saw the conditions of the rallway
workers and labourers and he con-
sulted the vfficers there and he noted
down the damages caused by the cy-
clone but what I want to say on the
floor of this House is that the hon.
Minister for Railways should have ex-
pressed his sympathy for the sufferings
of the people and also given an account
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to this House of what he has done to
alleviate the sufferings of the railway
staff affected by the cyclone.

The Minister of Rallways and Trans-
port (Shri L. B. Shastri): I have said
80 in this House. I think the hon.
Member does not remember it.

Shri Veeraswamy: I appreciated the
Minister's expression of certain salient
features but I have also got my own
grievances against the Railway Depart-
ment. There are so many anomalies in
the recruitment and fixation of pay
and also in the implementation of the
recommendations of the Central Pay

mmission. Candidates who were rec-
ruited as relieving clerks, were given
training in coaching goods, in tele-
graphy, clerical work in trains and also
ticket examination, If anybody fails in
any of the examinations, he was gent
out. He would not be retained in ser-
vice. The Central Pay Commission fixed
the pay for the commercial clerks in
the railways as Rs. 60—4—120—5—
150 with effect from 1st January, 1947.
For relieving clerks, the pay was fixed
as Rs. 55—3—85—5—130. I want to
tell the House that from the middle of
1948, relieving clerks, i.e., candidates
who were recruited as out-door reliev-
ing clerks and ticket examiners have
been drawing their pay in the scale
of Rs. 55—3—85—5—130 but coaching
relieving clerks and goods relieving
clerks are drawing in the scale
of Rs. 60—4—120—5—150. The gen-
eral relieving clerks (Trafic) who
have been in service before 1948 are
drawing Rs. 55/- at the start. Candi-
dates who were recruited from the
middls of 1948 and who were trained
only in a particular branch of line are
getting at the rate of Rs. 60/-p.m.

Then, I come to the Material ins-
pectors. In the Golden Rock Work-
shop in the Southern Railway, there
are three categories of Inspectors, i.e.,
Material Inspectors, Water Works
Inspectors and Permanent Way Inspec-
tors and the Central Pay Commission
fixed the scale of pay for the Material
Inspectors at Rs. 100—185. Even this
is not implemented by the authorities.
Material Inspectors are under the cate-
gory of supervisory staff and the super-
visory Chargeman in the workshop has
been placed in the grade of Rs. 150—7
—225. The Inspectors. ie., Water
Works Inspectors and Permanent Way
Inspectors have been getting the scale
of Rs. 150—7—225, The Job Inspectors
who are employed in the Perambur
Workshop at Madras also have been
getting pay in the scale of Rs. 150—7—
225,
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There js a Railway High School at
Golden Rock and the Central Pay Com-
mission fixed scales of pay for all the
stall in that High School but only for
L. T. Assistants and secondary grade
teachers, this pay system was imple-
mented. With regard to higher grade
teachers, the pay system was not im-
plemented. With regard to L. T. Assis-
tants and secondary grade teachers,
the pay system was implemented from
1st January, 1947 but with regard to
the higher grade teachers, it was im-
plemented only from 24th April, 1950.
Subsequently, normal rules were ap-
plied to the higher grade teachers,
and their pay was fixed. They were
drawing in the scale of Rs. 50—90 and
when this system was introduced, the
railway authorities should have treated
the difTerence in pay as personal pay.
This is well known to everybody but
in the case of higher grade teachers
in the Golden Rock High School, this
was not observed. Why so?

I want to say a few words about
representation of the Scheduled
Castes in the Railways. The cause of
the Scheduied Castes is miserably ig-
nored in the railways. I am sorry to
tell the House that there is not even—
so far as my knowledge goes—a single
Scheduled Caste Gazetted Officer in
the Southern Railway and I request
the hon. Minister and the Deputy
Minister to go into this question and
see that the Scheduled Castes are also
represented according to their popula-
tion and according to their conditions
in the spciety, no% only in the soclety
but also in the econumical field, in
political field, in the educational field.
I do hope and trust that the Ministers
concerned will look intp these points
and see that, in the course of the
coming financial year, the Scheduled
Castes are properly represented in
the railways in 'all departments and
especially as Gazetted Officers. I want
to know from the hon. Minister how
many Scheduled Casteg candidates are
working in the Indian Railways as
Gazetted Officers,

In Trichinopoly, more than three or
four thousand people are emuloyed as
temporary servants for a lmg
Even those whp have out in service
for more than five years are still con-
tinuing as temporary. People are
recruited for a particular work and
after that work is finished, they are
asked to do some other work and they
are continued in service. If they are
continued in service for more than
three years, I request the hon.
Minister to place them as tempo-
rary servants. Why should they

be treated as casual labourers
and not even as temporary ser-
vants? And so what the Rail-
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way Department should do is to
see that the casual labourers who have
been 1n service for more than two
Yyears should be appointed as tem-
porary servants. QOur Railway Min-
ister said that he wants to streng-

then the Watch and Ward so
that thefts can be avoided and
also the railway stations can be

looked after properly but when the
Watch and Ward staff are being kept
as temporary servants, how is the Min-
ister going to make them efficient?
The Railway Minister said that he is
going to give promotion to the railway
staff according to seniority. If that is
observed, many of the people who have
been in service for a long time will be
elevated and I do hope that the Rail-
way Minister will give definite instruc-
tions to the rai'way authorities not to
overlook their cases in regard to pro-
motions. If promotions are made
according to seniority the grievances
of many of the staff will be redressed
in a very short span of time. I hope
that the Railway Minister will imple-
ment what he has said In re-
gard to the promotion of the
staff according to seniority. I we-
quest the hon. Minister to give his
attention to all that I said and rectify
the defects 1 pointed out. With these
words, I conclude.

Shri L. N. Mishra (Darbhanga cum
Bhagalpur): I rise to congratulate the
hon. Railway Minister and the Govern-
ment for the notable results they have
achieved in the working of the Indian
railways. To my mind, much headway
has been made since the beginning of
popular control over railways and 1
feel that the day is not far off when
our railways will line among the best-
run railways of the world.

You know, Sir, that the railway
system in India was originally incor-
porated as a company only and the
different undertakings were indepen-
dent in their own spheres with differ-
ente in their approach to the prob-
lems and methods of solving the prob-
Yems which fresulted in conflicts bn
occasions. With the implementation
and successful working of the re-
grouping plan, the whole railway sys-
tem of India has been integrated into
one coordinated sysiem and I feel
that administrative ronvenience, with
ultimate economy an- operational effl-
ciency hag been achieved by this re-
grouping system.

. The progress made by our railways
in the matter of being self-rellant for
their requirements in coaches, wagons
and locomotives is a matter to be prouad
of. T feel that the Indian rallways will,
in no time, be able to meet their nor-
mal annual requirements from indi-
genous production. Therefore, I wel-



780  Railway Budget—

[Shri L. N. Mishra]

come the provision of 79.61 crores on
this account. To meet their normal
annual requirements from indigenous
production will not be & minor achieve-
ment for our railways and it will
be a thing to be proud of.

Hailing from the State of Bihar, I
must express my sense of deep grati-
tude for sanctioning the rail-cum-roaa
bridge over the Ganga near Mokag
meh. The construction of this bridge

will revolutionise the entire economic .

life of North Bihar and wi'l open a
new chapter in the transport history
of Bihar. It will fulfil a long-felt
need of that area

I would also Jike to express my
sense of appreciation for the working
men in the railways. It is only because
of their sincere efforts, hard work and
co-operation that normal life has been
restored in the railways. I think there
has been a marked improvement in the
travel facilitles in the rallways and
the credit for that goes to the men
working in the railways.

I would like to say a word about
our financial position also. It is cer-
tainly discouraging to find that the
revenues in our railways show a
downward trend after years of high
earning, But, keeping in view e
economic activities of the country, the
situation, to my mind, is not very bad
or discouraging. The economic activi-
ties of our society have changed and
naturally the results are there. But,
what I would like to point out is this.
At the present time, there is a grow-
ing competition between the rall and
the road. You, Sir, are aware of the
fact that various States have been en-
couraging the road transport on each
and every line. I am never against
giving more transport facilities to the
people, But, our country cannot bear
any competition between the rail and
the road. This trend in our transport
system should be discouraged, else, we
may be faced with tl;g,game problem
‘that confronted the U.K in their trans-
port history.

I would now like to draw the atten-
tion of the Government to the urgent
problems of my home State of Bihar,
especially that of the Kosi region,
Darbhanga, Purnea and Saharsa dis-
tricts. Not many vears before, this area
had a net work of railway lineg and it
was economically and commercially
prosperous and it thrived a  great
deal. But, the recurrent floods of the
Kosl dislocated the entire commerci-
al life and brought disaster to this part
of the country. The present position is
that in an area of 3000 square miles,
with a population of one and a half
millions, there are hardly 25 miles of
railway lines. There are no places in
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this area which are less than 30 or 25
miles from a railway station. Today
a letter takes ten to fifteen days and
a telegram even a week to reach this
part of Bihar. I may say that this
area is free from Kosi floods for the
last 15 or 20 years. And nothing has
been done in this area for the
restoration of the railway lines. I feel,
from the point of view of rehabilita- ,
ting the economic life of this part of
the country and from many other
points of view, the restoration of the
old railway lines is not only desirable
but imperative. Thaet would relieve the
hardships of the peop.e and also pro-
vide a means of transport to the jute
growers. There has been a chronic
complaint that the jute growers are
Eettlng an unremunerative price, The

entral Jute Committee of India had
also made certain recommendations to
improve the transport facilitles of this
area. I feel that the restoration of the
old rajlway lines in this zone will pro-
vide an incentive to the jute growers
and will also fulfil a long-standing
demand. Strategically also, I feel that
restoration of the rallway lines is ur-
gent because this area lies at the ad-
joining Nepal territory to ich we
have no means of access. I seek your
permission, Sir, to suggest for restora-
tion of a few lines in this area: (1)
Forbesganj to Raghopore, (2) Supaul
to Chandipor, (3) Jhangharpore to
Lokahazar in Bihar.

I may say here that this proposal
has been before the Government for
long. But, the work has been stopped
on the plea that nothing could be
done till the Kosi is bridled. The con-
trol of Kosi river is a far erv, T do not
think there is any justification for our
Government to drip every act of pro-
gress and development in this region
on the plea of Kosi control. I feel that
those areas that are free from Kosi
floods should have the normal means
of transport and communication.

Lastly, I would like again to con-
gratulate the Railway Minister for
the progress that this Government has
made in the matter of railways. It is
heartening to see that this year com-
pletes a century of the life of our rail-
ways. These 100 years have been a
period of success and pro s for our
railways. I think our railways have
been dynamic and have been.able to
meet the needs of the hour, I also feel
that the Indian railways will be able
to fulfil their appropriate role in the
new economy of free India and will
delightfully share the heavy responsi-
bility That the National Plan brings
forth for them.

Shri G. R. Damodaran (Pollachi): 1
would like to pay my tribute t, the
Ministry of Rallways for the very real
budget presented for the coming year.
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Considering all the aspects of the pro-
gress made by the railways in our
country, I itbink we have reason to be
satisfled. It might be that we have not
achieved ali the things that we aimed
at, or all the perfections desirable, but
that we are making progress in the
rllglgm direction cannot be denied at
all.

. It would seem from present trends
in passenger and goods trafllc earnings,
that the prospects of larger surpluses
would be on improved efficiency of
operation and greater economy. We
know there has been in past years
steady improvement 1in operational
efliciency. Bottlenecks on account of
shortage of jocomotives, wagons and
coaches have been eliminated to a
certain extent. And the most encour-
aging feature is the progress we are
making towards self-sufficiency in
engines and rolling stock. We have
our [actory at Chittaranjan which has
turned out 49 broad gauge locomotives,
and is making at present about 70 per
cent, of the components of the loco-
motives. Il is a matter for congratu-
lation that we are pruducing more than
half the components that are needed
for the locomotive engines. But, then.
it might be possible, if proner inves-
tigation is made, also tp manufacture
the other 30 per cent. of the parts of
the locomotives., There might be some
industries—I am referring t, engineer-
ing industries—which have made great
strides in our country during this short
period, and we also have the best iron
and steel manutacturing industry in
our country. The difficulty might be
that some parts or components are not

ing  manufactured at all in
our country, berause the industries
might not know what exactly are the
needs of the railways. Perhaps, if the
engineering industries and the iron and
stqgl industries are consulted by the
rai:ways. they mizht be possible to
produce, with their surplus capacity,
all the parts required to make the full
unit of the locomotive, The Tata Loco-
motive ‘"Works is also manufacturing
meire gauge locos, and’ when they
reach their full production, the country
will be self-suTfcient in regard to
normal annual replacements. Irrespec-
tive of the cost of production, this
goes a long wav in improving the
economy- of the country, in providing
employment and saving foreirn  ex-
change fqr other more important needs.

The coming year produces many
maior changes. especia’'ly in South
India where I come from. Except the
construction of the Quilon-Ernakulam

and the restoration of one or two
dismantled railwavs. there does not
seem W be much work going on, es-
Eclnl]y in the wectoration of disman-
ed rallways. These dismantled rails
ways were there once and people

486 PSD
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ih those arean were used to
these railway transport comforts,
and I feel strongly that some kind of
a special priority must be given, and
some of the other dismant'ed raiiways
in South India should be restored.

Amung the big projects to be survey-
ed during the coming year is the direct
railway link ibetween Hassan and
Mangalore in South India. This, again
is a right step, and it will be o‘i
great advantage in speeding the move-
ment of passengers and goods between
};h(e“ West and East coast of South

ndia.

One must be satisfied with the sub-
stantizl imvrovements in the ameni-
ties to the lower class passengers.
The gradusl and-speedy change from
the threc different classes I, II and
III to oniy two, lower and upper
classes, is one of the features for which
the Miuistry deserves our congratula-
tions it is. of course, very easy to
criticise, but I do not see any other
alternative suggestion coming from any
of our friends. The Minister can take
legitimate pride a'so on the excellent
relations that exist between the work-
ers und the management, as this is
a major utility industry in our country.

I would like to make a reference to
the cuestion of traffic towards the south,
ie. Madras and bhevond especially, in
industrial raw materials needed to keep
industries going. We in South I[ndia
have to depend on North Tndia to get
the very ossenlial raw materials like
iron and steel, coal and coke,. and all
these materials are controlled commodi-
ties, The industries get their quotas
and lirences from the controlling au-
thorities and the time is specified with-
in which to make use of the permits.
And i hanpens— acltually it has hap-
pened on more than one onecasion—that
due to the mnon-availability of the
‘wagons, the permit lapses, This has
even threatened the closing of some
of the factories. Therefore, it might be
very helpful if some spceial considera-
tion of priority is given in moking
wagons available for the transport of
these raw materinls which have to be
moved to the proper places in proper
time.

Annther important point I would
like to touch upon is the speed of the
trains. If we take into consideration
the speed of the long distance trains—
the grand Trunk Exoress or the main
trunk trains between Bombay and
Calcutta, Madras and Bombay or the
Trivandrum Express in South India—
it ordinarily works up to not more than
30 miles an hour. There might be
some technical difficulties, but 30 m.
p. h. in these days of technology and
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science is a bit too low. Time is so very
important that some of us feel that
travelling time must be saved to a
large extent, and if we could somehow
or other investigale these difficulties—
perhaps they may be technical—and
take steps to speed up the trains, then
it might very well be a very good pro-
gress made in the right direction,
because the average speed in the other
countries works up to anything bet-
ween 50 to 60 m. p. h. ‘

In addition to this, the waste of
time in stopping stations also helps to
reduce this average speed. I am just
wondering if we cannot devise some
ways and means to reduce this time
of stopping in stations, by some kind
of a co-ordinated help from the staff
concerned. That also would help to
increase the average speed of the
trains, and as a result we would be
able to reach longer distances in lesser
time than is actually the case now.

Finally, I would like to make a refer-
ence to the naming of the new stations,
because I happen to come from that
particular place where a railway line
has been built and a new sration is
being put up., As far as I could remem-
ber, the name of the station is ‘Peela-
medu’, The Postal, Revenue and other
authorities spell the name as ‘Peela-
medu’, but when I went to see the
name on the railway station, 1
found that the spelling wag ‘Pilamedu’,
I do not know how this spelling has
been found to be correct.

Shri Namblar: In spite of Mr, Ala-
gesan?

Shri G. R. Damodaran: I would like
to request the Ministry and the depart-
ment concerned to investigate this
matter and change the spelling in the
name of the station.

Once again, I pay my tributes to
the hon. Railway Minister, and the
departments concerned, for the very
good general and all round progress
shown by the Ministry of Railways.

Shri N, Sreekantan Nair (Quilon
cum Mavelikkara): It was with trum-
pets and fanfare that the Railway Min-
ister presented his budget. When 1
heard the loud cheers that resounded
from the Congress Benches, I was
misled to believe that after all the
Tongress men did really feel that the
budget was some thing extraordinary.
When I came from the South Avenue
the next morning in a bus, the conver-
sation veered round to the hon. Minis-
ter's speech. A very venerable grey-
haired Congress M.P, remarked in the
bus ‘It seems everything is ok. with
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the raiflways, if you hear the Minigter.
But as a matter of fact, if you want to
travel from Delhi to Gauhati in Assam,
it will take filve days, even by the fast-
est train’. (Interruption.) That is what
he said, and I am just quoting him, And
then he added, that if some of the
M.Ps, like _Rishang Keishing, want
to go to their constituencies, or homes,
it would take another ten days on foot.
That is the travelling conveyance in
our country, and yet the Railway
Minister comes out with a profound
speech and everybody cheers him. His
voice choked vut of sincerity of feel-
ing, and he says ‘Oh, Lord! when will
our country return to normal decent
methods of travel?” Considering the
whole thing, I too have to offer only
that remark ‘Oh, Lord, when will our
country come back to normal decent
methods of travel?” I do realise that iz
is a very stupendous task. But we have
to gird up our loins and start working
sincerely and effectively.

I feel that the Railway Minister is not
quite equal {o the stupendous task that
has devolved on him. It geems that
like his figure his woice is also too weak
to be effective among hig tall colleag-
ues, and much more so with the powers
that be, who are putting thl'Ollfh the
Five Year Plan. According to his cwn
admission, only Rs. 400 crores have
been allotted for the railways. Out of
this, Rs, 320 crores, he has to get from
the railways themselves, and, he gets
only Rs. 80 crores from the General
Revenues. The hon. Minister himself
has admitted on page five of his speech.

“Out of the total allotment of
Rs. 400 crores, the Railways have
to find Rs. 320 crores from their
own resources, but a decrease in
their net revenues as a result of
the recession in passenger earnings
may cut into this amount which
the Railways have to provide....
Indeed, only if more funds were
made available to us, we could go
beyond what we have so far plan-
ned and take up a few more ur-
gent works and projects, We our-
selves are keen and anxious to do
80, but I am not unaware of the
problems facing the Planning Com-
mission, Their responsibility in the
matter of allocation of resources
for the development of other sec-
tors of our economy is equally
great. The bulk of Rs. 400 crores
allocated to the Rallways will go
towards rehabilitation and im-
provement of existing machinery
and equipment. The expenditure
on the extension of rail facilities
during the next two or three years
will, therefore. have 40 be Mmited
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to what is absolutely essential, The
development of new railway facili-
ties will have to be dovetailed with
imdustrial and other developments
contemplated in the Plan.”

Is there any further evidence required
of the impotency and helplessness of
the hon. Minister than these very
-words? Only a paltry sum of Rs. 20
crores has been allotted for building
new lines, and when I looked into
the schemes, I found that only Rs. 13
crores had been allotted as such. This
certainly is not a very happy picture
.of the future prospects, especially
when we think of the old gentleman’s
remark, about the railway facilities
that prevail in the country for the
travelling public,

Now, let us come to the actual
working of the railways. The basic
principle on which the budget edifice
hag been built is rather erroneous.
©On page two, it has been stated:

“It seems that passenger traffic
which had reached its peak in
1050-51, is adjusting itself to a
normal level along with the resto-
ration of the post-war inflationary
economy of the country to equili-
brium.”

I think that is at best a wishful think-
ing. The national economy is not com-
ing back to equilibrium. And we can-
not hope that the passenger earnings
in 1853-54, would be at the same level
as it wasduring the current year. The
wholesale price index for January,
1853 was 377.5, whereas it was only
1953 was 3775, whereas it was only
therefore become higher, and also the
cost of living, The poor millions have
lost the capacity to spend, and there
are well-nigh famine conditions pre-
vailing in most parts of the country.
Hence this fall in passenger fares is
bound to be there,

The second and basic error in the
anticipations oi the budget i{s its re-
liance on the imaginary, steady heal-
thy trend in the industries, Sir, you
know that the Coir industry has al-
most collapsed. You know the tea in-
dustry is facing serious difficulties. The
textile industry also is not looking up.

An Hon, Member:
. dustry?

Bhri N. Sreekantan Nair: The hand-
loom industry is gone. Then the Indian
:rr?mlc lnd:::irtgir isThmeeting 1verr

ous com on, ere is large-
scale disbanding of workers from
simost every industry in this country
pointing to a curtailment of

Handloom in-
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production., Yet our Minister bopes
that he would get three crores of
additional revenue from goods traffic!

Under the circumstances I can only
say that the hon. Minister is living In
a fool's paradise. His plans are not
going to materialise and his so-called
surplus budget is going to end a defi-
cit budget.

The inefficiency of the administra-
tion in executing plang is another
point to which I would like to draw
the attention of this House. The much
boosted Chittaranjan works is a na-
tional asset, I am told it is so. Then
of course, the TELCO-—naturally it is
a concession which should be given to
the all-pervading influence of
Tatas in the Congress machinery. But
let us see how they are worked, The
Chittaranjan Workshop only produces
70 per cent. of the component parts of
a locomotive, But what are the 30 per
cent. parts that they do not produce?
Naturally they will be the most techni-
cally important and perhaps the most
costly partg of a locomotive. I would
also like to be informed by the hon,
Minister what exactly are the respec-
tive prices of the components produced
here and the components brought from
outside, I feel, naturally, the 30 per
cent. parts are more costly than the
70 per cent. produced here,

Another aspect to which I would
like to draw the attention of this Gov-
ernment and this House iz this. I do
not understand a planned economy in
which things are left to the titular
deities of the Ministers or left in the
lap of fortune, I am really surprised
to hear that the production schedule
of the Chittaranjan Works has been
held up because they do not get spare
parts from outside. I do not understand
the policy of a Government which does
not get sufficient spare parts at least
foi a year to carry on production for
one year, and then just turns round
and says: ‘Our production hag been
held up’. At what time? At a time
when a third world war is certainly
darkening the horizon, you come to this
House and say: ‘We do not get spare
parts’. What is going to be the fate of
the Five Year Plan, what is going to
be the fate of this country, if this is
the sort of administration that is carri-
ed by the authorities? (Interruption).

I find Rs. 15 crores for Chittaranjan
and two crores for TELCO are set
apart for achieving self-sufficiency in
the matter of locomotives, If tomorrow
some foreign country refuses to supply
some parts—which iz very possible—
we will not be able to put a single
locomotive in the fleld. Then what s
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she good of having such factories at
such a huge cost—I do not under-

Coming to the question of amenities
of course three crores have been allot-
ted this year. But three crores is such
& drop in the ocean, and the grievances
of the Third Class passengers are so
vast. They are supposed to have drink-
ing water, latrines etc. Of courde there
are water carriers as was pointed out
by some of our friends here, They go
about with some open buckets of
water exposed to all the germs that are
prevalent at the railway stations. That
is not a healthy method of tackling
this question, Drinking water should
be pure. The railway system should
safeguard at least that.

The most important question regard-
ing Third Class passengers is the psy-
chological set-up of the Railway Admi-
nistration. The rai'way officers look
down upon the Third Class passengers,
they hold them in contempt, and
naturally their interests are not safe-
guarded.

{Mgr. Deruty-SPEAKER in the Chair]

Until and uniesg there is a charge
of attitude on the part of the railway
staff to the Third Class passengers, no
amount of amenities will be of real
benefit to them.

I am not surprised at the promotion
of the so-called Advisory Committees,
to the status of Consultative Com-
mittees. Why?—for a  democratic
Minister and democratic Government,
it is quite naturall

As to the working condition and
remuncration of Class IV employees,
I have got a good deal to say but I
may not find time to speak out. But,
one thing I have to say. The Railway
Board Member, the Chief Commis-
sioner and the Financial Commis-
sioner and other people get Rs. 4000.
More than four and a half lakhs of
Class IV employees get on an average
about Rs. 60. I do not understand why
therec shou'd be such 5 vast diffe-
rence between the lowest paid and
the highest paid men, Even in the
so-called cavitalist couutries like Ame-
rica, the difference is not more than
eight to ten times. Why should we
have this vast difference here? Why
should a Civil servant get more sala-
ry than the hon. Minister who is sup-
posed to control him, direet him and
even to punish him? I do not under-
stand that, The case ¢of Clasg IV em-
nlt s has not been properly made
out.
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Now, I should like to come to the
question of South India. That is a
province that has all along been neg-
lected, Even Cape Comorin, a strate-
gic place is not connected by rﬂ(}ilway.
It requires only 50 mileg of rail-road
from Trivandrum terminus, It hag.not
been ingluded in the Five Year Plan.

Then coming to another scheme,
the Ernakulam-Quilon railway, It is a
wonder how that railway became
metre-gauge. All sectiong of this
House, especially from the South and
people from Travancore-Cochin, re-
presented both individually and col-
lectively that it should be broad-
gauge. I am informed Lhat even ex-
pert opinion,—the Harbour Engineer,
Cochin Port and the Manager of the
Southern  Railways and others—re-
presented that it should be broad-
gauge. becausa the mixed-gauge sys-
tem would injuriously affect the ca-
pacity of,the Cochin Harbour. On the
other haud, sumehow, by some wire-
pu'lings here and there the hon. Mi-
nister has been compelled to make it
metre-gauge, At what loss? You will
have to build another bridge at Al-
waye, You will have to build another
line from A'waye tp Cochin, If it hac
been broad-gauge railway, with th
same  allotment or much less tha
that we could have completed the
work. and it would have doubled the
passenger angd goods traffic. I do not
understand who was responsible for
this bungling. I would expect the
hon. Minister at least to give us a
reasonable answer, I would also re-
quest him, if it is not too late, to re-
consider the guesiion and make the
railway once again broad-gauge.

Shri Beli Ram Das (Barpeta): Sir,
I have seen many bhudgets but I con-
sider thiz budget to Le the best that
I have ever seen. In thig budget the
hon, Minisler has tried his best tc
ameljorate the conditions of the tra
veiling public, He has provided for
large number of amenities for th
Third Class peassengers who generall
suffer the most. I am particular]
grateful to him in that he has ar -
pointed a Committee to enquire int
the gricvances of the passenger
from Assam, and I hone he will giv
effect to the recommendations of thi
committee, yet to be made,

1 am g'ad to learn from his speech
that from next vear or so India will
not be required to import locomotives,
carriages and other rolling stocks.
This will not onl{ save the couniry
crores of rupees, but it will also en-
hance the prestige of India, because
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it will make the country sell-suffici-
ent in the matler of railways. I part-
cularly congratulate him for this
that he is trying to Inuianise tne
whole railway system and this is not
a small achievement, -

Coming as ! jo trom a province
like Assam, wrich s mos, backward
from many points p# . vigw-and parti-
cularly in point of comrm sons, 1
would like to draw his pointed atten-
tion to the fact that th¢ people of
Assam have been sutfering fo ant
ol comumunications for I s. We
are glad that Governmen% have cons-
tructed the Assam link line. But by
that link iine one cannol come to
Delhi in legg than four days. Noi w0
speak 0. other districts, from Gau-
hati, which is the gateway of India
it requires four days to reach Delhi
Passengers have to wait at Lucknow
for more than eleven hours., 1 do not
understand why Government have not
arranged a corresponding train Irom
Lucknow, This could have been done
very easi'y by this Government, if
they really cared for it. Besides this,
last year, I requested this Government
to open out a new railway line from
Pandu to Garo Huls. I parlicularly
emphasise this point, because Garo
Hills is a wvery backward district of

Assam. Sir you will be surprised to

learn that in this twentie.h century,
the people in Garo Hills are almost
naked. The womentolis only cover
:humsel!(es from the waist up to the
knees, and males put on a cloth only
6~ % 18" in size. This is not their
tault., The real dilllculty is that thay
cannot sell their agricultural produce
sl proper price. First class pine app-
les, oranges etc., are being sold for
two pice or three pice in the Garo
Hills, as there is no transport facility.
Similariy, articles like chillies which
are being sold in Delhi at 1upees five
per seer are belng so'd in the Garo
Hills for five rupees only per maund.
Turmeric is being gold there for rupees
five per maund. The peovle of the Garo
Hills are unable to clothe themselves
only because they are not able to
market their produce. That is why
even today people are using barks of
trees to protect themselves [rom the
qu- and the heat. It will not be a
losing proposition if the Government
opeus out a new railway to the Garo
Hills, because there is a valuable
coalfield there. Therce are Silliminite,
Copper, Ume stone and the: fike in the
Garo Hills. There are valuable for-
ests also in this district. Not only
will the people of the Garo Hills be
benefited by opening out the new Rail-
way line, but the railway Department
also will ne benefited The Garo Hills
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abound in high clasg Sal forests, trom
which railway sieeper: can be supp-
lied to the railways for ycars to come
at a lesser cost. The railway quarters
in Assam are built with terai bam-
boos. The Assam Government has re-
quested the Centre to construct this
railway line, or at any rate to take
it up to the coalfields. The revenue
derived thereby would meet the cost
of construction. For waat of transport
facilities, Sal trees from which 15 io
20 sleepers can be turned out are be-
ing sold at rupees five or rupees six
each. This is a great loss {p the State
of Assam.

During the last Budget Session, [
pointed out the sutferings of the
people of Assam for want of communi-
cation. They have to lift their com-
modities like jute and tea by air «r
by steainer at a great cost. There is
a crisis in the tea ~industry today,
because they have to send their ‘tea
by steamer at-a higher cost, or by
plane at an even more higher rate
besides nany other ditticulties. 1 par-
ticularly request this Government to
provide railway space for the tea in-
dustry to enable it to take its tea to
Calcutta at' a cheaper rate. The fact
that the people of Assam are suffer-
ing for want of communication will
be evident from the fact that while
other provinces get cement at rupees
five or six per bag, the peop'e of Assam
have to pay rupees eleven per bag. The
railways are unable to give wagon for
importing *° cement from the fac-
tories in Bihar direct. The fac-
tory price of cement is only
Rs. 71 per ton, but the cost of trans-
port to Gauhati is Rs., 101, with the
result that when eement reaches Assam,
it seels at rupees eleven per bag.
If we are allowed to take cement
from Jaja or Japla or from other
places in Bihar by the link lineg the
¢ost will be much less. The Railway
freight of a maund cement from Bihar
to Gauhatj is 15 annags per maund,
whereas we have to pay Rs. 2/12/-
as steamer f{reight from Calcutta ts
Gauhati per maund., Last year, the
Government of Assam had to spend
Rs. 40 lakhs by way of excess freight
for cement alone, not to speak of
other necessary materials like iron and
steel. So I request this Government
to take all possible steps to relieve
the State from this drainage.

Sir, 1 am glad that th.s Government
has proposed to open out many new
railway lines in varinas parts of the
country. And there ar: other similar
propusals wh.th are in "he enquiry
stage. This beiny we case 1 feel that
thev shou'd not hrve forgotten the
case of Assam. Assam is our bordar
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province.” We will have to bear the
brunt of the first attack of any in-
vagion, if there be any. The popular
front should also be kept in the mind
of the Government. Assam will ren-
der this country all possible help in
the case of an invasion, if you can
keep them in good humour because

you will get the willing cooperation,

of the people. I therefore hope that
the Government will take all possible
steps to develop Assam by opening
more new Railway lines.

Before 1 close there is one matter
which I wish to mention. The hon.
Minister must have received the reso-
lution passed by the Assam Provinci-
al Congress Committee in which the
Government of India have been re-
quested to give usual amenities to the
railway passengers in Assam. Besides
this there are some other points which
1 shall just mention here, and
I hope the hon. Minister will kindly
look into them and give effect to them
at any cost. These are contained in the
latter portion of the resolution of the
Assam Provincial Congress Committee
which says:

_*“The Committee thinks that the
following steps should be immedi-

.
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atlely taken in the interest of ofh-
cient and better management of
the Railways in Assam and with
a view to remove the legitimate
grievances of the people of Assam
in the matter of recruitment, trans-
port and business facilities, etc.—

(1) Development of the Railway .
Workshop at Bongaigaon Station
of the North Eastern Railway.

(2) To select at least one mem-
ber from Assam in the Rallway
Service Commission.

(3) To hold the competitive
examinations for 3rd and 4th grade
category employees for the Assam
Zgne at Pandu.

(4) To transfer the offices of
the Deputy Chief Commercial
Manager (Stores) of the North
Eastern Railway from Calcutta to
Pandu.

(65) To a int one Depu
General Man%%?er with full powug
at Pandu.”

This is a modest request made by the
Assam Provincial Congress Committee,
and I hope the hon. Minister will find
his way to give effect to shis resolution.

The House then adjourned il Two
of the Clock on Tuesday, the 24th
February, 1983.



